
List of cases which were e-filed during the month of November 2022

Court District Case No. Advocate Advocate email id Date of Registration Date of e-filing

1 CENTRAL C. PRAKASH 9716145518 01.11.2022 31.10.2022

9811427955 03.11.2022 02.11.2022

9811427955 03.11.2022 02.11.2022

8057399884 04.11.2022 03.11.2022

9871133623 05.11.2022 04.11.2022

9213905829 05.11.2022 04.11.2022

AJAY GOYAL 9891147495 07.11.2022 05.11.2022

S.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
2423/22

ICICI BANK VS SURESHKUMAR 
PROPREITOR OF 
MULTIFACILITY

TUBA27KHAN@GMAIL.COM

CS COMM-
2441/22

AMIT JAIN VS MEENAKSHI 
ASSOCIATES

MUNISH 
VOHRA

munish1advohra@gmail.com

CS COMM-
2442/22

AMIT JAIN VS DHARMRAJ 
CONTRACTORS

MUNISH 
VOHRA

munish1advohra@gmail.com

CS COMM-
2446/22

DINESH JINDAL VS PANKAJ 
KOTHARI

PRATEEK 
PRABHAKAR

prateekprabhakar@gmail.com

CS COMM-
2453/22

WOLTERS KLUWER INDIA VS 
AMIT JAIN COMPANY

DINESH 
SHARMA

dipesh.wottens@gmail.com

CS COMM-
2454/22

ICICI BANK VS VIJAY KUMAR 
SHARMA

SATISH 
KUMAR

manish@klfindia.com

CS COMM-
2463/22

BALAJI FREIGHT SOLUTIONS 
VS FAST FORWARD LOGISTICS

ada.advocates@gmail.com

mailto:TUBA27KHAN@GMAIL.COM
mailto:munish1advohra@gmail.com
mailto:munish1advohra@gmail.com
mailto:prateekprabhakar@gmail.com
mailto:dipesh.wottens@gmail.com
mailto:manish@klfindia.com
mailto:ada.advocates@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

1 CENTRAL

UMESH TYAGI VS MCD 8860939496 07.11.2022 05.11.2022

ICICI BANK VS HARI SINGH 9213905829 07.11.2022 05.11.2022

SUNIL GUPTA 8860313311 10.11.2022 09.11.2022

8130016500 10.11.2022 09.11.2022

7827249904 10.11.2022 09.11.2022

9811161525 SKSINGH16@GMAIL.COM 15.11.2022 14.11.2022

9711098374 16.11.2022 15.11.2022

SHRAVAN DEV 7703894232 17.11.2022 16.11.2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
2464/22

DEEPANSHU 
KHATRI

dpnshkhatri24@gmail.com

CS COMM-
2465/22

MANISH 
KUMAR

manish@klfindia.com

CS COMM-
2475/22

ANKIT GUPTA VS DHANANJAY 
KUMAR TIWARI

advg@yahoo.com

CS COMM-
2476/22

LAXMI INDUSTRIES VS 
DIAMOND POLYMERS

SAURABH 
KUMAR 
SHARMA

kumarsaurabh.8605@gmail.com

CS COMM-
2477/22

STATE BANK OF INDIA VS 
MAHARAUJDEEN

SUNIL 
SEHRAWAT

DELHILAWYERS76@YAHOO.CO.IN

CS COMM-
2493/22

RAVINDER KUMAR WADHWA 
VS MCD

SATENDRA 
KUMAR SINGH

CS COMM-
2498/22

SAMPARAN KUMAR VS SANJAY 
KUMAR VERMA

RAKESH 
SHRIVASTAV

ADVOCATERAKESHSRIVASTAV@GMAIL.COM

CS COMM-
2507/22

RAJEEV JINDAL VS UG 
TRADING

SDEV9213295609@GMAIL.COM

mailto:dpnshkhatri24@gmail.com
mailto:manish@klfindia.com
mailto:advg@yahoo.com
mailto:kumarsaurabh.8605@gmail.com
mailto:DELHILAWYERS76@YAHOO.CO.IN
mailto:ADVOCATERAKESHSRIVASTAV@GMAIL.COM
mailto:SDEV9213295609@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

1 CENTRAL

9810580541 18.11.2022 17.11.2022

ARAV KAPOOR 9899426326 19.11.2022 18.11.2022

ARAV KAPOOR 9899426326 19.11.2022 18.11.2022

C. PRAKASH 9810654872 19.11.2022 18.11.2022

9717321989 21.11.2022 19.11.2022

ICICI VS RAKESH KUMAR 1147543981 24.11.2022 23.11.2022

9313579493 25.11.2022 24.11.2022

9891947575 26.11.2022 25.11.2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
2512/22

RAM SWAROOP KHANDELWAL 
VS RAJEEV AGGARWAL

PRATEEK 
PRABHAKAR

LAWAFFAIR@GMAIL.COM

CS COMM-
2516/22

RAKESH GUPTA VS GREENTEK 
ENGINEERS

eminentlawchambers@gmail.com

CS COMM-
2571/22

RAKESH GUPTA VS KAMAL 
KISHORE AGRAWAL

eminentlawchambers@gmail.com

CS COMM-
2518/22

ICICI BANK VS GURLEEN 
RATAN

TUBA27KHAN@GMAIL.COM

CS COMM-
2527/22

GREEN REVOLUTION VS 
BHANU PRATAP TRADERS

AAKANSHA 
SISODIA

ADVOCATEAKANSHASISODIA@GMAIL.COM

CS COMM-
2548/22

NAZIA 
PARVEEN

SAGARANDSAGAR@LIVE.COM

CS COMM-
2558/22

SUNIL KR LADHA VS PULKIT 
SALES CORPORATION

ANIL KUMAR 
SINGH

ADV.ANILSINGH88@GMAIL.COM

CS COMM-
2562/22

ANIL KR GARG VS LOKESH KR 
GARG

LOVEKESH 
KUMAR 
AGGARWAL

LOVEKESH27@GMAIL.COM

mailto:LAWAFFAIR@GMAIL.COM
mailto:eminentlawchambers@gmail.com
mailto:eminentlawchambers@gmail.com
mailto:TUBA27KHAN@GMAIL.COM
mailto:ADVOCATEAKANSHASISODIA@GMAIL.COM
mailto:SAGARANDSAGAR@LICE.COM
mailto:ADV.ANILSINGH88@GMAIL.COM
mailto:LOVEKESH27@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

1 CENTRAL

ICICI VS VIKAS AGARWAL VIKAS CHOPRA 9212036118 26.11.2022 25.11.2022

ICICI VS RAVI YADAV VIKAS CHOPRA 9212036118 26.11.2022 25.11.2022

ICICI VS SUMIT JOON VIKAS CHOPRA 9212036118 26.11.2022 25.11.2022

7838661141 VINEET2097@GMAIL.COM 29.11.2022 28.11.2022

6201970125 29.11.2022 28.11.2022

9811981142 29.11.2022 28.11.2022

9891265248 30.11.2022 29.11.2022

2 CENTRAL 9810654872 02-11-2022 01-11-2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
2563/22

VIKASCHOPRAADVOCATE@GMAIL.COM

CS COMM-
2564/22

VIKASCHOPRAADVOCATE@GMAIL.COM

CS COMM-
2565/22

VIKASCHOPRAADVOCATE@GMAIL.COM

CS COMM-
2588/22

WELCOME FOOTWEAR VS 
KALSI FOOTWEAR

VINEET 
TANEJA

CS COMM-
2589/22

PANASONIC LIFE SOLUTION VS 
ASHOK KUMAR

SHRAVAN 
KUMAR 
BANSAL

UNITEDMARK@UNITEDIPR@CO.I
N

CS COMM-
2590/22

WEBTEL ELECTROSOFT VS 
VAAYVY DISH CONSTULTING

SUNIL 
SHARMA

NEWTONLAWCHAMBER@GMAIL.COM

CS COMM-
2595/22

DEEPAK GARH VS HERBONICS 
COSMETICS

HEMANT 
GUPTA

HEMANT.LEGAL@GMAIL.COM

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2427
/2022

ICICI BANK LIMITED Vs 
KULDEEP SINGH RAGHAV

C. Parkash(P), ADVOCATECP@GMAIL.COM

mailto:VIKASCHOPRAADVOCATE@GMAIL.COM
mailto:VIKASCHOPRAADVOCATE@GMAIL.COM
mailto:VIKASCHOPRAADVOCATE@GMAIL.COM
mailto:NEWTONLAWCHAMBER@GMAIL.COM
mailto:HEMANT.LEGAL@GMAIL.COM
mailto:ADVOCATECP@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

2 CENTRAL

9811898399 02-11-2022 01-11-2022

9810940055 NA 02-11-2022 01-11-2022

9810061558 02-11-2022 01-11-2022

9607297842 02-11-2022 01-11-2022

1.00E+010 NA 05-11-2022 04-11-2022

9811898399 07-11-2022 05-11-2022

9818365119 07-11-2022 05-11-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2428
/2022

ICICI BANK LIMITED Vs IMTIAZ 
KHAN

MANISH 
KUMAR 
DEWAN(P),

mainsh@klfindia.com

CS 
(COMM)/2430
/2022

LAXMI PUBLICATIONS PVT 
LTD Vs AMIT KUMAR SINGH

GAURAV 
KOCHHAR (P),

CS 
(COMM)/2429
/2022

MS PRAKASH DISTRIBUTORS 
Vs SHRI GUDDU

S C 
SINGHAL(P),

scsinghal@rediffmail.com

CS 
(COMM)/2426
/2022

MAHESH KUMAR ROHRA Vs 
HEMANT DULANI

SUMIT 
KULKARNI (P),

sumit@mimansalaw.in

Execution 
(Comm)/283/2
022

MANNAPPURAM FINANCE LTD 
Vs NITESH KUMAR

LALIT CHOPRA 
(P),

CS 
(COMM)/2458
/2022

ICICI BANK Vs KANCHHID 
SINGH

MANISH 
KUMAR 
DEWAN(P),

mainsh@klfindia.com

CS 
(COMM)/2457
/2022

STATE BANK OF INDIA Vs 
ACHCHAY LAL SOLE PROP M/S 
CHANCHAL CREATION

VARUN 
CHANDIOK(P),

VARUNCHANDIOK@GMAIL.COM

mailto:mainsh@klfindia.com
mailto:scsinghal@rediffmail.com
mailto:sumit@mimansalaw.in
mailto:mainsh@klfindia.com
mailto:VARUNCHANDIOK@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

2 CENTRAL

9953455007 09-11-2022 07-11-2022

9953455007 09-11-2022 07-11-2022

9953455007 09-11-2022 07-11-2022

9953455007 09-11-2022 07-11-2022

9953455007 09-11-2022 07-11-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

OMP (I) 
(COMM)/429/
2022

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

OMP (I) 
(COMM)/426/
2022

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

OMP (I) 
(COMM)/430/
2022

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

OMP (I) 
(COMM)/428/
2022

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

OMP (I) 
(COMM)/431/
2022

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

mailto:sprana2013.sr@gmail.com
mailto:sprana2013.sr@gmail.com
mailto:sprana2013.sr@gmail.com
mailto:sprana2013.sr@gmail.com
mailto:sprana2013.sr@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

2 CENTRAL

9953455007 09-11-2022 07-11-2022

7838093715 10-11-2022 09-11-2022

9953455007 10-11-2022 09-11-2022

9891457166 NA 10-11-2022 09-11-2022

9810333703 11-11-2022 10-11-2022

9810333703 11-11-2022 10-11-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

OMP (I) 
(COMM)/427/
2022

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

CS 
(COMM)/2468
/2022

JAYSON INDUSTRIES AND 
ANOTHER Vs SHREE KRISHNA 
INDUSTRIES

MAHESH 
KUMAR 
MIGLANI(P),

mail@wrbindia.com

OMP (I) 
(COMM)/439/
2022

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs S S 
EARTHMOVERS THROUGH ITS 
PROP SANGEETA TRIPATHI

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

OMP 
(COMM)/166/
2022

MOHD ALAM Vs HDFC BANK 
PRIVATE LIMITEDNIZMUDDIN 
MOHAMMED SIRAJUDDIN

GIRIRAJ 
SINGH(P),

Execution 
(Comm)/292/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs PAYAL 
ANAND

vandana(P), vandanaharit@gmail.com

Execution 
(Comm)/291/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs PRINCE 
GULATI

vandana(P), vandanaharit@gmail.com

mailto:sprana2013.sr@gmail.com
mailto:sprana2013.sr@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

2 CENTRAL

9810333703 14-11-2022 11-11-2022

9810333703 14-11-2022 11-11-2022

9811161525 15-11-2022 14-11-2022

9871040589 15-11-2022 14-11-2022

9599801188 15-11-2022 14-11-2022

9205511796 NA 15-11-2022 14-11-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

Execution 
(Comm)/297/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs RATAN 
GOSH

vandana(P), vandanaharit@gmail.com

Execution 
(Comm)/298/2
022

CHOLAMANDALAM 
INVESTEMNT AND FINANCE 
COMPANY LIMITED Vs 
PARVEEN BANO

vandana(P), vandanaharit@gmail.com

CS 
(COMM)/2488
/2022

ANITA WADHWA Vs 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

sksingh116@gmail.com

Execution 
(Comm)/302/2
022

ICICI BANK LIMITED Vs FINE 
ENGINEERING WORKS AND 
ANR

SUNITA 
SINGH(P),

INDOLEXLAW@GMAIL.COM

OMP 
(COMM)/169/
2022

S K TIWARI Vs BANSAL CREDIT 
LIMITED

AMARENDRA 
KUMAR 
DUBEY(P),

globalvisionlawoffice@gmail.com

OMP (I) 
(COMM)/442/
2022

IDFC FIRST BANK LIMITED Vs 
PREETI TRIVEDI

RAHUL 
KASHYAP(P),

mailto:sksingh116@gmail.com
mailto:INDOLEXLAW@GMAIL.COM
mailto:globalvisionlawoffice@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

2 CENTRAL

9911116314 16-11-2022 15-11-2022

K. REHMAN (P) 9811486602 16-11-2022 15-11-2022

9599801188 17-11-2022 16-11-2022

8512893036 21-11-2022 17-11-2022

9810654872 21-11-2022 17-11-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2495
/2022

SAMARPAN FINANCE CO 
THROUG ITS PROP AVI 
SRIVASTAVA Vs KALYAN 
KUMAR

RAKESH 
SRIVASTAVA(P
),

advrakeshsrivastava@gmail.com

CS 
(COMM)/2496
/2022

M/S STEEL METAL TUBES 
INDIA PVT LTD DIRECTOR 
SHRI VINOD KUMAR 
AGGARWAL Vs M/S RUDRA 
ENERGIES SOLUTION 
THROUGH ITS PROP SHRI 
SUDHIR KUMAR SINGH

Krehman6664@gmail.com

CS 
(COMM)/2506
/2022

M/S DEEP CHAND DAYAL 
CHAND AND CO Vs M/S PARAS 
BEARING

AMARENDRA 
KUMAR 
DUBEY(P),

globalvisionlawoffice@gmail.com

Execution 
(Comm)/312/2
022

GLOBAL CARRYING INDIA 
THROUGH PROP SH VISHAL 
KUMAR BAJAJ Vs UNION OF 
INDIA THROUGH DIVISIONAL 
RAILWAY MANAGER 
NORTHERN RAILWAY

Alok Kumar 
Mishra(P),

advalokmishra74@gmail.com

CS 
(COMM)/2524
/2022

ICICI BANK LIMITED Vs BILAL 
ALI KHAN

C. Parkash(P), ADVOCATECP@GMAIL.COM

mailto:advrakeshsrivastava@gmail.com
mailto:Krehman6664@gmail.com
mailto:globalvisionlawoffice@gmail.com
mailto:advalokmishra74@gmail.com
mailto:ADVOCATECP@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

2 CENTRAL

9818280772 21-11-2022 17-11-2022

9582772379 NA 21-11-2022 17-11-2022

9582904350 23-11-2022 22-11-2022

9811277331 24-11-2022 23-11-2022

9313350568 24-11-2022 23-11-2022

9811277331 25-11-2022 24-11-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2525
/2022

ICICI BANK LIMITED Vs 
RAJESH DHAWAN

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.COM

CS 
(COMM)/2523
/2022

SHUDAI LALWANI Vs SH SHER 
SINGH NAAGAR

SONA 
KHANNA(P),

CS 
(COMM)/2539
/2022

ROOP JEWELLERY HOUSE PVT 
LTD VS BIGJO’S LLP

PAWAS 
KULSHRESTHA
(P)

pawas06@gmail.com

CS 
(COMM)/2546
/2022

MUKESH GOEL Vs BOSCH 
LIMITED

ANIL K 
CHHABRA (P)

chhabranassociates@gmail.com

CS 
(COMM)/2547
/2022

CANARA BANK Vs LATE 
DEEPAK JOSHI

GUNJAN 
KUMAR (P)

advgkumar@gmail.com

OMP 
(COMM)/171/2
022

GURBAKSH SINGH VS KOTAK 
MAHINDRA PRIME LTD

ANIL K 
CHHABRA (P)

chhabranassociates@gmail.com

mailto:PUNITBHALLA@GMAIL.COM
mailto:pawas06@gmail.com
mailto:chhabranassociates@gmail.com
mailto:advgkumar@gmail.com
mailto:chhabranassociates@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

2 CENTRAL

9811181709 25-11-2022 24-11-2022

DCB BANK LTD Vs MOHD SAJID 9811452022 28-11-2022 25-11-2022

9811452022 28-11-2022 25-11-2022

DCB BANK LTD Vs MOHD ALIM 9811452022 28-11-2022 25-11-2022

9811452022 28-11-2022 25-11-2022

DCB BANK LTD Vs NASIR ALI 9811452022 29-11-2022 28-11-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2553
/2022

LION SERVICES LTD. 
THROUGH ITS A.R. MANISHA 
SEHRAWAT Vs M/S ANEXA 
HOME APPLIANCES INDIA PVT. 
LTD. THROUGH ITS DIRECTOR

SEEMA TIWARI 
(P)

seematiwariadvocate@rediffmail.com

OMP (I) 
(COMM)/454/
2022

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/451/
2022

DCB BANK LTD Vs BUDHI 
SINGH

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/453/
2022

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/452/
2022

DCB BANK LTD Vs VIVEK 
GUPTA

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/460/
2022

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

mailto:seematiwariadvocate@rediffmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

2 CENTRAL

9811452022 29-11-2022 28-11-2022

9811452022 29-11-2022 28-11-2022

9891147495 29-11-2022 28-11-2022

9811452022 29-11-2022 28-11-2022

9810134793 30-11-2022 29-11-2022

PUMA SE Vs ASHOK KUMAR 9891584230 30-11-2022 29-11-2022

3 CENTRAL 9810654872 01.11.2022 31.10.2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

OMP (I) 
(COMM)/458/
2022

DCB BANK LTD Vs 
CHANDRAKANT 
SHIVSHANKAR

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/459/
2022

DCB BANK LTD Vs SANTOSH 
KUMAR

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

CS 
(COMM)/2580
/2022

LOKESH PARIHAR Vs TATA 
CAPITAL FINANCIAL SERVICES 
LTD

AJAY 
GOYAL(P),

ava.advocates@gmail.com

OMP (I) 
(COMM)/457/
2022

DCB BANK LTD Vs SALIM 
HUSAIN

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

CS 
(COMM)/2591
/2022

M/S VINI COSMETICS PVT LTD 
Vs ASHOK KUMAR JOHN DOE

ANIL KUMAR 
SAHU(P),

ALLIPCARE@GMAIL.COM

CS 
(COMM)/2592
/2022

Shashi Pratap 
Ojha(P),

sojha@rnaip.com

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2415/2022

ICICI BANK LTD. V/S KUNWAR 
PAL CHAUDHARY, 
PROP. OF M/S SUPREME 
INDUSTRIES

SH. C. 
PRAKASH

advocatecp@gmail.com

mailto:ava.advocates@gmail.com
mailto:ALLIPCARE@GMAIL.COM
mailto:sojha@rnaip.com
mailto:advocatecp@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

3 CENTRAL

920551796 01.11.2022 31.10.2022

920551796 01.11.2022 31.10.2022

920551796 01.11.2022 31.10.2022

9810102211 02.11.2022 01.11.2022

MS. ALKA 8802774540 02.11.2022 01.11.2022

9213905829 02.11.2022 01.11.2022

9213905829 02.11.2022 01.11.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

OMP(I)
(COMM) 
398/2022

IDFC FIRST BANK LTD. V/S 
MONU PAWAN KUMAR

SH. RAHUL 
KASHYAP 

lexpacific03@gmail.com

OMP(I)
(COMM) 
399/2022

IDFC FIRST BANK LTD. V/S 
SUMIT KUMAR

SH. RAHUL 
KASHYAP 

lexpacific03@gmail.com

OMP(I)
(COMM) 
400/2022

IDFC FIRST BANK LTD. V/S 
SHAN SINGH RANGAR

SH. RAHUL 
KASHYAP 

lexpacific03@gmail.com

CS(COMM)  
2431/2022

KARNATAKA BANK LTD. V/S 
RAVINDER DAGAR & ARN.

SH. KAMAL 
KANT 
CHHABRA

ADVKKC@GMAIL.COM

CS(COMM)  
2432/2022

LAXMAN CHAURASIA V/S 
ASHISH

ADV.ALKASINGH@GMAIL.COM

CS(COMM)  
2433/2022

ICICI BANK LTD. V/S 
DAVINDER SINGH, PROP. OF 
M/S. DELUXE 
AUTO TOOLS

SH. SATISH 
KUMAR

MANISH@KLFINDIA.COM

CS(COMM)  
2434/2022

ICICI BANK LTD. V/S MUKESH 
CHOPRA, PROP. OF M/S 
LAKSHMI
SALES & SERVICES

SH. SATISH 
KUMAR

MANISH@KLFINDIA.COM

mailto:lexpacific03@gmail.com
mailto:lexpacific03@gmail.com
mailto:lexpacific03@gmail.com
mailto:ADVKKC@GMAIL.COM
mailto:ADV.ALKASINGH@GMAIL.COM
mailto:MANISH@KLFINDIA.COM
mailto:MANISH@KLFINDIA.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

3 CENTRAL

9810061558 02.11.2022 01.11.2022

9810104312 04.11.2022 03.11.2022

9213905829 05.11.2022 04.11.2022

9213905829 05.11.2022 04.11.2022

9810224624 07.11.2022 05.11.2022

9213905829 07.11.2022 05.11.2022

7859984398 07.11.2022 05.11.2022

9958726491 07.11.2022 05.11.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2435/2022

M/S PRAKASH DISTRIBUTERS 
V/S NASEEM AHMED

SH. S.C. 
SINGHAL

SCSINGHAL@REDIFFMAIL.COM

CS(COMM)  
2444/2022

SAYAPAL GUPTA V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. A.K. 
TRIVEDI

AVINASHTRIVEDI.LEGAL@GMAIL.COM

CS(COMM)  
2452/2022

ICICI BANK LTD. V/S 
RAGHVENDRA SHRIVASTAVA

SH. SATISH 
KUMAR

MANISH@KLFINDIA.COM

CS(COMM)  
2451/2022

ICICI BANK LTD. V/S ARVIND 
MODY

SH. SATISH 
KUMAR

MANISH@KLFINDIA.COM

CS(COMM)  
2459/2022

CANARA BANK V/S M/S 
SCENTED SEASON

SH. AMIT 
GUPTA

AMITGUPTAADV366@GMAIL.COM

CS(COMM)  
2460/2022

ICICI BANK LTD. V/S M/S 
AUTHENIC TRAVELS PVT. LTD. 
& ORS.

SH. SATISH 
KUMAR

MANISH@KLFINDIA.COM

CS(COMM)  
2461/2022

M/S SHREE DURGA TEX FAB, 
V/S M/S PRINT CENTRE

SH. HARDIK 
AGGARWAL

ADVOCATEHARDIKAGGARWAL@GMAIL.COM

OMP(I)
(COMM) 
423/2022

CNH INDUSTRIAL CAPITAL 
(INDIA) PVT. LTD. 
V/S KANTHAPRABHU K

SH. RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

mailto:SCSINGHAL@REDIFFMAIL.COM
mailto:AVINASHTRIVEDI.LEGAL@GMAIL.COM
mailto:MANISH@KLFINDIA.COM
mailto:MANISH@KLFINDIA.COM
mailto:AMITGUPTAADV366@GMAIL.COM
mailto:MANISH@KLFINDIA.COM
mailto:ADVOCATEHARDIKAGGARWAL@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

3 CENTRAL

9811161525 09.11.2022 07.11.2022

SH. S.P. RANA 9953455007 09.11.2022 07.11.2022

SH. S.P. RANA 9953455007 09.11.2022 07.11.2022

SH. S.P. RANA 9953455007 09.11.2022 07.11.2022

9811267045 09.11.2022 08.11.2022

SH. D.R. JAIN 9871059947 10.11.2022 09.11.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2467/2022

RAJA GARG V/S MUNICIPAL 
CORPORATION OF DELHI

SH. 
SATYENDRA 
KUMAR SINGH

SKSINGH116@GMAIL.COM

OMP(I)
(COMM) 
432/2022

TATA CAPITAL FINANCIAL 
SERVICE LTD. V/S S.S. 
EARTHMOVERS 
THROUGH ITS PROP. 
SANGEETA TRIPATHI

SPRANACO@GMAIL.COM

OMP(I)
(COMM) 
433/2022

TATA CAPITAL FINANCIAL 
SERVICE LTD. V/S S.S. 
EARTHMOVERS  
THROUGH ITS PROP. 
SANGEETA TRIPATHI

SPRANACO@GMAIL.COM

OMP(I)
(COMM) 
434/2022

TATA CAPITAL FINANCIAL 
SERVICE LTD. V/S S.S. 
EARTHMOVERS  
THROUGH ITS PROP. 
SANGEETA TRIPATHI

SPRANACO@GMAIL.COM

MISC. 
DJ/678/2022

M/S SKYWAYS AIR SERVICES 
PVT. LTD. 
V/S GURMEET SINGH 
SACHDEVA

SH. NEERAJ 
GUPTA

INFO@JUSLAWOFFICES.COM

CS(COMM)  
2470/2022

M/S PRACHI (INDIA) PVT. LTD. 
V/S EDEN PUBLIC SCHOOL

DJAIN5857@GMAIL.COM

mailto:SKSINGH116@GMAIL.COM
mailto:SPRANACO@GMAIL.COM
mailto:SPRANACO@GMAIL.COM
mailto:SPRANACO@GMAIL.COM
mailto:INFO@JUSLAWOFFICES.COM
mailto:DJAIN5857@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

3 CENTRAL

8750046162 10.11.2022 09.11.2022

9810481016 11.11.2022 10.11.2022

8178777233 11.11.2022 10.11.2022

9654624323 11.11.2022 10.11.2022

9810458134 14.11.2022 11.11.2022

9711340471 15.11.2022 14.11.2022

9999581666 16.11.2022 15.11.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2471/2022

MOHD. SALMAN, PROP OF M/S 
ELITE TRADERS 
V/S MOHD.NIZAMUDDIN 
QURESHI, PROP. OF M/S Y.N. 
FOOTWEAR

SH. LAKSHAY 
SHARMA

LAKSHAYSHARMA679@GMAIL.COM

CS(COMM)  
2480/2022

ADIDAS AG V/S ASHOK KUMAR 
(UNKNOWN)

SH. PRAMOD 
KUMAR SINGH

MAIL@THELEGIST.COM

CS(COMM)  
2481/2022

M/S CHEMPHARM 
INDUSTTRIES INDIA PVT. LTD. 
V/S 
M/S CAPTAB BIOTECH UINIT-II 
& ORS.

MS. SUSHMA 
SINGH

SUSHMASINGH77@GMAIL.COM

CS(COMM)  
2482/2022

M/S V.S. DRYFRUIT MART V/S 
SEVENSEAS HOSPITALITY PVT. 
LTD.

SH. C.M. 
GROVER

MANIGROVER001@GMAIL.COM

OMP(COMM) 
168/2022

RAJENDER AGGARWAL V/S 
KOTAK MAHINDRA BANK LTD.

SH. RAJ 
KUMAR

ADVOCATERAJKUMAR1976@GMAIL.COM

EX.(COMM) 
303/2022

PUNJAB NATIONAL BANK V/S 
PAVITRA SOLANKI

SH. TARUN 
GAUR

TARUNPM4@GMAIL.COM

CS(COMM)  
2500/2022

SANTOSHA DECOR PRIVATE 
LIMITED V/S VIKRAM SETHI

SH. IQBAL 
SINGH BEDI

IQBALBEDIADV@GMAIL.COM

mailto:LAKSHAYSHARMA679@GMAIL.COM
mailto:MAIL@THELEGIST.COM
mailto:SUSHMASINGH77@GMAIL.COM
mailto:MANIGROVER001@GMAIL.COM
mailto:ADVOCATERAJKUMAR1976@GMAIL.COM
mailto:TARUNPM4@GMAIL.COM
mailto:IQBALBEDIADV@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

3 CENTRAL

9899545623 17.11.2022 16.11.2022

9910290400 17.11.2022 16.11.2022

9868363397 18.11.2022 17.11.2022

9811802239 19.11.2022 18.11.2022

ICICI BANK LTD. V/S KULDEEP 9811802239 19.11.2022 18.11.2022

9958495050 N/A 19.11.2022 18.11.2022

9810654872 19.11.2022 18.11.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2508/2022

ATUL KANSAL V/S R.N. RICE 
MILL & ORS.

SH. SATISH 
KUMAR

SATISHADV99@GMAIL.COM

CS(COMM)  
2509/2022

SHRI VIJAY KUMAR JINDAL, 
PROP. OF M/S VIPUL 
ELECTRICALS 
V/S SMT. ARCHANA KAMAL 
BHAI SABOO, PROP. OF 
SETELITE 
CABLES & ANR.

SH. TITENDRA 
KUMAR 
NAHATA

NAHATA.COMPANY@GMAIL.COM

EX.(COMM) 
307/2022

INDUSIND BANK V/S SATISH 
KUMAR TALWAR

SH. ARIVIND 
RATHOR

ARVIND RATHOUR75@GMAIL.COM

EX.(COMM) 
310/2022

ICICI BANK LTD. V/S AJAY 
RAWAT

SH. 
AMRENDER 
KUMAR

INDOLEXLAW@GMAIL.COM

EX.(COMM) 
311/2022

SH. 
AMRENDER 
KUMAR

INDOLEXLAW@GMAIL.COM

CS(COMM)  
2519/2022

M/S HALDIRAM FINCAP PVT. 
LTD. V/S SUNI SACHDEVA

SH. ALOK 
KUMAR 
PANDEY

CS(COMM)  
2520/2022

ICICI BANK LTD. V/S FEROZ 
HASAN

SH. C. 
PRAKASH

ADVOCATECP@GMAIL.COM

mailto:SATISHADV99@GMAIL.COM
mailto:NAHATA.COMPANY@GMAIL.COM
mailto:RATHOUR75@GMAIL.COM
mailto:INDOLEXLAW@GMAIL.COM
mailto:INDOLEXLAW@GMAIL.COM
mailto:ADVOCATECP@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

3 CENTRAL

9810172127 N/A 19.11.2022 18.11.2022

SH. D.K. SINGH 9811108641 24.11.2022 23.11.2022

9811802239 24.11.2022 23.11.2022

9818030800 24.11.2022 23.11.2022

9999829878 25.11.2022 24.11.2022

9810166390 25.11.2022 24.11.2022

7982545649 25.11.2022 24.11.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2521/2022

BANK OF BARODA V/S JINDAL 
INDIA THERMAL POWER LTD. 
& 
ORS.

SH. DIVYAM 
AGARWAL

EX.(COMM) 
319/2022

M/S CEMENT CORPORATION 
OF INDIA V/S 
MS. SHREE FORWARDING 
AGENCY

DKSINGHASSOCIATES2007@REDIFFMAIL.COM

EX.(COMM) 
320/2022

ICICI BANK LTD. V/S SANJAY 
KUMAR DIXIT

SH. 
AMRENDER 
KUMAR

INDOLEXLAW@GMAIL.COM

OMP(I)
(COMM) 
449/2022

HDFC BANK LTD. V/S DEEPA 
BRAHMPRAKASH

SH. DEEPAK 
KAUSHIK

INDUSLEGALIA@GMAIL.COM

CS(COMM)  
2554/2022

TEJINDER SAWHNEY V/S 
MANKARAN SINGH & ANR.

SH. UDIT 
GUPTA

OFFICE@MERAKILEGAL.COM

CS(COMM)  
2555/2022

CANADIAN SPECIALTY VINYLS 
V/S KAYCEE DIGITAL PRIVATE 
LTD.

SH. RAVEESH 
THUKRAL

RAVEESHTHUKRAL@GMAIL.COM

OMP(COMM) 
172/2022

J.P. SHARMA V/S SBI CARD 
AND PAYMENT SERVICES LTD. 
& ANR.

SH. LAKSHAY 
KUMAR

LAKSHAYK608@GMAIL.COM

mailto:DKSINGHASSOCIATES2007@REDIFFMAIL.COM
mailto:INDOLEXLAW@GMAIL.COM
mailto:INDUSLEGALIA@GMAIL.COM
mailto:OFFICE@MERAKILEGAL.COM
mailto:RAVEESHTHUKRAL@GMAIL.COM
mailto:LAKSHAYK608@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

3 CENTRAL

9212036118 26.11.2022 25.11.2022

9212036118 26.11.2022 25.11.2022

9873300964 26.11.2022 25.11.2022

9899408618 29.11.2022 28.11.2022

9811893100 29.11.2022 28.11.2022

9911855122 29.11.2022 28.11.2022

9811452022 28.11.2022 26.11.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2559/2022

ICICI BANK LTD. V/S RUPESH 
KUMAR RAI

SH. VIKAS 
CHOPRA

VIKASCHOPRAADVOCATE@GMAIL.COM

CS(COMM)  
2560/2022

ICICI BANK LTD. V/S VIKAS 
DHAWAN

SH. VIKAS 
CHOPRA

VIKASCHOPRAADVOCATE@GMAIL.COM

CS(COMM)  
2561/2022

NANCY GUPTA, PROP. OF M/S 
SHREE MAHALAXMI TRADERS
V/S LOKESH KUMAR GARG, 
PROP. OF M/S KAVERI 
KIRYANA STORE

SH. LOVEKESH 
AGGARWAL

LOVEKESH27@GMAIL.COM

CS(COMM)  
2583/2022

STATE BANK OF INDIA V/S 
MANISH BAREJA

MS. SHALINI 
UPADHYAY

SHALINIADVOCATE@GMAIL.COM

CS(COMM)  
2584/2022

JASPAL SINGH V/S VISHAL 
ARORA

SH, MOHIT 
BATRA

ADV.BATRA@GMAIL.COM

CS(COMM)  
2585/2022

M/S MLM INDIA LTD. V/S M/S 
SAMPARK INDUSTRIES LTD. & 
ORS.

MS. RAMA 
SHARMA

RAMASHARMA4597@GMAIL.COM

OMP(I)
(COMM) 
452/2022

DCB BANK LTD. V/S SAKIR 
MAHTAB & ANR.

SH. ANISH 
BHOLA

ANISH.BHOLA17@YAHOO.COM

mailto:VIKASCHOPRAADVOCATE@GMAIL.COM
mailto:VIKASCHOPRAADVOCATE@GMAIL.COM
mailto:LOVEKESH27@GMAIL.COM
mailto:SHALINIADVOCATE@GMAIL.COM
mailto:ADV.BATRA@GMAIL.COM
mailto:RAMASHARMA4597@GMAIL.COM
mailto:ANISH.BHOLA17@YAHOO.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

3 CENTRAL

9811452022 29.11.2022 28.11.2022

SH. D.R. JAIN 9871059347 30.11.2022 29.11.2022

4 CENTRAL 9818280772 01.11.2022 27.10.2022

SBI VS. HITESH GOGIA 9810210832 NA 01.11.2022 27.10.2022

9818280772 01.11.2022 27.10.2022

ICICI BANK LTD VS. DEEPAK 9818280772 01.11.2022 27.10.2022

8802101274 01.11.2022 27.10.2022

9810459344 01.11.2022 27.10.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

OMP(I)
(COMM) 
462/2022

DCB BANK LTD. V/S INTAJAR 
ISTAKHAR

SH. ANISH 
BHOLA

ANISH.BHOLA17@YAHOO.COM

CS(COMM)  
2593/2022

M/S PRACHI (INDIA) PVT. LTD. 
V/S M/S BANSAL TRADERS & 
ANR.

DJAIN5857@GMAIL.COM

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM) 
2417/2022

ICICI BANK LTD VS. 
TRANZLEASE  HOLDING INDIA 
PVT LTD

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS (COMM) 
2420/2022

VIKAS 
PRAKASH

CS (COMM) 
2418/2022

ICICI BANK LTD VS. SURESH 
CHAND

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS (COMM) 
2416/2022

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

EX (COMM) 
271/2022

CAPRIGLOBAL CAPITAL 
LIMITED VS. VIJAY V AND ANR

RITESH 
SAXENA

RITESH@THELAWCARE.COM

EX (COMM) 
273/2022

M/S KANCHAN FASHION VS. 
SH. SUNIL KUKREJA

SUBHASH 
CHANDRA

CHANDRAADV3@GMAIL.COM

mailto:ANISH.BHOLA17@YAHOO.COM
mailto:DJAIN5857@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:RITESH@THELAWCARE.COM
mailto:CHANDRAADV3@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

4 CENTRAL

8527845805 03.11.2022 27.10.2022

9811452022 04-11-2022 27.10.2022

9811452022 04-11-2022 27.10.2022

9811452022 04-11-2022 27.10.2022

9811452022 04-11-2022 27.10.2022

9205511796 04-11-2022 29.10.2022

9205511796 04-11-2022 31.10.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP  
(COMM)-
164/2022

NEERAJ GUPTA VS. KOTAK 
MAHINDRA PRIME LTD AND 
OTHERS

RAVI 
CHAUHAN

LAWYERRAVI2014@GMAIL.COM

OMP (I) 
(COMM)/413/
2022

DCB BANK LIMITED Vs 
PROMOD SINGH

ANISH 
BHOLA(P),

ANISH.BHOLA17@YAHOO.COM

OMP (I) 
(COMM)/412/
2022

DCB BANK LIMITED Vs ANIS 
ALI AND ANR

ANISH 
BHOLA(P),

ANISH.BHOLA17@YAHOO.COM

OMP (I) 
(COMM)/414/
2022

DCB BANK LIMITED Vs 
SATVEER DAFEDAR AND ANR

ANISH 
BHOLA(P),

ANISH.BHOLA17@YAHOO.COM

OMP (I) 
(COMM)/411/2
022

DCB BANK LIMITED Vs NAND 
KISHOR

ANISH 
BHOLA(P),

ANISH.BHOLA17@YAHOO.COM

OMP (I) 
(COMM)/416/
2022

M/S IDFC FIRST BANK 
LIMITED Vs SAURABH BILLU

RAHUL 
KASHYAP(P),

LEXPACIFICOS@GMAIL.COM

OMP (I) 
(COMM)/415/
2022

M/S IDFC FIRST BANK 
LIMITED Vs VINAY SHANKER 
PANDEY

RAHUL 
KASHYAP(P),

LEXPACIFICOS@GMAIL.COM

mailto:LAWYERRAVI2014@GMAIL.COM
mailto:ANISH.BHOLA17@YAHOO.COM
mailto:ANISH.BHOLA17@YAHOO.COM
mailto:ANISH.BHOLA17@YAHOO.COM
mailto:ANISH.BHOLA17@YAHOO.COM
mailto:LEXPACIFICOS@GMAIL.COM
mailto:LEXPACIFICOS@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

4 CENTRAL

ABHIMANYU 9990380244NA 05.11.2022 31.10.2022

ABHIMANYU 9990380244NA 05.11.2022 31.10.2022

8750602223 05.11.2022 31.10.2022

RAJEEV SAGAR 9810021846 07.11.2022 31.10.2022

9811898399 07.11.2022 31.10.2022

9315656701 07.11.2022 31.10.2022

9811802239 10.11.2022 09.11.2022

K.K. GAUTAM 9911119106 11.11.2022 10.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM) 
2449/2022

B.S. KARIWAL VS. SHRI SANJAY 
KUMAR

CS (COMM) 
2450/2022

B.S. KARIWAL VS. SHRI SANJAY 
KUMAR

CS (COMM) 
2455/2022

SIROHI KRISHI SEWA KENDRA 
VS RICHACHAUDHARY

SUDHIR 
KUMAR 
SUKHIJA

SUDHIR_SUKHIJA@YAHOO.COM

CS (COMM) 
2456/2022

ICICI BANK LTD VS. RAKESH 
KUMAR

SAGARANDSAGARLAWOFFICE@LIVE.COM

EX (COMM) 
286/2022

ICICI BANK LTD VS. M/S 
DIVINE PAPERS & ORS

SATISH 
KUMAR

MANISH@KLFINDIA.COM

CS (COMM) 
2462/2022

JVL STEEL PVT LTD VS. 
NAGENDRA BALIRAJ GOUND

RAHUL 
SHARMA

LEGALCOMFORT@REDIFFMAIL.COM

EX (COMM) 
287/2022

ICICI BANK LTD VS. SUNNY 
KHETREPAL

AMRENDER 
KUMAR

INDOLEXLAW@GMAIL.COM

EX (COMM) 
289/2022

LORD KRISHNA FINANCIAL 
SERVICES LIMITED VS. 
RAJESH KUMAWAT AND ANR

THEJUSCOMMUNE@GMAIL.COM

mailto:SUDHIR_SUKHIJA@YAHOO.COM
mailto:SAGARANDSAGARLAWOFFICE@LIVE.COM
mailto:MANISH@KLFINDIA.COM
mailto:LEGALCOMFORT@REDIFFMAIL.COM
mailto:INDOLEXLAW@GMAIL.COM
mailto:THEJUSCOMMUNE@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

4 CENTRAL

9917910979 11.11.2022 10.11.2022

VANDANA 9810333703 14.11.2022 10.11.2022

9990659331 14.11.2022 10.11.2022

RAJESH 9810169481 14.11.2022 10.11.2022

9873724049 15.11.2022 10.11.2022

MANIRAJAN 8800366341 NA 15.11.2022 10.11.2022

9958726491 16.11.2022 05.11.2022

9958726491 16.11.2022 05.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM) 
2487/2022

CANARA BANK VS. DEEPAK 
JOSHI

BULBUL 
YADAV

BULBULYADAV79@GMAIL.COM

EX (COMM) 
294/2022

M/S CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD VS. MR. MOHD 
HAROON 

VANDANAHARIT@GMAIL.COM

EX (COMM) 
296/2022

HERO FINCORP LTD VS. UPPER 
INDIA PVT LTD

KMPS 
PARTNERS

KMPSPARTNER@GMAIL.COM

EX (COMM) 
300/2022

M/S SHARMAN UDYOG PVT 
LTD VS. MODERN COTTON 
YARN SPINNER LTD

BAWEJAASSOCIATES@YAHOO.COM

CS (COMM) 
2492/2022

RAHUL SINGH VS. BHAVNEET 
KAUR

MANISH 
KUMAR

MANISH.LLB.ADVOCATE@GMAIL.COM

MISC DJ /
693/2022

NITIN BANSAL & ORS VS. 
PRIYANKS SINGH AND ORS

OMP ( I) 
COMM 
443/2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED VS. 
THAVASELVAN C

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

OMP ( I) 
COMM 
444/2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED VS. P 
PARTHIBAN

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

mailto:BULBULYADAV79@GMAIL.COM
mailto:VANDANAHARIT@GMAIL.COM
mailto:KMPSPARTNER@GMAIL.COM
mailto:BAWEJAASSOCIATES@YAHOO.COM
mailto:MANISH.LLB.ADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

4 CENTRAL

9910009277 16.11.2022 05.11.2022

9213905829 16.11.2022 05.11.2022

9868363397 18.11.2022 17.11.2022

9873828306 18.11.2022 17.11.2022

8860313311 18.11.2022 17.11.2022

9868572236 19.11.2022 17.11.2022

9811015339 22.11.2022 17.11.2022

D.R. JAIN 9871059347 22.11.2022 17.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM) 
2501/2022

M/S A.B. PAL ELECTRICALS 
PVT LTD VS. M/S MEC 
ELECTRIC CONTRACTS 
PRIVATE LIMITED AND ORS

HARSHIT 
KHURANA

KEGLEGAL@GMAIL.COM

CS (COMM) 
2502/2022

ICICI BANK LTD VS. AMAR 
CHAND PROP OF M/S AMAR 
CONSUMER STORE

SATISH 
KUMAR

MANISH@KLFINDIA.COM

EX (COMM)-
308/2022

INDUSIND BANK LTD VS. 
SHASHI KAPOOR

SH. ARVIND 
RATHAUR

arvindrathor75@gmail.com

OMP(I) 
(COMM)-
446/2022

BANSAL CREDIT LTD. VS. 
SUNIL KUMAR

SH. VIKAS 
SEHGAL

vikki.sehgal@gmail.com

CS (COMM)-
2513/2022

SHIV KUMAR MITTAL VS. 
VINEETA DEVI

SH. SUNIL 
GUPTA

ADVSG@YAHOO.COM

CS (COMM)-
2522/2022

SMT. SUNITA GAJRANI VS. M/S 
GOVIND AGENCY

DEVRAJ 
CHABBRA

DEVRAJCHHABRAADVOCATE@GMAIL.COM

EX (COMM)-
316/2022

HDFC BANK LTD VS. VIKAS 
KUMAR

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATES.COM

CS (COMM)-
2535/2022

M/S PRACHI INDIA PVT LTD 
VS. MR. G. KUMAR

DJAIN5857@GMAIL.COM

mailto:KEGLEGAL@GMAIL.COM
mailto:MANISH@KLFINDIA.COM
mailto:arvindrathor75@gmail.com
mailto:vikki.sehgal@gmail.com
mailto:ADVSG@YAHOO.COM
mailto:DEVRAJCHHABRAADVOCATE@GMAIL.COM
mailto:LEGAL@KATYALASSOCIATES.COM
mailto:DJAIN5857@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

4 CENTRAL

A.K. TRIVEDI 9810104312 22.11.2022 17.11.2022

JATIN JOSHI 9891015100 23.11.2022 14.11.2022

9811267045 24.11.2022 17.11.2022

9212036118 28-11-2022 25.11.2022

9212036118 28-11-2022 25.11.2022

9212036118 28-11-2022 25.11.2022

9212036118 28-11-2022 25.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM)-
2536/2022

M/S MANMOHAN SINGH 
WADHWA CONSTRUCTION 
PVT,. LTD VS. MUNICIPAL 
CORPORATION OF DELHI

AKTRIVEDILAWOFFICES@GMAIL.COM

CS (COMM)-
2538/2022

MOHD AKKOYUN VS. FLUPER 
LTD & ORS

PARAS425@GMAIL.COM

EX (COMM)-
317/2022

M/S TRIVENI IMPEX PVT LTD 
VS. MS. RADHA GUPTA

NEERAJ 
GUPTA

INFO@JUSLAWOFFICES.COM

CS 
(COMM)/2572
/2022

ICICI BANK LIMITED Vs SUMIT 
GUPTA

SAGAR 
SHIVAM(P),

vikaschopraadvocate@gmail.com

CS 
(COMM)/2573
/2022

ICICI BANK LIMITED Vs 
RAJEEV SHANDILYA

SAGAR 
SHIVAM(P),

vikaschopraadvocate@gmail.com

CS 
(COMM)/2575
/2022

ICICI BANK LIMITED Vs VICKY 
CHITOLE

SAGAR 
SHIVAM(P),

vikaschopraadvocate@gmail.com

CS 
(COMM)/2574
/2022

ICICI BANK LIMITED Vs 
RAJEEV SHARMA

SAGAR 
SHIVAM(P),

vikaschopraadvocate@gmail.com

mailto:AKTRIVEDILAWOFFICES@GMAIL.COM
mailto:PARAS425@GMAIL.COM
mailto:INFO@JUSLAWOFFICES.COM
mailto:vikaschopraadvocate@gmail.com
mailto:vikaschopraadvocate@gmail.com
mailto:vikaschopraadvocate@gmail.com
mailto:vikaschopraadvocate@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

4 CENTRAL

9873709995 29.11.2022 26.11.2022

HDFC VS SANJEEV KUMAR LALIT PANDEY 8130383143 29.11.2022 14.11.2022

LALIT PANDEY 8130383143 29.11.2022 14.11.2022

9899408618 29.11.2022 14.11.2022

9873709995 30.11.2022 28.11.2022

9810474101 30.11.2022 28.11.2022

5 CENTRAL NOT AVAILABLE

01.11.2022 01.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP (I) 
(COMM) 
456/2022

M/S BANSAL CREDITS LTD VS. 
ANIL KUMAR

RISHABH 
GULATI

RISHABHLAWOFFICE@GMAIL.COM

EX (COMM)-
323/2022

LALITPANDEYASSOCIATES@GMAIL.COM

EX (COMM)-
324/2022

HDFC VS. FINE EMINENT INFO 
SERVICES PVT LTD

LALITPANDEYASSOCIATES@GMAIL.COM

CS 
(COMM)/2586
/2022

PUNJAB NATIONAL BANK VS 
INDERJEET SINGH

SHALINI 
UPADHAY

SHALINIADVOCATE@GMAIL.COM

OMP (I) 
(COMM) 
464/2022

M/S BANSAL CREDITS LTD VS. 
RAMESH

RISHABH 
GULATI

RISHABHLAWOFFICE@GMAIL.COM

CS 
(COMM)/2594
/2022

SMT. KUSUM PODDAR VS. SMT 
UDHA GOYAL 

SANDEEP 
JINDAL

SANDEEPJINDALS@REDIFFMAIL.COM

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2412/2022

ICICI BANK LTD. V/S MS 
ELPRON EXCHANGE WATER 
ENGINEERING PVT. LTD. 

MANISH 
KUMAR 
DEWAN

NOT 
AVAILABLE

mailto:RISHABHLAWOFFICE@GMAIL.COM
mailto:LALITPANDEYASSOCIATES@GMAIL.COM
mailto:LALITPANDEYASSOCIATES@GMAIL.COM
mailto:SHALINIADVOCATE@GMAIL.COM
mailto:RISHABHLAWOFFICE@GMAIL.COM
mailto:SANDEEPJINDALS@REDIFFMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

5 CENTRAL

SUDHANSHU

NOT AVAILABLE

01.11.2022 01.11.2022
NOT AVAILABLE

01.11.2022 01.11.2022
NOT AVAILABLE

01.11.2022 01.11.2022 
NOT AVAILABLE

01.11.2022 01.11.2022
NOT AVAILABLE

01.11.2022 01.11.2022
NOT AVAILABLE

01.11.2022 01.11.2022 
NOT AVAILABLE

01.11.2022 01.11.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2413/2022

MJ/S DELHI KITCHEN 
EQUIPMENT INDIA V/S 
AIRCON APPLIANCES PVT. LTD. 

NOT 
AVAILABLE

EX. COMM-
272/2022

M/S KANCHAN FASHION PVT. 
LTD. VS. PUNEET GABA

SUBHASH 
CHANDRA

NOT 
AVAILABLE

CS COMM-
2422/2022

M/S AJAY SAREES VS. M/S OM 
SHANTI SAREE KENDRA

SWADESH 
BANSAL

NOT 
AVAILABLE

OMP(I) 
COMM-
405/2022

IDFC FIRST BANK LTD. VS. 
ANITA SHARMA

RAHUL 
KASHYAP

NOT 
AVAILABLE

OMP (I) 
COMM-
406/2022

IDFC FIRST BANK LTD. VS. 
PAWAN KUMAR

RAHUL 
KASHYAP

NOT 
AVAILABLE

OMP(I) 
COMM-
407/2022

IDFC FIRST BANK LTD. VS. 
PAWAN KUMAR KHANNA

RAHUL 
KASHYAP

NOT 
AVAILABLE

OMP(I) 
COMM-
408/2022

IDFC FIRST BANK LTD. VS. 
VASIM AHAMAD

RAHUL 
KASHYAP

NOT 
AVAILABLE



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

5 CENTRAL

NOT AVAILABLE

01.11.2022 01.11.2022
NOT AVAILABLE

02.11.2022 02.11.2022
NOT AVAILABLE

02.11.2022 02.11.2022
NOT AVAILABLE

04.11.2022 04.11.2022
NOT AVAILABLE

04.11.2022 04.11.2022
NOT AVAILABLE

05.11.2022 05.11.2022
NOT AVAILABLE

05.11.2022 05.11.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

EX. COMM-
274/2022

HDFC BANK LTD. VS. 
JITENDER KHANGAROT

SANJEEV 
PATHAK

NOT 
AVAILABLE

OMP MISC 
COMM-2/2022

M/S JAI BABA NANAK CLOTH 
TRADING CO. VS. GUPTA 
COLLAR HOUSE

ROHIT 
GOSWAMI

NOT 
AVAILABLE

CS COMM-
2425/2022

ICICI BANK LTD. V/S 
KANCHHID SINGH CHAUHAN

MANISH KR. 
DEWAN

NOT 
AVAILABLE

EX. COMM-
279/2022

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICES LTD. V/S 
MR. DEEPAK GOSWMI

AVANISH 
KUMAR

NOT 
AVAILABLE

CS COMM-
2443/2022

DURGESH KOHLI V/S 
SHAHEED ABBAS

NAVEEN 
GROVER

NOT 
AVAILABLE

EX. COMM-
284/2022

SANDEEP JAIN V/S ISHAR 
DASS SETHI AND SONS

PARMOD KR. 
JAIN

NOT 
AVAILABLE

CS COMM-
2448/2022

M/S SCAVIN INTERNATIONAL 
EXIM PVT. LTD. V/S SANJANA 
SETHIA

VIGNESH 
SINGH

NOT 
AVAILABLE



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

5 CENTRAL

NOT AVAILABLE

09.11.2022 09.11.2022
NOT AVAILABLE

10.11.2022 10.11.2022
NOT AVAILABLE

10.11.2022 10.11.2022
NOT AVAILABLE

10.11.2022 10.11.2022
NOT AVAILABLE

10.11.2022 10.11.2022
NOT AVAILABLE

11.11.2022 11.11.2022

SUNITA SINGH 

NOT AVAILABLE

11.11.2022 11.11.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

OMP(I) 
COMM-
435/2022

TATA CAPITAL FINANCIAL 
SERVICES LTD. VS. S S EARTH 
MOVERS

SURYA 
PRAKASH 
RANA

NOT 
AVAILABLE

CS COMM-
2473/2022

M/S VINI COSMETICS PVT. 
LTD. VS. ASHOK KR. JOHN DOE

NOT 
AVAILABLE

CS COMM-
2474/2022

PRACHI INDIA PVT. LTD. VS. 
RAKESH KUMAR 

RAHUL KR. 
VERMA

NOT 
AVAILABLE

MISC DJ-
681/2022

DELHI DEVELOPMENT 
AUTHORITY VS AJAB SINGH 
CO.

NOT 
AVAILABLE

OMP(I) 
COMM-
440/2022

TATA CAPITAL FIN V.S S S 
EARTHMOVERS 

SURYA 
PRAKASH 
RANA

NOT 
AVAILABLE

CS COMM-
2483/2022

M/S SHARMA ELECTRICALS VS 
M/S ZETA INDUSTRIAL 
COROPORATION PVT. LTD. 

SANJAY KR. 
JAIN

NOT 
AVAILABLE

EX. COMM-
293/2022

ICICI BANK LTD. V/S 
PALWINDER SINGH

NOT 
AVAILABLE



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

5 CENTRAL

S C SINGHAL

NOT AVAILABLE

11.11.2022 11.11.2022
NOT AVAILABLE

14.11.2022 14.11.2022
NOT AVAILABLE

15.11.2022 15.11.2022
NOT AVAILABLE

16.11.2022 16.11.2022
NOT AVAILABLE

17.11.2022 17.11.2022
NOT AVAILABLE

17.11.2022 17.11.2022
NOT AVAILABLE

17.11.2022 17.11.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2484/2022

 RUKMANI POLMER PVT. LTD. 
V/S BRIGHT POLYMERS PVT. 
LTD. 

NOT 
AVAILABLE

EX COMM-
295/2022

IDBI BANK LTD. VS. ANIL 
KUMAR THUKRAL

MANISH KR. 
DEWAN

NOT 
AVAILABLE

CS COMM-
2494/2022

RAJA GARG V/S MUNICIPAL 
CORPORATION OF DELHI

SATENDRA KR. 
SINGH

NOT 
AVAILABLE

CS COMM-
2497/2022

RAJIV LAL V/S M/S RELIANCE 
INFRATEL LTD. 

ALOK KR. 
PANDEY

NOT 
AVAILABLE

EX COMM-
306/2022

HDFC BANK LTD. V/S VIKAS 
GIRDHARI LAL

MANISHA 
BARUAH

NOT 
AVAILABLE

OMP(I)COMM
-445/2022

CNH INDUSTRIAL CAPITAL 
INDIA PVT. LTD.V/S 
KARAMJEET SINGH

RAJESH 
JANGRA

NOT 
AVAILABLE

M. CS COMM-
629/2022

VINU AUTO PARTS V/S COSMIC 
MOTORS INDIA PVT. LTD.

RANJAN 
DINESH DOSHI

NOT 
AVAILABLE



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

5 CENTRAL

NOT AVAILABLE

18.11.2022 18.11.2022

ROHIT BOHRA

NOT AVAILABLE

19.11.2022 19.11.2022

C PRAKASH

NOT AVAILABLE

19.11.2022 19.11.2022

MD ZUNAID

NOT AVAILABLE

19.11.2022 19.11.2022

ICICI BANK LTD. V/S RAJIV VIJ C PRAKASH

NOT AVAILABLE

21.11.2022 21.11.2022

SUNNY ARORA

NOT AVAILABLE

22.11.2022 22.11.2022
NOT AVAILABLE

22.11.2022 22.11.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2511/2022

M/S BABA JI INDUSTRIES V/S 
M/S LYSANDER HIND 
ENGINEERING COMPANY 

VISHESH 
VERMA

NOT 
AVAILABLE

EX. COMM-
309/2022

M/S KOTAK MAHINDRA PRIME 
LIMITED V/S SUNIL VERMA

NOT 
AVAILABLE

CS COMM-
2514/2022

ICICI BANK LTD. V/S 
ABHISHEK GOYAL PROP. OF 
MAA SHAKAMARI

NOT 
AVAILABLE

CS COMM-
2515/2022

M/S TULLIO GLUSI SPA NOW 
KNOWN AS GAPI SERVICES SRL 
V/S NAVEEN ARORA

NOT 
AVAILABLE

CS COMM-
2588/2022

NOT 
AVAILABLE

EX COMM-
314/2022

M/S KOTATK MAHINDRA 
PRIME LTD. V/S NEERAJ SAINI

NOT 
AVAILABLE

EX COMM-
315/2022

AARNA STATIONARY 
PRODUCTS V/S PANKAK 
KUMAR

DEEPAK 
DHYANI

NOT 
AVAILABLE



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

5 CENTRAL

NOT AVAILABLE

22.11.2022 22.11.2022
NOT AVAILABLE

24.11.2022 24.11.2022
NOT AVAILABLE

24.11.2022 24.11.2022
NOT AVAILABLE

25.11.2022 25.11.2022

ICICI BANK LTD. V/S VINOD

NOT AVAILABLE

25.11.2022 25.11.2022
NOT AVAILABLE

26.11.2022 26.11.2022
NOT AVAILABLE

26.11.2022 26.11.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2532/2022

M/S AWALS CREATIONS V/S 
SH. PRAKASH CHAND SHARMA

GURMIT 
SINGH HANS 

NOT 
AVAILABLE

CS COMM-
2547/2022

UNION BANK OF INDIA V/S 
M/S MAA AMBEY

REKHA 
RUSTOFI MS

NOT 
AVAILABLE

EX. COMM-
318/2022

KDB FINANCIAL SERVICES 
LTD. V/S SUMIT ENTERPRISES 
AND ANR.

DEEPANKUR 
SONDHI

NOT 
AVAILABLE

CS COMM-
2556/2022

CANADIAN SPECIALTY VINYLS 
V/S RATIONAL BUSINESS 
CORPORATION

RAVEESH 
THUKRAL 

NOT 
AVAILABLE

CS COMM-
2557/2022

CHETNA 
BHALLA

NOT 
AVAILABLE

CS COMM-
2566/2022

ICICI BANK LTD. V/S SUNIL 
KUMAR 

SAGAR 
SHIVAM

NOT 
AVAILABLE

CS COMM-
2567/2022

ICICI BANK LTD V/S SUMIT 
PANDIR 

SAGAR 
SHIVAM

NOT 
AVAILABLE



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

5 CENTRAL

NOT AVAILABLE

26.11.2022 26.11.2022
NOT AVAILABLE

26.11.2022 26.11.2022

S B I V/S S P ENTERPRISES

NOT AVAILABLE

28.11.2022 28.11.2022

ANISH BHOLA

NOT AVAILABLE

29.11.2022 29.11.2022
NOT AVAILABLE

29.11.2022 29.11.2022
NOT AVAILABLE

30.11.2022 30.11.2022
NOT AVAILABLE

30.11.2022 30.11.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2568/2022

ICICI BANK LTD. V/S 
VAISHNAVI GUPTA

SAGAR 
SHIVAM

NOT 
AVAILABLE

CS COMM-
2569/2022

ICICI BANK LTD. V/S RAJESH 
KUMAR SHARMA

SAGAR 
SHIVAM

NOT 
AVAILABLE

CS COMM-
2576/2022

RAJIV KR. 
THAKUR

NOT 
AVAILABLE

OMP(I) 
COMM-
461/2022

DCB BANK LTD. V/S MISHKAL 
AHMAD

NOT 
AVAILABLE

CS COMM-
2582/2022

JASPAL SINGH V/S JASPINDER 
SINGH

SAKET 
GAKHAR

NOT 
AVAILABLE

EX. COMM-
325/2022

HDFC BANK LTD. V/S SONAM 
SONKER

SANJEEV 
PATHAK

NOT 
AVAILABLE

OMP COMM-
173/2022

UNION OF INDIA V/S M/S 
MODERN RAILTECH 
EQUIPMENT MANUFACTRERS 
PVT. LTD.

ASHISH KR. 
SHARMA

NOT 
AVAILABLE



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

5 CENTRAL

NOT AVAILABLE

30.11.2022 30.11.2022
6 CENTRAL 9810493325 01.11.2022 19.10.2022

9811267045 01.11.2022 17.10.2022

9811340327 01.11.2022 29.10.2022

NARESH BALA VS MANAV JAIN 9899545823 01.11.2022 28.10.2022

NOT AVAILABLE 01.11.2022 07.10.2022

9810104312 02.11.2022 20.10.2022

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

EX. COMM-
326/2022

MANOJ KUMAR VIJ V/S 
SUNITA DEVI

VIKAS 
SHARMA

NOT 
AVAILABLE

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
2411/2022

M/S ORIENT LINKS PVT. LTD. 
VS BINIT KUMAR JHA

MAHESH 
SHARMA

ADVMCSHARMA2010@GMAIL.COM

CS(COMM) 
2414/2022

M/S INDIGLOW AUTOMOBILE 
PVT. LTD. VS M/S SOURCE 
AUTOMOTIVE PARTS & ORS.

NEERAJ 
GUPTA

INFO@JUSLAWOFFICES.COM

CS(COMM) 
2419/2022

M/S SHRI BALAJI ADV. VS M/S 
MIDAS INFRA TRADE LTD.

DUSHYANT 
SWAROOP 

ADVDUSHYANTSWAROOP@GMAIL.COM

CS(COMM) 
2421/2022

SATISH 
KUMAR

SATISHADV99@GMAIL.COM

EX. (COMM) 
270/2022

HDFC BANK LTD. VS RAKESH 
KUMAR

AMITA 
KUMARI

NOT 
AVAILABLE

CS(COMM) 
2436/2022

M/S MANMOHAN SINGH 
WADHWA VS MCD

A.K. TRIVEDI MMSWADHWA@GMAIL.COM

mailto:ADVMCSHARMA2010@GMAIL.COM
mailto:INFO@JUSLAWOFFICES.COM
mailto:ADVDUSHYANTSWAROOP@GMAIL.COM
mailto:SATISHADV99@GMAIL.COM
mailto:MMSWADHWA@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

9871209110 02.11.2022 27.10.2022

9810028877 LAWYERSINC@REDIFFMAIL.COM 02.11.2022 19.10.2022

9873579804 02.11.2022 01.11.2022

9818977551 02.11.2022 19.10.2022

9873383255 NOT AVAILABLE 02.11.2022 31.10.2022

W.R.KHAN NOT AVAILABLE 02.11.2022 29.10.2022-

UCO BANK VS YOGESH ATTRI  9868113796 03.11.2022 11.10.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM0 
2437/2022

CHETAK LOGISTIS LTD. VS 
KIRAN UDYOG PVT. LTD. 

DEVANSH 
GUPTA

DEVANSH.A.GUPTA@GMAIL.COM

CS(COMM) 
2438/2022

TIMES INTERNET LTD. VS 
ITRIANGLE INFOTECH 
PRIVATE LTD.

RAJEEV 
AGGARWAL 

CS(COMM) 
2439/2022

MANAV KAPOOR VS TIRATH 
RAM SHAH CHARITABLE 
HOSPITAL

AWNISH 
KUMAR 

ILS.AWNISH@GMAIL.COM

MISC DJ 
663/2022

M/S R. M. ENTERPRISES VS 
ASAD AHMAD

B.P SINGH BRIJENDRA.ADV79@GMAIL.COM

ARB.(COMM) 
1/2022

NITIN KUMAR VS M/S ADITYA 
BIRLA FINANCE LTD. 

PANKAJ 
MOHAN

EX.(COMM) 
277/2022

SBI CARD SERVICE PVT. LTD. 
VS ROHIT KUMAR

NOT 
AVAILABLE

CS(COMM) 
2440/2022

B.K MISHRA BKMDELHI@GMAIL.COM

mailto:DEVANSH.A.GUPTA@GMAIL.COM
mailto:ILS.AWNISH@GMAIL.COM
mailto:BRIJENDRA.ADV79@GMAIL.COM
mailto:BKMDELHI@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

NOT AVAILABLE 03.11.2022 28.10.2022

NOT AVAILABLE 04.11.2022 10.10.2022

NOT AVAILABLE 04.11.2022 07.10.2022

9891009515 NOT AVAILABLE 04.11.2022 31.10.2022

9891009515 NOT AVAILABLE 04.11.2022 31.10.2022

9891009515 NOT AVAILABLE 04.11.2022 31-10-2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

EX. 
(COMM)278/2
022

KOTAK MAHINDRA BANK Vs 
NIRANJAN KUMAR

MAYANK 
MAHAJAN(P),

NOT 
AVAILABLE

EX.(COMM) 
280/2022

HDFC BANK LTD. VS KAMAL 
KANT PANDEY

SANJEEV 
PATHAK 

NOT 
AVAILABLE

EX.(COMM) 
281/2022

HDFC BANK LTD. VS RAM 
KUMAR

SANJEEV 
PATHAK 

NOT 
AVAILABLE

OMP(I) COMM 
417/2022

 M/S IDFC FIRST BANK LTD. VS 
BIRBAL SINGH

RAHUL 
KASHYAP

OMP(I)COMM 
418/2022

M/S IDFC FIRST BANK LTD. VS 
VIKAS KUMAR

RAHUL 
KASHYAP 

OMP(I)COMM 
419/2022

M/S IDFC FIRST BANK LTD. VS 
SANJANA RANA

RAHUL 
KASHYAP 



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

9891009515 NOT AVAILABLE 04.11.2022 31-10-2022

9911004700 04.11.2022 19.10.2022

SANDEEP JAIN VS MCD 9818701001 05.11.2022 22.10.2022

981145022 05.11.2022 27.10.2022

981145022 05.11.2022 27.10.2022

SUNNY ARORA NOT AVAILABLE 05.11.2022 29.10.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

OMP(I)COMM 
420/2022

M/S IDFC FIRST BANK LTD. VS 
PRASHANT DAM

RAHUL 
KASHYAP 

CS(COMM) 
2445/2022

ASHISH PAPERS PVT. LTD. VS 
PARAS PRODUCTS 

AJAY BANSAL AVOCATEAJAYBANSAL@GMAIL.COM

CS(COMM) 
2447/2022

SAROJ KUMAR 
JHA

JHAANDASSOCIATESDHC@GMAIL.COM

OMP(I) COMM 
421/2022

DCB BANK LTD. VS SANTOSH 
KUMAR

ANISH BHOLA ANISH_BHOLA17@YAHOO.COM

OMP(I) COMM 
422/2022

DCB BANK LTD. VS NADIM 
AHAMAD 

ANISH BHOLA ANISH_BHOLA17@YAHOO.COM

EX.(COMM) 
285/2022

BAJAJ HOUSING FINANCE LTD. 
VS RAMPHAL SINGH

NOT 
AVAILABLE

mailto:AVOCATEAJAYBANSAL@GMAIL.COM
mailto:JHAANDASSOCIATESDHC@GMAIL.COM
mailto:ANISH_BHOLA17@YAHOO.COM
mailto:ANISH_BHOLA17@YAHOO.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

8750602223 07.11.2022 05.11.2022

9871059347 10.11.2022 01.11.2022

9872292200 NOT AVAILABLE 10.11.2022 05.11.2022

9810235448 SMGUPTAG@GMAIL.COM 10.11.2022 09.11.2022

9958726491 11.11.2022 05.11.2022

9958199188 11.1.2022 05.11.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
2466/2022

RAHUL SIROHI VS RICHA 
CHAUDHARY

SUDHIR 
KUMAR 
SUKHIJA

SUDHIR_SUKHIJA@YAHOO.COM

CS(COMM) 
2469/2022

M/S PRACHI (INDIA) PVT. LTD. 
VS CHARIOT PUBLIC SCHOOL

D.R. JAIN DJAIN5857@GMAIL.COM

CS(COMM) 
2472/2022

M/S CELESTICAL KNITS & FABS 
PVT. LTD. VS DHERENDRA 
KUMAR

JAWAHAR 
GOYAL

CS(COMM) 
2478/2022

PAWAN BANSAL VS PRITI 
ANKIT KANODIYA

S.M. GUPTA

OMP(I) COMM 
441/2022

CNH INDUSTRIAL CAPITAL 
(INDIA) PVT. LTD. VS 
DURAISAMY K

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM

CS(COMM) 
2479/2022

M/S SIAC SHK INDIA CABS 
MANUFACTURING PVT. LTD. 
VS AGVA HEALTHCARE 
PRIVATE LTD.

SAURABH 
BALWANI 

BALWANILAWCHAMBERS@GMAIL.COM

mailto:SUDHIR_SUKHIJA@YAHOO.COM
mailto:DJAIN5857@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:BALWANILAWCHAMBERS@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

9313350568 ADVGKUMAR@GMAIL.COM 11.11.2022 12.10.2022

8860888011 11.11.2022 13.10.2022

9212190624 15.11.2022 13.04.2022

9212190624 15.11.2022 21.03.2022

9212190624 15.11.2022 01.02.2022

9607297842 SUMIT@MIMANSALAW.IN 16.11.2022 01.11.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
2485/2022

CANARA BANK VS M/S ESHA 
MEHRA

GUNJAN 
KUMAR

CS(COMM) 
2486/2022

M.P. GOEL HARDWARE PVT. 
LTD. VS HARDWELL 
INDUSTRIES

LALJI 
ADVOCATES

JUNAID@LALJITM.IN

CS(COMM) 
2489/2022

STATE BANK OF INDIA VS N.J. 
ENTERPRISES

SUNIL 
SEHRAWAT

DELHILAWYERS76@YAHOO.CO.IN

CS(COMM) 
2490/2022

STATE BANK OF INDIA VS M/S 
P R MULTI BRAND OUTLET

SUNIL 
SEHRAWAT

DELHILAWYERS76@YAHOO.CO.IN

CS(COMM) 
2491/2022

STATE BANK OF INDIA VS 
APARNA MALLIK & ANR.

SUNIL 
SEHRAWAT

DELHILAWYERS76@YAHOO.CO.IN

CS(COMM) 
2499/2022

MAHESH KUMAR ROHRA VS 
ANIL KUMAR MOHANLAL 
AHUJA

SUMIT 
KULKARNI

mailto:JUNAID@LALJITM.IN
mailto:DELHILAWYERS76@YAHOO.CO.IN
mailto:DELHILAWYERS76@YAHOO.CO.IN
mailto:DELHILAWYERS76@YAHOO.CO.IN


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

9953518347 16.11.2022 11.10.2022

9868927179 17.11.2022 18.07.2022

PNB VS ADIT KUMAR 9868927179 17.11.2022 31.05.2022

9868927179 17.11.2022 18.07.2022

7678683903 17-11-2022 16-11-2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

EX. (COMM) 
305/2022

HDFC BANK LTD. VS SAPNA 
BASAK

SUMIT 
AGGARWAL

LAWCONNECT@HOTMAIL.COM

CS(COMM) 
2503/2022

PNB VS M/S HEALTH CARE & 
ORS. 

SUDHIR 
KUMAR SINGH

SKSINGHADVDELHI@GMAIL.CO
M

CS(COMM) 
2504/2022

SUDHIR 
KUMAR SINGH

SKSINGHADVDELHI@GMAIL.CO
M

CS(COMM) 
2505/2022

PNB VS M/S ABHINANDAN 
KUMAR & SUSHIL KUMAR JAIN

SUDHIR 
KUMAR SINGH

SKSINGHADVDELHI@GMAIL.CO
M

CS(COMM) 
2510/2022

HEMRAJ CHHAJER VS 
ANURADHA JAIN

DINESH DOSHI RANJAN.DOSHI@GMAIL.COM

mailto:LAWCONNECT@HOTMAIL.COM
mailto:RANJAN.DOSHI@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

9810021846 21.11.2022 27.10.2022

9818274143 22.11.2022 05.11.2022

9818280772 22.11.2022 20.10.2022

9818280772 PUNITBHALLA@GMAIL.COM 22.11.2022 22.10.2022

ICICI BANK LTD. VS SUNIL 9810654872 ADVOCATECP@GMAIL.COM 22.11.2022 19.11.2022

9953472718 22.11.2022 10.11.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
2526/2022

ICICI BANK LTD. VS SOHAN 
KUMAR MAHTO

RAJEEV SAGAR SAGARANDSAGARLAWOFFICE@LIVE.COM

CS(COMM) 
2529/2022

M/S AJAY PIPE COMPANY VS 
VICTORY INFRA EDGE PVT. 
LTD. & ORS. 

SWETA GARG SWETA.D14@GMAIL.COM

CS(COMM) 
2530/22

ICICI BANK LTD. VS 
TRANZLEASE HOLDNGS INDIA 
PVT. LTD.

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM) 
2531/22

ICICI BANK LTD. VS 
TRANZLEASE HOLDNGS INDIA 
PVT. LTD.

CHETNA 
BHALLA

CS(COMM) 
2533/2022

C. PRAKASH 

EX. (COMM) 
313/2022

GOLI FINANCE LTD. VS MS. 
REENA RANI DAS

NITISH 
SHARMA 

LEXGENTEM@GMAIL.COM

mailto:SAGARANDSAGARLAWOFFICE@LIVE.COM
mailto:SWETA.D14@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:LEXGENTEM@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

9310511420 23.11.2022 15.11.2022

8800442587 23.11.2022 22.11.2022

9213905829 MANISH@K1FINDIA.COM 24.11.2022 29.10.2022

9213905829 MANISH@K1FINDIA.COM 24.11.2022 29.10.2022

9213905829 MANISH@K1FINDIA.COM 24.11.2022 01.11.2022

9213905829 MANISH@K1FINDIA.COM 24.11.2022 05.11.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
2537/2022

M/S JM JAIN LLP VS 
LAXMIKANT MATHURADAS 
BAJAJ

ANAND 
PRAKASH

PRAKASH.LAW@GMAIL.COM

CS(COMM) 
2540/2022

SHREE SHYAM SNACKS FOOD 
PVT. LTD. VS HIM VALLEY 
FOODS AND BEVERAGES PVT. 
LTD. 

AMIT TOMAR INFO@TOMARNASSOCIATES.COM

CS(COMM) 
2541/2022

ICICI BANK LTD. VS SAMEED 
KHAN

SATISH 
KUMAR 

MANISH@K1FI
NDIA.COM

CS(COMM) 
2542/2022

ICICI BANK LTD. VS UMESH 
RAI

SATISH 
KUMAR 

MANISH@K1FI
NDIA.COM

CS(COMM) 
2543/2022

ICICI BANK LTD. VS BRIJ 
MOHAN GOEL

SATISH 
KUMAR 

CS(COMM) 
2544/2022

ICICI BANK LTD. VS SURENDRA 
KUMAR TYAGI

SATISH 
KUMAR 

mailto:PRAKASH.LAW@GMAIL.COM
mailto:INFO@TOMARNASSOCIATES.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

9718209970 25.11.2022 10.11.20220

9213905829 MANISH@K1FINDIA.COM 25.11.2022 31.10.2022

9213905829 MANISH@K1FINDIA.COM 25.11.2022 29.10.2022

9213905829 MANISH@K1FINDIA.COM 25.11.2022 01.11.2022

ICICI BANK LTD. VS PAYAL 9212036118 26.11.2022 25.11.2022

9873300964 26.11.2022 25.11.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
2549/2022

UNDER ARMOUR, INC VS 
ASHOK KUMAR

PRAMOD 
KUMAR SINGH 

AASTHA@THELEGIST.COM

CS(COMM) 
2550/2022

ICICI BANK LTD. VS MD. 
ZEESHAN

SATISH 
KUMAR 

CS(COMM) 
2551/2022

ICICI BANK LTD. VS KULDEEP 
KUMAR

SATISH 
KUMAR 

CS(COMM) 
2552/2022

ICICI BANK LTD. VS GOPAL 
VYAS

SATISH 
KUMAR 

CS(COMM) 
2570/2022

VIKAS CHOPRA VIKASCHOPRAADVOCATE@GMAI
L.COM

CS(COMM) 
2571/2022

NANCY GUPTA VS VS ANKIT 
GARG

LOVEKSH 
AGGARWAL

LOVEKESH27@GMAIL.COM

mailto:AASTHA@THELEGIST.COM
mailto:LOVEKESH27@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

6 CENTRAL

9811898399 29.11.2022 04.11.2022

9810114261 29.11.2022 26.11.2022

9718209970 29.11.2022 26.11.2022

9953855595 29.11.2022 25.11.2022

9818280772 29.11.2022 26.11.2022

7 CENTRAL NIL

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

CS(COMM) 
2577/2022

ICICI BANK LTD. VS VIPIN 
GUPTA

SATISH 
KUMAR 

MANISH@KLFINDIA.COM

CS(COMM)_ 
2578/2022

DAVINDER ANAND VS 
RADHIKA MITTAL

NEERAJ TYAGI TYAGINEERAJ.ADVOCATE@GMAIL.COM

CS(COMM) 
2579/2022

LEVI STRAUSS & COMPANY VS 
ASHOK KUMAR

PRAMOD 
KUMAR SINGH 

AASTHA@THELEGIST.COM

CS(COMM) 
2581/2022

PRAMOD KUMAR VS M/S S.S. 
HARDWARE & SANITARY  & 
ORS.

SUBHASH 
CHAND

SUBHASHVASHISHTA@GMAIL.COM

MISC DJ 
734/2022

ICICI BANK LTD. VS RAJENDRA 
KUMAR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM 

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

mailto:MANISH@KLFINDIA.COM
mailto:TYAGINEERAJ.ADVOCATE@GMAIL.COM
mailto:AASTHA@THELEGIST.COM
mailto:SUBHASHVASHISHTA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West 9599624216 9599624216 01-11-2022 29-10-2022

9811161300 01-11-2022 27-10-2022

981 008063 01-11-2022 28-10-2022

9811133644 01-11-2022 28-10-2022

9354808102 01-11-2022 17-10-2022

9999640354 devkr656@gmail.com 01-11-2022 31-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/635/
2022

HDFC BANK Vs PUSHPAL 
CHANDHOK

ASHIM 
BHATT(P),

CS 
(COMM)/857/
2022

BANK OF INDIA Vs PARVEZ 
KAMAL PROP UNIQUE 
FASHION

VARUN 
SHARMA(P),

adv.varunsharma@gmail.com

CS 
(COMM)/858/
2022

SMT NAMRATA KAKKAR AND 
ORS Vs SUMO LIFE CARE PVT 
LTD

VIKRAM 
DUA(P),

mailvikramdua@gmail.com

OMP (I) 
(COMM)/636/
2022

ORIX LEASING AND 
FINANCIAL SERVICES INDIA 
LTD Vs LATALA 
CONSTRUCTION COMPANY

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

Execution 
(Comm)/224/2
022

M/S AADINATH TRADERS Vs 
M/S HEMKUNT INDUSTRIAL 
CORPORATION

VISHAL 
SAXENA(P),

adv.vishalsaxena@gmail.com

CS 
(COMM)/859/
2022

M/S SONAM FURNITURE 
THROUGH SPA HOLDER SH 
DEEPANSHU AGGARWAL Vs 
M/S YUGVANSH ENTERPRIES 
PROP SH SANJAY KUMAR 
YADAV

DEVENDRA 
KUMAR(P),

mailto:adv.varunsharma@gmail.com
mailto:adv.vishalsaxena@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9810811180 01-11-2022 31-10-2022

9811133644 01-11-2022 28-10-2022

9811133644 01-11-2022 28-10-2022

9811133644 01-11-2022 28-10-2022

9811133644 01-11-2022 28-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/860/
2022

SMT KALPANA 
DIXITPROPRIETOR Vs M/S 
PLATINUM WALTECH LIMITED

Rachit 
Sahney(P),

saxsonslawco@gmai l.com

OMP (I) 
(COMM)/640/
2022

ORIX LEASING AND 
FINANCIAL SERVICES  INDIA 
LTD Vs LATALA 
CONSTRUCTION COMPANY 
7692

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/641/
2022

ORIX LEASING AND 
FINANCIAL SERVICES INDIA 
LTD Vs LATALA 
CONSTRUCTION COMPANY 
8127

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/639/
2022

ORIX LEASING AND 
FINANCIAL SERVICES INDIA 
LTD Vs LATALA 
CONSTRUCTION COMPANY 
7715

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/638/
2022

ORIX LEASING AND 
FINANCIAL SERVICES INDIA 
LTD Vs LATALA 
CONSTRUCTION COMPANY 
7596

MANOJ 
KUMAR(P),

manojk.adv @gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9811133644 01-11-2022 28-10-2022

9868521167 02-11-2022 15-10-2022

RAHUL RAI(P), 02-11-2022 01-11-2022

981036262 02-11-2022 01-11-2022

8285002845 02-11-2022 20-10-2022

9868521167 02-11-2022 15-10-2022

986B363397 02-11-2022 01-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/637/
2022

ORIX LEASING AND 
FINANCIAL SERVICES INDIA 
LTD Vs LATALA 
CONSTRUCTION COMPANY 
7597

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

Execution 
(Comm)/228/2
022

KOTAK MAHINDRA BANK LTD 
Vs SARLA MALIK

ABHISHEK 
KAUSHIK(P),

adv._abhlshekkaushik@grna[l.c0m

Execution 
(Comm)/229/2
022

SAFCO TECH Vs MAA LAXMI 
ENGINEERING

. 
9899347995

advocates@lexpractica.com

CS 
(COMM)/862/
2022

PUNJAB NATIONAL BANK Vs 
M/S SHREE VAIBHAV LAXMI 
CO

AVADHESH 
KUMAR 
SHAKYA(P),

akshakya0 1 @gmail.com

Execution 
(Comm)/226/2
022

HDFC BANK Vs KUNAL SINGH 
RAJPOOT

SANJEEV 
PATHAK(P),

sanjeev.pathak@srcslegal.com

Execution 
(Comm)/227/2
022

KOTAK MAHINDRA BANK LTD 
Vs RISHAB NAGPAL

ABHISHEK 
KAUSHIK(P),

adv._abhlshekkaushik@grna[l.c0m

Execution 
(Comm)/225/2
022

Indusind Bank Ltd Vs RAVINDER 
KUMA AGGARWAL

ARVIND 
RATHAUR(P),

arvindrathor75@gmail.com

mailto:arvindrathor75@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9811133644 03-11-2022 02-11-2022

nil 03-11-2022 02-11-2022

8860844670 03-11-2022 29-10-2022

9971084442 03-11-2022 10-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/647/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs NASIR ALI

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

CS 
(COMM)/865/
2022

SHRI BHARAT BHUSHAN SOLE 
PROPRIETORM/S BHARAT 
ARKIMETAL Vs M/S 
ANTARTICA PROPERTIES LTD 
@ ANTARTICA PROPERTIES CO 
LTDTHROUGH ITS 
DIRECTORANKIT BANSAL

Kuldeep 
kumar(P),

8750602223
, 

CS 
(COMM)/866/
2022

M/S SHRI BALAJI 
ENTERPRISES THROUGH ITS 
PROPRIETOR VIJAY BANSAL 
THROUGH SPA KISHAN LAL Vs 
AIRFORM SHOES PRIVATE 
LIMITED

PREM 
GARG(P),

premgarg.legal@yahoo.com

CS 
(COMM)/867/
2022

CLK TRANSPORT AND 
TRADING FZE Vs MR RAKESH 
ARORA PROPRIETOR OF M/S 
SONIS IMPEX

MRINAL 
BHARAT 
RAM(P),

office@monishpanda.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9810699132 nil 03-11-2022 27-10-2022

9811255673, 03-11-2022 10-10-2022

9810163624 advocatearun23@gmail.com 03-11-2022 31-10-2022

9953455007 03-11-2022 27-10-2022

9953455007 03-11-2022 27-10-2022

9811133644 03-11-2022 02-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/868/
2022

M/S SITA RAM 
INTERNATIONAL LLP 
THROUGH ITS PARTNER SH 
SARTHAK SINGHAL Vs GAURI 
TRADING PTE LTD THROUGH 
ITS MANAGING DIRECTOR

SUNIL 
KUMAR(P),

CS 
(COMM)/869/
2022

STATE BANK OF INDIA Vs 
RAKESH

RANJAY 
KUMAR 
SINHA(P),

advocatesinha@rediffmail.com 

Execution 
(Comm)/234/2
022

OM LOGISTICS LIMITED Vs NR 
SWITCH N RADIO SERVICES 
PRIVATE LIMITED

OM LOGISTICS 
LIMITED(P),

Execution 
(Comm)/233/2
022

AVANASE FINANCIAL 
SERVICES LTD Vs SHANKAR 
BATHLA

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

Execution 
(Comm)/232/2
022

AVANASE FINANCIAL 
SERVICES LTD Vs KULJEET 
SINGH OBEROI

SURYA 
PRAKASH 
RANA(P),

sprana2013.sr@gmail.com

OMP (I) 
(COMM)/650/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs PRADEEP KR SINGH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

mailto:sprana2013.sr@gmail.com
mailto:sprana2013.sr@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9811133644 03-11-2022 02-11-2022

9811133644 03-11-2022 02-11-2022

9811133644 03-11-2022 02-11-2022

9811133644 03-11-2022 02-11-2022

9811133644 03-11-2022 02-11-2022

9811133644 04-11-2022 02-11-2022

9811211232 advocatemahesh56@gmail.com 04-11-2022 02-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/649/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs NEHA DUBEY

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/648/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs AZHARUDDIN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/646/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs MANISH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/645/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs MOHD QASIM

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/644/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs IMRAN CHAUDHARY

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/654/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs JAANE ALAM KHAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

CS 
(COMM)/871/
2022

M/S OMNI DISTRIBUTORS Vs 
M/S AMASANN PRINT AND ORS

SUSHMITA 
CHAUDHARY(P
),



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9711140436 04-11-2022 22-10-2022

8285002845 04-11-2022 20-10-2022

9811133644 04-11-2022 02-11-2022

nil nil 07-11-2022 02-11-2022

nil nil 07-11-2022 04-11-2022

98L108709 nareshbeenag3Gyahoo . com 07-11-2022 01-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/872/
2022

VISTA COATS THROUGH ITS 
PROPRIETOR VARUN 
MANOCHA Vs SIYARAM 
COMPRINTS

AMIT 
SHARMA(P),

amitlegal86@gmail.com

Execution 
(Comm)/237/2
022

HDFC BANK Vs VIJAY KUMAR 
VIJ

SANJEEV 
PATHAK(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/655/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs DANISH MALIK

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

Execution 
(Comm)/238/2
022

M/S HOTEL MAHARAJA Vs 
MDS HOSPITALITY LLP

HARMEET 
SINGH(P),

CS 
(COMM)/878/
2022

UNION BANK OF INDIA Vs 
PACIFIC MUSIC ACADEMY

Deepa 
Gupta(P),PACIF
IC MUSIC 
ACADEMY(R),

CS 
(COMM)/879/
2022

SATYA PAL SINGH Vs M/S 
DEEPALI DESIGNS AND 
EXHIBITS PVT LTD

Naresh 
Sharma(P),

mailto:amitlegal86@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9810717949 09-11-2022 02-11-2022

9811255673, 10-11-2022 02-11-2022

9811061563 nil 11-11-2022 13-10-2022

SANJEEV(P), 99s8986363 INFO@,KNOWLEX.IN 11-11-2022 19-10-2022

SANJEEV(P), 99s8986363 INFO@,KNOWLEX.IN 11-11-2022 19-10-2022

SANJEEV(P), 99s8986363 INFO@,KNOWLEX.IN 11-11-2022 19-10-2022

9810333703 14-11-2022 09-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/881/
2022

M/S PGS INFRACON PVT LTD 
TRH ITS A/R DIRECTOR SH 
PANKAJ GUPTA Vs JAGDISH 
BHADANA

ANSHUL 
GARG(P),

piyushmittaladvocate@gmail.com

CS 
(COMM)/884/
2022

STATE BANK OF INDIA Vs 
GURKIRPAL SINGH

RANJAY 
KUMAR 
SINHA(P),

advocatesinha@rediffmail.com 

Execution 
(Comm)/249/2
022

RAJINDER SINGH Vs SARLA 
MALIK

YASH 
MITTAL(P),

CS 
(COMM)/888/
2022

SATYAPAL MITTAL Vs VIKAS 
SETH

CS 
(COMM)/889/
2022

SATYAPAL MITTAL Vs ANOOP 
GUPTA

CS 
(COMM)/890/
2022

SATYAPAL MITTAL Vs 
VIMLASH KUMAR JANGIR

Execution 
(Comm)/256/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs 
KANHAYA LAL

vandana(P), andanaharit@gmail.com 

mailto:piyushmittaladvocate@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9810333703 14-11-2022 09-11-2022

9810333703 14-11-2022 09-11-2022

9810333703 14-11-2022 09-11-2022

9810333703 14-11-2022 09-11-2022

14-11-2022

9868422289 raisushiI0915@gmail.com 15-11-2022 14-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/254/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs KANTA 
DEVI

vandana(P), andanaharit@gmail.com 

Execution 
(Comm)/252/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs KANTA 
DEVI

vandana(P), andanaharit@gmail.com 

Execution 
(Comm)/253/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs SUNIL 
KUMAR

vandana(P), andanaharit@gmail.com 

Execution 
(Comm)/255/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs 
SURPREET SINGH KOHLI

vandana(P), andanaharit@gmail.com 

CS 
(COMM)/893/
2022

PUNJAB NATIONAL BANK Vs 
MR NARENDER 
KUMARPROPRIETOR M/S 
PIZZA YUM

DINESH 
CHANDRA 
TRIPATHI(P),

CS 
(COMM)/897/
2022

INDIAN BANK Vs M/S 
PARAMJEET WATER POINT 
THROUGH 
PROPSHSURENDERA PAL 
SINGH

SUSHIL 
KUMAR RAI(P),



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9868422289 raisushiI0915@gmail.com 15-11-2022 14-11-2022

9811267045 15-11-2022 03-11-2022

9811133644 16-11-2022 15-11-2022

9811133644 16-11-2022 15-11-2022

9.20E+011 16-11-2022 15-11-2022

8802310640 16-11-2022 15-11-2022

9811133644 16-11-2022 15-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/898/
2022

INDIAN BANK Vs 
MISSCHHAVIKA KUMAR

SUSHIL 
KUMAR RAI(P),

CS 
(COMM)/896/
2022

SERVOTECH POWER SYSTEMS 
LIMITED Vs AMIT SABHARWAL

NEERAJ 
GUPTA(P),

info@juslawoffices.com 

OMP (I) 
(COMM)/670/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs MAHI TRAVELS

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/669/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs AVADHESH KUMAR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

CS 
(COMM)/908/
2022

GAURAV CHHIBBER Vs M/S 
QATAR AIRWAYS

SHUBHI 
SINGH(P),

contact@dexindigo. in

CS 
(COMM)/907/
2022

CAMPUS ACTIVEWEAR 
LIMITED Vs RAHUL SINGH

ZEESHAN 
HASHMI(P),

a.parashar@albalawoffices.com

OMP (I) 
(COMM)/668/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs NIKKO RANI 2450

MANOJ 
KUMAR(P),

manojk.adv @gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9643228307 18-11-2022 17-11-2022

HDFC BANK Vs LOKESH  JAIN 9.11E+011 18-11-2022 30-09-2022

HDFC BANK Vs SUNIL KUMAR 9.11E+011 18-11-2022 30-09-2022

9958732424 ROY,PANKAJ@YAHOO.CO.IN 18-11-2022 29-10-2022

986B363397 18-11-2022 01-11-2022

9911000126 ALOK.ADV2OOl @GMAI L.COM 19-11-2022 14-11-2022

9.20E+011 21-11-2022 15-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP 
(COMM)/45/2
022

HARISH CHANDER Vs 
SHRIRAM TRANSPORT FIN CO 
LTD

Vinay Kumar 
Mishra(P),

advtirath@gmail.com

Execution 
(Comm)/266/2
022

RAJEEV 
KUMAR 
RANJAN(P),

ranjanandcompany@gmail.com

Execution 
(Comm)/267/2
022

RAJEEV 
KUMAR 
RANJAN(P),

ranjanandcompany@gmail.com

Execution 
(Comm)/268/2
022

EDELWEISS HOUSING 
FINANCE LIMITED Vs 
JITENDER KUMAR 
KHARBANDA

PANKAJ 
KUMAR(P),

Execution 
(Comm)/269/2
022

INDUSIND BANK Vs 
HARENDER SINGH

ARVIND 
RATHAUR(P),

arvindrathor75@gmail.com

Execution 
(Comm)/270/2
022

AXIS BANK LIMITED Vs RAHUL 
ARVINDRAO BONDRE

ALOK 
SHANKAR(P),

CS 
(COMM)/912/
2022

THE STAR PRINTS PVT LTD Vs 
RAVI SHANKAR JHA  
PROPRIETOR OF FLEXIBLE 
PACKAGING COMPANY

SANDEEP 
PURI(P),

puriandpuri@live.in

mailto:advtirath@gmail.com
mailto:ranjanandcompany@gmail.com
mailto:ranjanandcompany@gmail.com
mailto:arvindrathor75@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9718209970 21-11-2022 19-11-2022

9811015339 22-11-2022 06-10-2022

9811015339 22-11-2022 06-10-2022

9811015339 22-11-2022 06-10-2022

9811015335 22-11-2022 30-09-2022

9811015335 22-11-2022 30-09-2022

9811075392 22-11-2022 18-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/914/
2022

LEVI STRAUSS CO Vs ASHOK 
KUMAR

AASTHA 
SHARMA(P),

aastha@}j1elegist.com

Execution 
(Comm)/272/2
022

HDFC BANK LTD Vs MARK UP 
SOLUTIONS

SACHIN 
KATYAL(P),

legal@katyalassociates.com

Execution 
(Comm)/273/2
022

HDFC BANK LTD Vs OMESH 
UPPAL

SACHIN 
KATYAL(P),

legal@katyalassociates.com

Execution 
(Comm)/274/2
022

HDFC BANK LTD Vs KAJAL 
MAHATA

SACHIN 
KATYAL(P),

legal@katyalassociates.com

Execution 
(Comm)/275/2
022

HDFC BANK LTD Vs ISHER 
TRAVELS PVT LTD

KUNAL 
MAKHIJA(P),

tegat@ka'["{ociates.com

Execution 
(Comm)/276/2
022

HDFC BANK LTD Vs ISHER 
TRAVELS PVT LTD

KUNAL 
MAKHIJA(P),

tegat@ka'["{ociates.com

CS 
(COMM)/918/
2022

MUNISH CHADDHA 
PROPRIETOR OF M/S MONEY 
TECH BUSINESS SYSTEMS Vs 
SHARDUL UPADHAYAY PROP 
OF M/S TEMPUS GROUP

DAVINDER 
VERMA(P),

devenderverma.adv@gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9811015339 22-11-2022 06-10-2022

9811133644 23-11-2022 15-11-2022

9811133644 23-11-2022 15-11-2022

9811133644 23-11-2022 15-11-2022

9811133644 23-11-2022 15-11-2022

24-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/271/2
022

HDFC BANK LTD Vs SURESH 
SURAJ PARKASH

SACHIN 
KATYAL(P),

legal@katyalassociates.com

OMP (I) 
(COMM)/688/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs MOHD ASIF

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/686/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs BHARAT BHUSHAN 
BHAT

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/687/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs RUCHI SHARMA

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

OMP (I) 
(COMM)/689/
2022

SHRIRAM TRANSPORT FIN CO 
LTD Vs SANDEEP

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

Execution 
(Comm)/279/2
022

SHIDHAR JAISWALPROP OF 
M/S SD BEARING CO INDIA Vs 
SANJAY DHIMAN PROP OF 
SMART ENGINEERING



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

750341490 24-11-2022 23-11-2022

SALONI(P), 981033370 25-11-2022 23-11-2022

7838530419 25-11-2022 18-11-2022

NIL 25-11-2022 02-11-2022

7838530419 25-11-2022 18-11-2022

9650810426 26-11-2022 25-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/922/
2022

M/S SHINE ENTERPRISES 
THROUGH ITS PROPRIETOR 
MR ANSAR AHMED Vs M/S 
MARUTI ENTERPRISES 
THROUGH ITS PROPRIETOR 
MR SUMIT GARG

RISHABH 
SINGHAL(P),

rsinghal3062@gmail.com

Execution 
(Comm)/283/2
022

CHOLAMANDALM INVESTEMT 
AND FINANCE COMPANY 
LIMITED Vs CHARANJEET 
SINGH

vandanaharit@gmail.com

Execution 
(Comm)/281/2
022

M/S KOTAK MAHINDRA PRIME 
LIMITED Vs GURDEV SOUNDH

Rohit Bohra(P), bhirath@bambhaandnanda

Execution 
(Comm)/280/2
022

CONTINENTAL HIYGIENE Vs 
LAUDRETTES GROUP PRIVATE 
LTD

NARENDRA 
KALRA(P),

9811403864
/

Execution 
(Comm)/282/2
022

M/S KOTAK MAHINDRA PRIME 
LIMITED Vs LATA SAINI

Rohit Bohra(P), bhirath@bambhaandnanda

OMP (I) 
(COMM)/698/
2022

HDFC BANK LIMITED Vs 
SUDHEER CHAUDHURI

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

mailto:rsinghal3062@gmail.com
mailto:msvermachambers@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9650810426 26-11-2022 25-11-2022

9891176191 nil 26-11-2022 26-11-2022

26-11-2022 26-11-2022

9.83E+010 nil 26-11-2022 10-10-2022

nil nil 29-11-2022 14-11-2022

99s304L454 KMPSPARTNER@GMAIL.COM 29-11-2022 14-11-2022

9051112233 29-11-2022 28-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/699/
2022

HDFC BANK LIMITED Vs 
ASHISH SACHDEVA

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

Misc 
DJ/650/2022

ARVINDER Vs ASHUTOSH 
MISHRA

ANIL KUMAR 
PRUTHI(P),

Counter 
Claim/79/2022

PRADEEP VIG Vs NATURE 
GREEN TOOLS AND MACHINES 
PVT LTD

faiyaz Hasan 9871306263
/

faiyazhasan@rediffmail.com

Execution 
(Comm)/284/2
022

RAJNISH MARWAH PROP M/S 
SHAH FORWOARDING Vs 
CUSTOMIZED KITCHEN INDIA 
PVT LTD

RAJEEV 
KUMAR 
TEWARI(P),

Execution 
(Comm)/298/2
022

M/S EQUITAS SMALL FINANCE 
BANK LTD Vs VASHISHT RAM

SURAJ 
CHAUDHARY(P
),

Execution 
(Comm)/299/2
022

INDUSIND BANK Vs SHARP 
ENGINEBRS

AMIT KUMAR 
SINHA(P),

CS 
(COMM)/942/
2022

F M ENTERPRISES THROUGH 
PROPRIETOR PERDEEP BAWA 
Vs M/S EQUITAS SMALL 
FINANCE BANK LTD

ANUPAM 
KUMAR 
MISHRA(P),

lexisdelhi@gmail.com

mailto:msvermachambers@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9891954484 29-11-2022 25-11-2022

9891954484 29-11-2022 25-11-2022

9891954484 29-11-2022 25-11-2022

9891954484 29-11-2022 25-11-2022

9212190624 nil 29-11-2022 06-10-2022

9212190624 nil 29-11-2022 06-10-2022

971894248 29-11-2022 05-11-2022  

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/941/
2022

BANK OF BARODA Vs MAYANK 
AGGARWAL

GIRISH 
VERMA(P),

counsel. vinodgupta@gmail.com 

CS 
(COMM)/940/
2022

BANK OF BARODA Vs 
RAVINDRA KUMAR VASHIST

GIRISH 
VERMA(P),

counsel. vinodgupta@gmail.com 

CS 
(COMM)/939/
2022

BANK OF BARODA Vs RAJEEV 
KUMAR

GIRISH 
VERMA(P),

counsel. vinodgupta@gmail.com 

CS 
(COMM)/938/
2022

BANK OF BARODA Vs 
MANDEEP CHAGGAR

GIRISH 
VERMA(P),

counsel. vinodgupta@gmail.com 

CS 
(COMM)/937/
2022

STATE BANK OF INDIA Vs OM 
PRAKASH

SUNIL 
SEHRAWAT(P),

CS 
(COMM)/936/
2022

STATE BANK OF INDIA Vs 
SUMIT KUMAR

SUNIL 
SEHRAWAT(P),

CS 
(COMM)/935/
2022

ZION INTERNATIONAL FOOD 
INGREDIENTS PVT LTD Vs SR 
FOODS AND ANR

NIKITA 
GUPTA(P),

advnikitagupta@gmail.com

mailto:advnikitagupta@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9837706792 29-11-2022 07-11-2022

9310702009 29-11-2022 07-11-2022

9310702009 29-11-2022 07-11-2022

971894248 29-11-2022 05-11-2022  

AMRENDRAKG@GMAIL.COM 29-11-2022 16-11-2022

991135146 29-11-2022 16-11-2022

9811373999 29-11-2022 18-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/934/
2022

CANARA BANK Vs POOJA 
CRAFTS

Ritu Mishra(P), RITUMISHRA.ADV@GMAIL.COM

CS 
(COMM)/933/
2022

CANARA BANK Vs RASPAL 
SINGH SANDHU PROP OF 
ANANDH INDUSTRIES

SANDEEP 
TYAGI(P),

andidlawcompany(2)gmail.com

CS 
(COMM)/932/
2022

CANARA BANK Vs TWINKLA 
RATHEE

SANDEEP 
TYAGI(P),

andidlawcompany(2)gmail.com

CS 
(COMM)/931/
2022

ZION INTERNATIONAL FOOD 
INGREDIENTS PVT LTD Vs SH 
ALOK KUMAR MRIDHA

NIKITA 
GUPTA(P),

advnikitagupta@gmail.com

CS 
(COMM)/930/
2022

UNION BANK OF INDIA Vs 
ANUPAMA PAHWA

AMRENDRA 
GIRI(P),

9990298248
,

CS 
(COMM)/929/
2022

ANOOP CYLINDERS PVT LTD Vs 
UNIVERSE MINES PVT LTD

ANURAG 
SHARMA(P),

anurag.9911651469@gmall .com

CS 
(COMM)/928/
2022

UNION BANK OF INDIA Vs 
FASHION AND GARMENTS

VIJAY 
LAKSHMI 
JAIN(P),

advvijaylakshmijain@gmail.com

mailto:RITUMISHRA.ADV@GMAIL.COM
mailto:advnikitagupta@gmail.com
mailto:advvijaylakshmijain@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

HDFC BANK Vs MANISH GOYAL 9958683230 29-11-2022 09-11-2022

HDFC BANK Vs AMOD  KUMAR 9958683230 29-11-2022 09-11-2022

9958683230 29-11-2022 09-11-2022

HDFC BANK Vs VIKASH GUPTA 9958683230 29-11-2022 09-11-2022

9958683230 29-11-2022 09-11-2022

9958683230 29-11-2022 09-11-2022

9958683230 29-11-2022 09-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/710/
2022

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/711/2
022

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/712/2
022

HDFC BANK Vs VIKASH PURAN 
LAL

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/700/
2022

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/701/
2022

HDFC BANK Vs SANTOSH 
KUMAR VISHWAKARMA

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/702/
2022

HDFC BANK Vs MUKESH DEVI 
DEVI

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/703/
2022

HDFC BANK Vs SANTOSH 
KUMAR

Manisha 
Baruah(P),

naveen101@gmail.comj

mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9958683230 29-11-2022 09-11-2022

9958683230 29-11-2022 09-11-2022

29-11-2022

HDFC BANK Vs JYOTI PRAKASH 9958683230 29-11-2022 09-11-2022

HDFC BANK Vs NISHEETA JAIN 9958683230 29-11-2022 09-11-2022

HDFC BANK Vs ADITYA RAJ 9958683230 29-11-2022 09-11-2022

9958683230 29-11-2022 09-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/704/
2022

HDFC BANK Vs MOHMAD 
YASIR

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/705/
2022

HDFC BANK Vs RAJEEV 
SHARMA KUMAR SHARMA

Manisha 
Baruah(P),

naveen101@gmail.comj

Execution 
(Comm)/287/2
022

SH VED PRAKASH 
AGGARWAL-- Vs SH ATUL 
AGGARWAL

OMP (I) 
(COMM)/707/
2022

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/708/
2022

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/709/
2022

Manisha 
Baruah(P),

naveen101@gmail.comj

OMP (I) 
(COMM)/706/
2022

HDFC BANK Vs ARPIT SHAKTI 
PRAKASH

Manisha 
Baruah(P),

naveen101@gmail.comj

mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

9810508115 LEAGUMASSOCIATES@GMAIL.CO 29-11-2022 15-11-2022

9.11E+011 29-11-2022 30-09-2022

9958683230 29-11-2022 09-11-2022

9958683230 29-11-2022 09-11-2022

HDFC BANK Vs YUVRAJ SINGH 9958683230 29-11-2022 09-11-2022

9958683230 29-11-2022 09-11-2022

9811740125 VIRTUOUS.PEOPLE@GMAIL,CO 29-11-2022 02-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/288/2
022

SBI CARDS AND PAYMENT 
SERVICES LIMITED Vs 
BHAGIRATH

SANJAY 
KUMAR 
SINGH(P),

Execution 
(Comm)/289/2
022

KOTAK MAHINDRA BANK LTD 
Vs ARUN CHHABRA

RAJEEV 
KUMAR 
RANJAN(P),

ranjanandcompany@gmail.com

Execution 
(Comm)/290/2
022

HDFC BANK Vs SARABHJEET 
SINGH

Manisha 
Baruah(P),

naveen101@gmail.comj

Execution 
(Comm)/291/2
022

HDFC BANK Vs RAKESH 
MALHOTRA

Manisha 
Baruah(P),

naveen101@gmail.comj

Execution 
(Comm)/292/2
022

Manisha 
Baruah(P),

naveen101@gmail.comj

Execution 
(Comm)/293/2
022

HDFC BANK Vs BHUPINDER 
SINGH

Manisha 
Baruah(P),

naveen101@gmail.comj

Execution 
(Comm)/294/2
022

M/S KOTAK MAHINDRA PRIME 
LIMITED Vs MOTHERS PRIDE 
EDUCATION PERSONNA PVT 
LTD

AJAY 
UPPAL(P),

mailto:ranjanandcompany@gmail.com
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj
mailto:naveen101@gmail.comj


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

8 West

921275248L NIL 29-11-2022 14-11-2022

981104149 nil 29-11-2022 10-10-2022

921275248L NIL 29-11-2022 14-11-2022

19911247063nil 30-11-2022 22-11-2022

9 West 9899138242 01.11.2022 01.11.2022

9891210660 01.11.2022 01.11.2022

9811087091 02.11.2022 02.11.2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/295/2
022

M/S GENESIS ENVIROMAN 
PVTLTD Vs M/S JAIN 
HYDRAULICS PVT LTD

ANJALI 
NEHRA(P),

Execution 
(Comm)/296/2
022

M/S AMAZON DISTRIBUTORS 
PVT LTD Vs M/S JUST BUY LIVE 
ENTERPRISE PVT LTD

REENA 
DHAWAN(P),

Execution 
(Comm)/297/2
022

DESIGN X KNITWEARS Vs 
KITTY KHURANA

ANJALI 
NEHRA(P),

Counter 
Claim/80/202
2

RAJ KARAN PROPRIETOR M/S 
AGRO FOOD BEVERAGES Vs 
SUDESH BHATIA

SUMIT 
KUMAR(P),

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)855
/2022

PUNJAB NATIONAL BANK VS. 
SATYA NARAIN

ARUN 
BHARDWAJ

arunbhardwaj1206@gmail.com

CS(COMM)856
/2022

GULZAR AHMED VS M/S 
SANDIYA EXPORTS

J.K. 
SRIVASTAVA

jk.srivastava16@yahoo.com

CS(COMM)861
/2022

RANJAN ANAND VS. VINAY 
MITTAL

NARESH 
SHARMA

nareshbeena93@yahoo.com

mailto:arunbhardwaj1206@gmail.com
mailto:jk.srivastava16@yahoo.com
mailto:nareshbeena93@yahoo.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

B.P. SINGH 9818977551 03.11.2022 03.11.2022

ANIL KUMAR 9953583646 03.11.2022 03.11.2022

9811133644 03.11.2022 03.11.2022

9811133644 03.11.2022 03.11.2022

9212010299 04.11.2022 04.11.2022

9811133644 04.11.2022 04.11.2022

9811133644 04.11.2022 04.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)863
/2022

KAPIL DHAWAN VS. VIJAY 
SINGH

brijendra.adv79@gmail.com

CS(COMM)864
/2022

SANDEEP GUPTA VS. SAIFI 
CONVEYOR SYSTEM

advocateanilkumar69@gmail.com

OMP((I)
(COMM)642/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. PRINCE KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP((I)
(COMM)643/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. HIMANSHU

MANOJ 
KUMAR

manojk.adv@gmail.com

CS/
(COMM)870/2
022

INDUS SONS AUTO SYSTEMS 
PVT. LTD.

MANOJ 
KHATRI

advocate.mkhatri@gmail.com

OMP((I)
(COMM)651/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. MOHD. MOMIN

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP((I)
(COMM)652/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. RAJESH SEHTI

MANOJ 
KUMAR

manojk.adv@gmail.com

mailto:brijendra.adv79@gmail.com
mailto:advocateanilkumar69@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:advocate.mkhatri@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

9811133644 04.11.2022 04.11.2022

9310008854 05.11.2022 05.11.2022

9312292558 05.11.2022 05.11.2022

AMIT GUPTA 9810224624 05.11.2022 05.11.2022

9958683230 naveenk101gmail.com 05.11.2022 05.11.2022

HDFC BANK VS. ANKUR TYAGI 9958683230 naveenk101gmail.com 05.11.2022 05.11.2022

HDFC BANK VS. MEERA VIJAY 9958683230 naveenk101gmail.com 05.11.2022 05.11.2022

9818265410 07.11.2022 07.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP((I)
(COMM)653/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. VINOD KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.com

CS/
(COMM)873/2
022

ACTION INTERNATIONAL VS. 
BAOMBAY SHOE STORE

ABHISHEK 
HARJIKA

aharijika12@gmail.com

CS/
(COMM)874/2
022

UNION BANK OF INDIA VS. 
HEMANT KUMAR

DEEPAK 
GUPTA

advocate.deepa.gupta@gmail.com

CS/
(COMM)875/2
022

CANARA BANK VS. SHIV 
KUMAR

amitguptaadv366@gmail.com

OMP(I)/COM
M)656/2022

HDFC BANK VS. NEERAJ 
KUMAR

NAVEEN 
SHARMA

OMP(I)/COM
M)657/2022

NAVEEN 
SHARMA

OMP(I)/COM
M)658/2022

NAVEEN 
SHARMA

CS/
(COMM)876/2
022

M/S SHR LIFESTYLE VS. 
APPEAL KIDS

PANKAJ 
PAREEK

advocatepankajpareek@gmail.com

mailto:manojk.adv@gmail.com
mailto:aharijika12@gmail.com
mailto:advocate.deepa.gupta@gmail.com
mailto:amitguptaadv366@gmail.com
mailto:advocatepankajpareek@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

9818483258 07.11.2022 07.11.2022

ASIF KHAN 9810510565 09.11.2022 09.11.2022

9999330725 10.11.2022 10.11.2022

9999330725 10.11.2022 10.11.2022

HDFC BANK VS. ROXAN 9958633230 naveenk101gmail.com 10.11.2022 10.11.2022

HDFC BANK VS. HINA 9958633230 naveenk101gmail.com 10.11.2022 10.11.2022

HDFC BANK VS. MOHD. HABIB 9958633230 naveenk101gmail.com 10.11.2022 10.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/
(COMM)877/2
022

M/S J U AGRI SCIENCE VS. 
VIVEK YADAV

DEVENDRA 
SINGH MEHTA

MEHTADEVENDRA5@GMAIL.COM

CS/
(COMM)880/2
022

NCT LOGISTICS VS. RICE 
INTERNATIONAL

khanasifkhan333@gmail.com

CS/
(COMM)882/2
022

STATE BANK OF INDIA VS. 
AADIL KHAN

SUNIL 
SEHRAWAT

DELHILAWYERS76@YAHOO.CO.IN

CS/
(COMM)882/2
022

STATE BANK OF INDIA VS. 
KANHAIYA GOSWAMI

SUNIL 
SEHRAWAT

DELHILAWYERS76@YAHOO.CO.IN

OMP((I)
(COMM)659/2
022

NAVEEN 
SHARMA

OMP((I)
(COMM)660/2
022

NAVEEN 
SHARMA

OMP((I)
(COMM)661/2
022

NAVEEN 
SHARMA

mailto:MEHTADEVENDRA5@GMAIL.COM
mailto:khanasifkhan333@gmail.com
mailto:DELHILAWYERS76@YAHOO.CO.IN
mailto:DELHILAWYERS76@YAHOO.CO.IN


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

9999330725 11.11.2022 11.11.2022

8860122933 11.11.2022 11.11.2022

NIKITA GUPTA 9711894248 11.11.2022 11.11.2022

9313362890 14.11.2022 14.11.2022

9811912208 14.11.2022 14.11.2022

9958633230 naveenk101gmail.com 14.11.2022 14.11.2022

9958633230 naveenk101gmail.com 14.11.2022 14.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/
(COMM)885/2
022

STATE BANK OF INDIA VS. 
MOHD. SHAMIM

SUNIL 
SEHRAWAT

DELHILAWYERS76@YAHOO.CO.IN

CS/
(COMM)886/2
022

SACHIN GUPTA VS. DOMS 
INDUSTRIES

JITENDER KR. 
KHULLAR

jitenderkhullar@gmail.com

CS/
(COMM)887/2
022

ZION INTERNATIONAL VS. 
DILIP KR. SINGH

advnikitagupta@gmail.com

CS/
(COMM)891/2
022

M/S PARULPRIYA SHARMA VS. 
SURESH KUMAR SEENGAL

NARENDER 
BHANDARI

nbhandari2009@gmail.com

CS/
(COMM)892/2
022

CANARA BANK VS. MANISH 
KUMAR

SANDEEP 
TYAGI

candidlawcompany@gmail.com

OMP(I)/
(COMM)662/2
022

HDFC BANK VS. MANISH 
KUMAR

MANISHA 
BARUAH

OMP(I)/
(COMM)663/2
022

HDFC BANK VS.RAJENDRA 
SAHNI

MANISHA 
BARUAH

mailto:DELHILAWYERS76@YAHOO.CO.IN
mailto:jitenderkhullar@gmail.com
mailto:advnikitagupta@gmail.com
mailto:nbhandari2009@gmail.com
mailto:candidlawcompany@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

9560622223 15.11.2022 15.11.2022

9717568635 15.11.2022 15.11.2022

HDFC BANK VS. RAJEEV SINGH 9958633230 naveenk101gmail.com 15.11.2022 15.11.2022

HDFC BANK VS. HAKIM SINGH 9958633230 naveenk101gmail.com 15.11.2022 15.11.2022

HDFC BANK VS.ANKUR SIROHI 9958633230 naveenk101gmail.com 15.11.2022 15.11.2022

SUMIT JIDANI 9810664300 16.11.2022 16.11.2022

SANDEEP PURI 9810199060 16.11.2022 16.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/
(COMM)894/2
022

N.K. SALES CORP. VS. M/S K.P. 
FLEXIPAK PVT. LTD.

ROSHAN 
SANTHALIA

roshan@chambersofrsanthalia.com

CS/
(COMM)895/2
022

INDIAN BANK VS. M/S SUNNY 
TRADERS

SUSHIL KR. 
RAI

raisushil0915@gmail.com

OMP(I)/
(COMM)664/2
022

NAVEEN 
SHARMA

OMP(I)/
(COMM)665/2
022

NAVEEN 
SHARMA

OMP(I)/
(COMM)666/2
022

NAVEEN 
SHARMA

CS/
(COMM)899/2
022

M/S AAR ENTERPRISES VS. 
M/S ALKARMA

advocatejidani@gmail.com

CS/
(COMM)900/2
022

THE STAR PRINTS PVT LTD VS. 
SARFRAJ

sandeeppuriadvocate@yahoo.co.in

mailto:roshan@chambersofrsanthalia.com
mailto:raisushil0915@gmail.com
mailto:advocatejidani@gmail.com
mailto:sandeeppuriadvocate@yahoo.co.in


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

SANDEEP PURI 9810199060 16.11.2022 16.11.2022

KRISHAN LAL THUKRAL 9.90E+009 16.11.2022 16.11.2022

9810199060 16.11.2022 16.11.2022

SANDEEP PURI 9810199060 16.11.2022 16.11.2022

SANDEEP PURI 9810199060 16.11.2022 16.11.2022

9407223688 16.11.2022 16.11.2022

9811133644 16.11.2022 16.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/
(COMM)901/2
022

THE STAR PRINTS PVT LTD VS. 
HARIOM GUPTA

sandeeppuriadvocate@yahoo.co.in

CS/
(COMM)902/2
022

SUDHIR 
BALYAN

balyanassociation@gmail.com

CS/
(COMM)903/2
022

ANIL KUMAR TYAGI VS. DR. 
SATISH KUMAR MISHRA

ABHISHEK 
GUPTA

sandeeppuriadvocate@yahoo.co.in

CS/
(COMM)904/2
022

THE STAR PRINTS PVT LTD VS. 
KRF LTD.

sandeeppuriadvocate@yahoo.co.in

CS/
(COMM)905/2
022

THE STAR PRINTS PVT LTD VS. 
UNITED FLEXIPACK PVT. LTD.

sandeeppuriadvocate@yahoo.co.in

CS/
(COMM)906/2
022

SHREE RAM METAL 
INDUSTRIES VS. GOYAL 
INDUSTRIES

ABHAY 
PRATAP SINGH

office@gmslegal.cin

OMP((I)
(COMM)667/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. NIKKO RANI

MANOJ 
KUMAR

manojk.adv@gmail.com

mailto:sandeeppuriadvocate@yahoo.co.in
mailto:balyanassociation@gmail.com
mailto:sandeeppuriadvocate@yahoo.co.in
mailto:sandeeppuriadvocate@yahoo.co.in
mailto:sandeeppuriadvocate@yahoo.co.in
mailto:office@gmslegal.cin
mailto:manojk.adv@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

9211486248 16.11.2022 16.11.2022

999298248 17.11.2022 17.11.2022

VOX JURIS 9811338696 21.11.2022 21.11.2022

9958683230 naveenk101gmail.com 21.11.2022 21.11.2022

9958683230 naveenk101gmail.com 21.11.2022 21.11.2022

HDFC BANK VS ASHOK MITTAL 9958683230 naveenk101gmail.com 21.11.2022 21.11.2022

ADIDAS AG VS. OWNER PROP. 9718209970 22.11.2022 22.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

MISC. 
DJ/629/2022

M/S UNIQUE PHOTOS VS. 
GOVT. OF NCT

KARTIK 
MEHTA

vgrover91@gmail.com

CS/
(COMM)909/2
022

UNION BANK OF INDIA VS. 
SUNNY PAHWA

AMRENDRA 
KR. GIRI

amrendrakg@gmail.com

CS/
(COMM)913/2
022

MUKUL BHARGAVA VS. PAWAN 
VERMA

voxjurisdelhi@gmail.com

OMP(I)
(COMM)673/2
022

HDFC BANK VS PRITAM 
SATISH KUMAR

NAVEEN 
SHARMA

OMP(I)
(COMM)674/2
022

HDFC BANK VS RAJENDRA 
MITHATHAN

NAVEEN 
SHARMA

OMP(I)
(COMM)675/2
022

NAVEEN 
SHARMA

CS/
(COMM)915/2
022

PRAMOD KR. 
SINGH

aastha@thelegaist.com

mailto:vgrover91@gmail.com
mailto:amrendrakg@gmail.com
mailto:voxjurisdelhi@gmail.com
mailto:aastha@thelegaist.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

987353952 22.11.2022 22.11.2022

987353952 22.11.2022 22.11.2022

9811133644 23.11.2022 23.11.2022

9811133644 23.11.2022 23.11.2022

23.11.2022 23.11.2022

9811133644 23.11.2022 23.11.2022

9811133644 23.11.2022 23.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/
(COMM)916/2
022

ALUTECH INDUSTRIES VS. 
KANWAR KUMAR

ADITYA 
LAROYIA

adv.adityalaroya@gmail.com

CS/
(COMM)917/2
022

ALUTECH INDUSTRIES VS. 
KANWAR KUMAR

ADITYA 
LAROYIA

adv.adityalaroya@gmail.com

OMP(I)
(COMM)676/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. MIHILAL

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)
(COMM)677/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. SUBHASH CHAND

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)
(COMM)678/2
022

IDFC FIRST BANK VS. VIRAJ 
BARDHAN

OMP(I)
(COMM)679/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. IRFAN ZAIDI

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)
(COMM)680/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. RAJESH KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.com

mailto:adv.adityalaroya@gmail.com
mailto:adv.adityalaroya@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

9811133644 23.11.2022 23.11.2022

9811133644 23.11.2022 23.11.2022

9811133644 23.11.2022 23.11.2022

9811133644 23.11.2022 23.11.2022

23.11.2022 23.11.2022

9811133644 23.11.2022 23.11.2022

9811133644 23.11.2022 23.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)681/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. RAJ KUMAR CHAUDHARY

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)
(COMM)680/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. FARMAN CHAUDHARY

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)
(COMM)681/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. RAJ KUMAR CHAUDHARY

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)
(COMM)682/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. FARMAN CHAUDHARY

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)
(COMM)683/2
022

HDFC BANK VS. YOGESH 
YADAV

OMP(I)
(COMM)684/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. RAJ KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.com

OMP(I)
(COMM)685/2
022

SHRIRAM TRANSPORT FIN. CO. 
VS. ATUL KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.com

mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

HDFC BANK VS. NOOR MOHD 9650810426 24.11.2022 24.11.2022

9958683230 naveenk101gmail.com 24.11.2022 24.11.2022

SAYAK 9818307300 24.11.2022 24.11.2022

N.P. JOSHI 9877894800 24.11.2022 24.11.2022

NIKE INNOVATION CV 9810481016 24.11.2022 24.11.2022

GIRISH VERMA 9811135305 25.11.2022 25.11.2022

GIRISH VERMA 9811135305 25.11.2022 25.11.2022

GIRISH VERMA 9811135305 25.11.2022 25.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)690/2
022

MANISH 
VERMA

msvermachambers@gmail.com

OMP(I)
(COMM)691/2
022

HDFC BANK VS. JITENDER 
JAGDISH

NAVEEN 
SHARMA

CS(COMM)919
/2022

PUNJAB NATIONAL BANK VS. 
N.K. FOOTWEAR

sayak.law@gmail.com

CS(COMM)920
/2022

BHUSHAN BAKSHI VS. NITIN 
KUMAR

msvermachambers@gmail.com

CS(COMM)921
/2022

AASTHA 
SHARMA

mail@thelegist.com

CS(COMM)923
/2022

BANK OF BARODA VS. 
SURENDRA

girishvassociates@gmail.com

CS(COMM)924
/2022

BANK OF BARODA VS. VIKAS 
YADAV

girishvassociates@gmail.com

CS(COMM)925
/2022

BANK OF BARODA VS. 
SURENDRA

girishvassociates@gmail.com

mailto:msvermachambers@gmail.com
mailto:sayak.law@gmail.com
mailto:msvermachambers@gmail.com
mailto:mail@thelegist.com
mailto:girishvassociates@gmail.com
mailto:girishvassociates@gmail.com
mailto:girishvassociates@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

9650810426 25.11.2022 25.11.2022

9650810426 25.11.2022 25.11.2022

HDFC BANK VS. SUNIL NAGAR 9650810426 25.11.2022 25.11.2022

9650810426 25.11.2022 25.11.2022

9650810426 25.11.2022 25.11.2022

9650810426 25.11.2022 25.11.2022

VIVEK CHOPDA9039557755 26.11.2022 26.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP((I)
(COMM)692/2
022

HDFC BANK VS. IMRANUDDIN 
FARIDI

MANISH 
VERMA

msvermachambers@gmail.com

OMP((I)
(COMM)693/2
022

HDFC BANK VS. ABHISHEK 
RAWAL

MANISH 
VERMA

msvermachambers@gmail.com

OMP((I)
(COMM)694/2
022

MANISH 
VERMA

msvermachambers@gmail.com

OMP((I)
(COMM)695/2
022

HDFC BANK VS. VIKRAM 
SINGH

MANISH 
VERMA

msvermachambers@gmail.com

OMP((I)
(COMM)696/2
022

HDFC BANK VS. JUST LOOK 
PVT

MANISH 
VERMA

msvermachambers@gmail.com

OMP((I)
(COMM)697/2
022

HDFC BANK VS. JAGDISH 
BAISLA

MANISH 
VERMA

msvermachambers@gmail.com

COUNTER 
CLAIM/)78/20
22

VANDANA GLOBAL VS. RAHUL 
CHAUHAN

VIVEK@VCLAWCHAMBERS.COM

mailto:msvermachambers@gmail.com
mailto:msvermachambers@gmail.com
mailto:msvermachambers@gmail.com
mailto:msvermachambers@gmail.com
mailto:msvermachambers@gmail.com
mailto:msvermachambers@gmail.com
mailto:VIVEK@VCLAWCHAMBERS.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

9 West

9999976632 28.11.2022 28.11.2022

NARAYANI DEVI VS. RANJEET 9871699756 28.11.2022 28.11.2022

ALKA SINGH 8802774540 28.11.2022 28.11.2022

FANISH K JAIN 9811143749 29.11.2022 29.11.2022

9212888057 30.11.2022 30.11.2022

R.L. BHAGAT 9818290721 30.11.2022 30.11.2022

9212888057 30.11.2022 30.11.2022

9266360680 30.11.2022 30.11.2022

10 9811843931 01.11.22 22.0-9.22

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)926
/2022

BITZER INDIA VS. RITESH 
ANAND PROP.

SACHIN 
SHARMA

vinod411@gmail.com

MISC.DJ/)654
/2022

ANKUR 
AGGARWAL

advocteankuraggarwal@gmail.com

CIV.DJ/1063/2
022

OMKAR SINGH VS. GUILDER 
GROUP

adv.alkasingh@gmail.com

CS(COMM)927
/2022

MANU PAHWA VS. VISHAL 
GOYAL

fanishkjain@gmail.com

CS(COMM)943
/2022

CANARA BANK VS. VIKAS 
KHURANA

CHITRA 
MALHOTRA

chitramalhotra@gmail.com

CS(COMM)944
/2022

M/S PSA POLYMERS VS. M/S 
GLOBUS ECOTRONICS

rlbajurist@gmail.com

CS(COMM)945
/2022

CANARA BANK VS. V.K. 
ENTERPRISES

CHITRA 
MALHOTRA

chitramalhotra@gmail.com

MISC.DJ/)661/
2022

RAJ KUMAR JAIN VS. JAIN 
SPUN PIPE

SANJAY KR. 
MISHRA

sanjaymishraadv8@gmail.com

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

omP(I)
(COMM) 
5492/202

HDFC BANK LTD VS RAJAN 
GUPTA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmai.com

mailto:vinod411@gmail.com
mailto:advocteankuraggarwal@gmail.com
mailto:adv.alkasingh@gmail.com
mailto:fanishkjain@gmail.com
mailto:chitramalhotra@gmail.com
mailto:rlbajurist@gmail.com
mailto:chitramalhotra@gmail.com
mailto:sanjaymishraadv8@gmail.com
mailto:ranjan.and.company@gmai.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

10

9811843931 01.11.22 22.0-9.22

9971177170 01.11.22 17.10.22

9971177170 01.11.22 17.10.22

9971177170 01.11.22 17.10.22

9971177170 01.11.22 17.10.22

9953154353 01.11.22 06/02/1907

9953154353 01.11.22 06/02/1907

9312288513 02.11.22 10/29/2022

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

omP(I)
(COMM) 
5491/202

HDFC BANK LTD VS NITIN 
WADHWA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmai.com

omp(I)
(COMM) 
5489/2022

HERO FINCORP LTD VS TEJ 
PRATAP SAHANKI

AMITABH 
SINGH

lrlflegal@gmail.com

omp(I)
(COMM) 
5487/2022

HERO FINCORP LTD VS 
PRIYANKA JAITLY

AMITABH 
SINGH

lrlflegal@gmail.com

omp(I)
(COMM) 
5485/2022

HERO FINCORP LTD VS MANIK 
SHARMA

AMITABH 
SINGH

lrlflegal@gmail.com

omp(I)
(COMM) 
5482/2022

INDUSIND BANK LTD VS 
SATBIR SINGH BHADANA

AMITABH 
SINGH

lrlflegal@gmail.com

CS(COMM) 
5497/2022

BANK OF BARODA VS 
KAUSHAL KUMAR SINGH

SUMEET 
ANANAD

suprapartnerselgal@gmail.com

CS(COMM) 
5496/2022

BANK OF BARODA VS PUNIT 
KUMAR SHAH

SUMEET 
ANANAD

suprapartnerselgal@gmail.com

CS(COMM) 
5522/2022

AG PACKAGING VS ATUL 
WASON

ANJUM 
KUMAR

lesjuris@gmail.com

mailto:ranjan.and.company@gmai.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:suprapartnerselgal@gmail.com
mailto:suprapartnerselgal@gmail.com
mailto:lesjuris@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

10

8368980930 03.11.22 29.10.22

9212888057 18.11.22 16.11.22

9818228885 18.11.22 11.10.22

9811377100 19.11.22 09.11.22

9971704520 21.11.22 16.11.22

ACHIN MITTAL 9811112729 21.11.22 14.09.22

RAJEEV SAGAR 9810021846 21.11.22 18.11.22

STUTI WSON 9891227766 25.11.22 23.11.22

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

CS(COMM)553
6/2022

SAMEKIT INFRA SOLUTION 
PVT LTD VS DELHI BUILDTECH 
PVT LTD AND ANOTHERS

RASHMI 
SINGH

jurissource@gmail.com

CS(COMM) 
5833/2022

CANARA BANK VS  SURENDER 
PANWAR AND OTHERS

CHITRA 
MALHOTRA

chitrasobti@gmail.com

CS(COMM) 
5844/2022

M/S S M MILKOSE LTD VS L & T 
FINANCE LTD

MANISH 
KAUSHIK

manishkumar .law@gmail.com

CS(COMM) 
5879/2022

M/S MARKETELS VS M/S 
AUTHENTIC TRAVELS PVT LTD

PRAVEEN 
CHATURVEDI

juslegis.india@gmail.com

CS(COMM) 
5887/2022

ANIL RANBIR LEEKHA VS 
KOTAK MAHINDRA BANK LTD

HARSH 
SHARMA

legalsda3@gmail.com

CS(COMM) 
5884/2022

SANDEEP GOEL VS KRISHANA 
MITRA

action.mittal13@gmail.com

CS(COMM) 
5961/2022

STANDARD CHARTERED BANK 
VS VEENA SUNEJA

sagarandsagarlawoffice@live.com

CS(COMM) 
6023/2022

M/SMARTBANN VS MADHU 
MODI

info.lexjmd@gmail.com

mailto:jurissource@gmail.com
mailto:chitrasobti@gmail.com
mailto:law@gmail.com
mailto:juslegis.india@gmail.com
mailto:legalsda3@gmail.com
mailto:action.mittal13@gmail.com
mailto:sagarandsagarlawoffice@live.com
mailto:info.lexjmd@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

10

9711694968 28.11.22 19.11.22

9810218488 28.11.22 26.11.22

PRINCE ARORA9971271734 30.11.22 24.11.22

11 9971177170 01.11.22 17.10.22

9971177170 01.11.22 17.10.22

9971177170 01.11.22 17.10.22

9811843931 01.11.22 22.0-9.22

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

cs(COMM) 
6111/2022

M/S NITYANTA PHARMA AND 
DRUG PVT LTD VS DR ARTI 
PATEL

MUKESH 
KUMAR

lawyermukeshjha@gmail.com

CS(COMM) 
6124/2022

UCO BANK VS M/S SAMAR 
JEWELLERS

RAJESH 
RATTAN

rajeshrattan66@gmail.com

CS(COMM) 
6171/2022

ROYAL PRESS VS IMPULSIVE 
CREATIONS

princcearoraa@gmail.com

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

omp(I)
(COMM) 
5490/2022

HERO FINCORP LTD VS 
PAMKAJ KRISHAN

AMITABH 
SINGH

lrlflegal@gmail.com

omp(I)
(COMM) 
5484/2022

HERO FINCORP LTD VS NITIN 
MITTAL

AMITABH 
SINGH

lrlflegal@gmail.com

omp(I)
(COMM) 
5494/2022

HERO FINCORP LTD VS 
KUMAR MARIYAPPAN

AMITABH 
SINGH

lrlflegal@gmail.com

omP(I)
(COMM) 
5493/202

HDFC BANK LTD VS VINOD 
KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmai.com

mailto:lawyermukeshjha@gmail.com
mailto:rajeshrattan66@gmail.com
mailto:princcearoraa@gmail.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:ranjan.and.company@gmai.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

11

VINAM GUPTA 9953054000 02.11.22 28.10.22

9971177170 04.11.22 01.11.22

BP NAHAR 9868154420 05.11.22 15.10.22

9810790787 09.11.22 07.11.22

AMRITA SINGH 8.86E+010 10.11.22 4.11.22

9811267045 info2juslawofficer.com 11.10.22 04.11.22

9971803842 15.11.22 10.11.22

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

CS(COMM) 
5515/2022

LEAGUE RUNNERS ADVISORY 
VS EUCLID INFOTECH LTD

vinam.gupta@theguild.co.in

omp(COMM) 
5553/2022

INDUSIND BANK LTD VS  
SATBIR SINGH BHADANA

AMITABH 
SINGH

amitabhadvlegalgmail.com

CS(COMM) 
5579/2022

CANARA BANK VS M/S R H 
STEEL FABRICATOR

bpnahar@gmail.com

cs(COMM) 
5623/2022

PRATAP CHAUDHARY AND 
OTHERS VS SUNIL M NICHANI

PRANAV KI 
SRIVASTVA

rajesh.cl82@gmail.com

CS(COMM) 
5638/2022

HOUSING DEVELOPMENT 
FINANCE CORP LTD VS 
SHASHANK MAURYA AND 
OTHERS

amritasingh.adv@gmail.com

omp(COMM) 
55650/2022

CHANDER PRAKASH RAJA AND 
ANOTHER VS ROSHAN LAL

NEERAJ 
GUPTA

CS(COMM) 
5734/2022

MITUJ MARKETING PVT LTD 
VS SUKANTO BISWAS AND 
ANOTHER

AMIT KUMAR 
SINGH

attorneyviveksharma@gmail.com

mailto:vinam.gupta@theguild.co.in
mailto:bpnahar@gmail.com
mailto:rajesh.cl82@gmail.com
mailto:amritasingh.adv@gmail.com
mailto:attorneyviveksharma@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

11

9971177170 15.11.22 07.11.22

9971177170 15.11.22 07.11.22

9971177170 15.11.22 07.11.22

9971177170 15.11.22 07.11.22

9810197621 16.11.22 07.11.22

9999332412 16.11.22 14.11.22

9953614717 16.11.22 11.11.22

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

omp(i)
(COMM) 
5527/2022

INDUSIND BANK LTD VS  
SATBIR SINGH BHADANA

AMITABH 
SINGH

lrlflegal@gmail.com

omp(i)
(COMM) 
5709/2022

HERO FIN CORP LTD  VS  
MANIK SHARMA

AMITABH 
SINGH

lrlflegal@gmail.com

omp(i)
(COMM) 
5707/2022

HERO FIN CORP LTD  VS  
PRIYANKA JAITLY

AMITABH 
SINGH

lrlflegal@gmail.com

omp(i)
(COMM) 
5710/2022

HERO FIN CORP LTD  VS TEJ 
PRATAP SAHANI

AMITABH 
SINGH

lrlflegal@gmail.com

cs(COMM) 
5797/2022

UNION BANK OF INDIA VS 
ASHOK KUMAR NATHANI

JITENDRA 
GARG

jitendragargadv@gmail.com

CS(COMM) 
5800/2022

UNION BANK OF INDIA VS R 
MURLIDHARAN NAIR AND 
OTHERS

GAUTAM 
GUPTA

gsuassociates@gmail.com

CS(COMM) 
5802/2022

INDIAN SPINAL INJURIES 
CENTRE VS HAEMONETICS 
HELTHCARE INDIA PVT LTD

SAURABH 
SHARMA

chamberppsingh@gmail.com

mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:jitendragargadv@gmail.com
mailto:gsuassociates@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

11

9810197621 16.11.22 07.11.22

9313471929 18.11.22 14.11.22

9811929448 18.11.22 16.11.22

AK TRIVEDI 9810104312 18.11.22 16.11.22

AK TRIVEDI 9810104312 18.11.22 16.11.22

VIKAS SEHGAL 9873828306 19.11.22 18.11.22

9312400662 19.11.22 17.11.22

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

cs(COMM) 
5764/2022

UNION BANK OF INDIA VS 
MINAKSHI ENTERPRISE

JITENDRA 
GARG

jitendragargadv@gmail.com

CS(COMM) 
5831/2022

MAMTA DASH VS PRIMA 
TELECOM LTD

ASHISH 
KUMAR 
SHARMA

ashishsharma379@gmail.com

CS(COMM) 
5832/2022

SONA RAM VOHRA AND 
OTHERS VS PRIMA TELECOM 
LTD

ASHISH 
KUMAR

ashish@knalegal.com

CS(COMM) 
5852/2022

POOJA SHARMA VS ATAL 
BIHARI VAJPAYEE INSTITUTE 
OF MEDICAL SCIENCE AND 
OTHERS

aktrivedilawoffices@gmailcom.

CS(COMM) 
5853/2022

POOJA SHARMA VS ATAL 
BIHARI VAJPAYEE INSTITUTE 
OF MEDICAL SCIENCE AND 
OTHERS

aktrivedilawoffices@gmailcom.

omp(I)
(COMM) 
5873/2022

AXIS BANK LTD VS PRITE 
KATAL

vikki.sehgal@gmail.com

CS(COMM) 
5856/2022

B L AGRO INDUSTRIES 
LIMITED VS NISHA AGARWAL

RAJESH 
SHARMA

thecaltrade@gmail.com

mailto:jitendragargadv@gmail.com
mailto:ashishsharma379@gmail.com
mailto:ashish@knalegal.com
mailto:aktrivedilawoffices@gmailcom
mailto:aktrivedilawoffices@gmailcom
mailto:vikki.sehgal@gmail.com
mailto:thecaltrade@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

11

RAJEEV SAGAR 9810021846 21.11.22 18.11.22

RAHUL SINGH 9717549549 26.11.22 25.11.22

RAVI SHANKAR9868552038 26.11.22 01.11.22

9711694968 28.11.22 19.11.22

9811092113 28.11.22 25.11.22

9810218488 28.11.22 26.11.22

9891800100 30.11.22 25.11.22

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

CS(COMM) 
5960/2022

STANDARD CHARTERED BANK 
VS RASHMI GUPTA

sagarandsagarlawoffice@live.com

cs(COMM) 
6062/2022

M/S MICRO COILS AND 
REFRIGERATION PVT LTD VS 
HARISH CHAND PANDEY

rahuladvocate@yahoo.in

OMP(I)COMM
6074/22

M/S CLIX CAPITAL SERVICES 
PVT LTD VS M/S ARNA 
INTERNATIONAL

advicatersgarg@gmail.com

CS(COMM) 
6112/2022

M/S NITYANTA PHARMA AND 
DRUG PVT LTD VS 
SURESHBHAI CHIMANLAL 
THAKKAR

MUKESH 
KUMAR

lawyermukeshjha@gmail.com

CS(COMM) 
6109/2022

PRAYAG POLYTECH PVT LTD 
VS BANKEY BIHARI 
ASSOCIATES

ABHIMANYU 
GARG

abhimanyu.legal@gmail.com

CS(COMM) 
6123/2022

UCO BANK VS M/S RASYA AND 
OTHER

RAJESH 
RATTAN

rajeshrattan66@gmail.com

CS(COMM) 
6173/2022

HERTZ CONTROLS (INDIA) PVT 
LTD VS HERTZ MACH INDIA 
PRIVATE LIMITED

NEERAJ 
GOGGIA

advocateneerajgogia@gmail.com

mailto:sagarandsagarlawoffice@live.com
mailto:rahuladvocate@yahoo.in
mailto:advicatersgarg@gmail.com
mailto:lawyermukeshjha@gmail.com
mailto:abhimanyu.legal@gmail.com
mailto:rajeshrattan66@gmail.com
mailto:advocateneerajgogia@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

12 9971177170 01.11.22 17.10.22

9971177170 01.11.22 17.10.22

9810444651 01.11.22 03.10.22

VINAM GUPTA 9953054000 02.11.22 28.10.22

9868212035 02.11.22 29.10.22

947194651 04.11.22 01.11.22

9999886478 04.11.22 29.10.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI 
DISTRICT

CS(COMM) 
5488/2022

HERO FINCORP LTD VS 
CUSTOMER FIRST CONCEPTS 
PVT LTD

AMITABH 
SINGH

lrlflegal@gmail.com

CS(COMM) 
5483/2022

HERO FINCORP LTD VS 
NAZEERTEEN

AMITABH 
SINGH

lrlflegal@gmail.com

CS(COMM) 
5503/2022

REVEX PLASTICISERS PVT LTD 
VS NANAJI NAMKEEN UDYOG 
PVT LTD AND OTHERS

BHARAT 
GUPTA

legistauxiliary@gmail.com

CS(COMM) 
5517/2022

LEAGUE RUNNERS ADVISORY 
VS EUCLID INFOTECH LTD

vinam.gupta@theguild.co.in

omp(COMM) 
5527/2022

UNION OF INDIA  VS B S 
SANGWAN

ASHOK KUMAR 
JOSHI

advashokjoshi19@gmail.com

omp(i)
(COMM) 
5551/2022

MOGLI LABS INDIA PVT LTD VS 
RATNAKAR ENTERPRISES

HARSH 
VARDHAN

harsh.vardhan@co.in

CS(COMM) 
5544/2022

H T MUSIC & ENTERTAINMENT 
CO. LTD VS SHROFF SAFEER 
SULTAN

ABHINAY 
GUPTA

abhinay@legalknighs In

mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:legistauxiliary@gmail.com
mailto:vinam.gupta@theguild.co.in
mailto:advashokjoshi19@gmail.com
mailto:harsh.vardhan@co.in
mailto:abhinay@legalknighs


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

12

9810197621 04.11.22 29.10.22

VIVEK SINGH 9810182555 05.11.22 04.11.22

9810442334 09.11.22 27.10.22

9717155565 09.11.22 07.11.22

9971177170 15.11.22 07.11.22

9971177170 15.11.22 07.11.22

9971177170 15.11.22 07.11.22

9810197621 15.11.22 07.11.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI 
DISTRICT

CS(COMM) 
5546/2022

UNION OF INDIA  VS  NAVDEEP 
DHANKAR

JITENDRA 
GARG

jitendragargadv@gmail.com

omp(COMM) 
5577/2022

M/S R K WIND LIMITED VS M/S 
JEENA AND CO.

lexalliace.vivek@gmail.com

CS(COMM) 
5603/2022

DEKI ELECTRONICS LITD VS 
M/S GM ENTERPRISES

SAURABH 
CHAUHAN

contact@sclegal.com.in

CS(COMM) 
5605/2022

ZENITH ELECTORTCH PVT LTD 
VS CK BIRLA HERALTHCARE 
PVT LTD

DR AJAY 
CHAUDHARY

advpls94@gmail.com

omp(i)
(COMM) 
5706/2022

HERO FIN CORP LTD  VS  
KUMAR MARIYAPPAN

AMITABH 
SINGH

lrlflegal@gmail.com

omp(i)
(COMM) 
5711/2022

HERO FIN CORP LTD  VS  
PANKAJ KRISHAN

AMITABH 
SINGH

lrlflegal@gmail.com

omp(i)
(COMM) 
5708/2022

HERO FIN CORP LTD  VS  
NITIAN MITTAL

AMITABH 
SINGH

lrlflegal@gmail.com

CS(COMM) 
5713/2022

UNION BANK OF INDIA VS 
KAMRUDDIN

JITENDRA 
GARG

jitendragargadv@gmail.com

mailto:jitendragargadv@gmail.com
mailto:lexalliace.vivek@gmail.com
mailto:contact@sclegal.com.in
mailto:advpls94@gmail.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:lrlflegal@gmail.com
mailto:jitendragargadv@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

12

PUMA SE VS ASHOK KUMAR SHSHI P. OJHA 9891584230 15.11.22 14.11.22

9968010061 15.11.22 05.11.22

KIRIT S JAVALI 9810518044 16.11.22 05.11.22

9971755433 17.11.22 01.11.22

ROHIT VERMA 9650739854 17.11.22 14.11.22

901359119 advocate.092gmail.com 17.11.22 10.11.22

9212888057 18.11.22 16.11.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI 
DISTRICT

cs(COMM) 
5728/2022

sojharnaip.com

CS(COMM) 
5730/2022

SYED ALLAHUDDIN 
MOHAMMED BABAR VS 
PRINCIPAL OFFICER, ANSAL 
HOUSING AND 
CONSTRUCTION LTD

DEVINA 
SHARMA

devina.sharma89@gmail.com

CS(COMM) 
5760/2022

RCA TECHMART PVT LTD VS 
AVA MERCHANDISING 
SOLUTIONS PVT LTD

kirit@jafajavali.com

CS(COMM) 
5814/2022

M/S  AP SECURITAS PVT LTD 
VS SUMAN KISHORE 
NAUTIYAL AND OTYHERS

SACHIN 
DHAMIJA

info@legalteamindia.com

CS(COMM) 
5815/2022

GOKUL SHUKLA VS KAJAL 
ROHTAGI AND OTHERS

rahulteotia19@gmail.com

CS(COMM) 
5818/2022

SANJEEV GULATI VS HDFC 
ERGO GENRAL INSURANCE 
COMPOANY LTD

ROHIT 
VALECHA

CS(COMM) 
5834/2022

CANARA BANK VS  SURENDER 
PANWAR AND OTHERS

CHITRA 
MALHOTRA

chitrasobti@gmail.com

mailto:devina.sharma89@gmail.com
mailto:kirit@jafajavali.com
mailto:info@legalteamindia.com
mailto:rahulteotia19@gmail.com
mailto:chitrasobti@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

12

AK TRIVEDI 9810104312 18.11.22 16.11.22

9312400662 19.11.22 17.11.22

VIKRAM SINGH9818551023 19.11.22 18.11.22

9311103099 21.11.22 08.11.22

9971014581 21.11.22 16.11.22

9999385389 22.11.22 21.11.22

RASHI BANSAL 9811229212 24.11.22 18.11.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI 
DISTRICT

CS(COMM) 
5851/2022

POOJA SHARMA VS ATAL 
BIHARI VAJPAYEE INSTITUTE 
OF MEDICAL SCIENCE AND 
OTHERS

aktrivedilawoffices@gmailcom.

CS(COMM) 
5857/2022

B L AGRO INDUSTRIES 
LIMITED VS NISHA AGARWAL

RAJESH 
SHARMA

thecaltrade@gmail.com

CS(COMM) 
5878/2022

CANON FASTENERS VS M/S 
UNITED ENGINEERS

cocdiary@circleofcounsels.com

omp(COMM) 
5886/2022

UNION OF INDIA  VS  BANSAL 
BROTHERS

DIVYA 
SINGHVI

singhvidivya11@gmail.com

omp(I)
(COMM) 
5893/2022

AMIT GUGLANI AND ANOTHER 
VS L & T HOUSING FINANCE 
LTD AND ANOTHER

CHAITANYA 
ROHILLA

info@manoharlal.legal

CS(COMM) 
5963/2022

M/S MIRAZ FACILITY 
MANAGEMENT SERVICES PVT 
LTD VS NORTH WESTERNJ 
RAILWAYS JAIPUR AND 
OTHERS

JITENDER 
RAJPUT

advrajputjk@gmail.com

CS(COMM) 
5966/2022

BLUE BELL LOGISTICS PVT 
LTD VS SAI OVERSEAS

rashi.bansal@rbllaw.in

mailto:aktrivedilawoffices@gmailcom
mailto:thecaltrade@gmail.com
mailto:cocdiary@circleofcounsels.com
mailto:singhvidivya11@gmail.com
mailto:info@manoharlal.legal
mailto:advrajputjk@gmail.com
mailto:rashi.bansal@rbllaw.in


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

12

7042101863 26.11.22 24.11.22

9711694968 28.11.22 19.11.22

9810604273 29.11.22 26.11.22

13 SOUTH 8882932059 01-11-2022 01-11-2022

9811015339 katyalsachin2008@gmail.com 01-11-2022 01-11-2022

YES BANK LTD Vs TOFIK KHAN 9811015339 katyalsachin2008@gmail.com 01-11-2022 01-11-2022

8285002845 01-11-2022 01-11-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI 
DISTRICT

CS(COMM) 
6038/2022

GHANSHYAM SECURITY 
SERVICE PVT LTD VS UNION 
OF INDIA AND OTHERS

KULDEEP  
SINGH

singhk777@gmail.com

CS(COMM) 
6112/2022

M/S NITYANTA PHARMA AND 
DRUG PVT LTD VS JIGNESH 
KUMAR SINGH

MUKESH 
KUMAR

lawyermukeshjha@gmail.com

CS(COMM) 
5483/2022

INDIAN BANK(E-ALLAHABAD 
BANK) VS VIVEK KUMAR JHA

ARVIND 
KUMAR 
PANDEY

adv.advocate@gmail.com

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/616/
2022

M/S ANR FOODWORKS LLP Vs 
MURLI LAUNGANI

UTKARSH 
SINGH(P),

OMP (I) 
(COMM)/1222
/2022

YES BANK LTD Vs SHAILENDRA 
KUMAR

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/1223
/2022

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/1220
/2022

HDFC BANK LTD Vs SATISH  
SAANWERIYA 

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

mailto:singhk777@gmail.com
mailto:lawyermukeshjha@gmail.com
mailto:adv.advocate@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

9911122997 dependerkumar02@gmail.com 01-11-2022 01-11-2022

8285002845 01-11-2022 01-11-2022

8285002845 01-11-2022 01-11-2022

8285002845 02-11-2022 02-11-2022

8882932059 02-11-2022 02-11-2022

8285002845 02-11-2022 02-11-2022

8285002845 03-11-2022 03-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/229/2
022

BAJAJ HOUSING FINANCE LTD 
Vs RAGHWENDRA N GEDAM

Depender 
Kumar(P),

OMP (I) 
(COMM)/1224
/2022

IDFC FIRST BANK LTD Vs SONU 
RAJENDRAKUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1221/
2022

IDFC FIRST BANK LTD Vs 
SATISH  SAANWERIYA 

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1232
/2022

IDFC FIRST BANK LTD Vs 
SANJAY SINGH SHISHODIA

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

Execution 
(Comm)/230/2
022

M/S KOTAK MAHINDRA BANK 
LTD Vs MS FREECOM TRADING

Lalit Kumar 
Pandey(P),

lalitpandeyassociates@gmail.com

CS 
(COMM)/619/
2022

M/S SURYA CARGO 
FORWARDERS PVT LTD AND 
OTHERS Vs M/S MERCHANT 
COURIER PVT LTD

PRASANN 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1239
/2022

IDFC FIRST BANK LTD Vs AMIT 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

9958726491 04-11-2022 04-11-2022

9958726491 04-11-2022 04-11-2022

8285002845 05-11-2022 05-11-2022

8285002845 05-11-2022 05-11-2022

8285002845 05-11-2022 05-11-2022

9958726491 05-11-2022 05-11-2022

8285002845 07-11-2022 07-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1248
/2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs 
RINKI NAHAK

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1249
/2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs 
YOSABANTA DASH

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1252
/2022

IDFC FIRST BANK LTD Vs LOVE  
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1253/
2022

IDFC FIRST BANK LTD Vs AMIT  
SHARMA 

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1254
/2022

IDFC FIRST BANK LTD Vs 
TUSHAR KUMAR MAJUMDAR 

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1255/
2022

CARS24 FINANCIAL SERVICES 
PRIVATE LIMITED Vs SANJAY 
GUPTA

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1258
/2022

IDFC FIRST BANK LTD Vs 
CHARAN SINGH KASHYAP 

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

8285002845 07-11-2022 07-11-2022

8285002845 07-11-2022 07-11-2022

8285002845 07-11-2022 07-11-2022

8285002845 07-11-2022 07-11-2022

8285002845 07-11-2022 07-11-2022

8285002845 09-11-2022 09-11-2022

8285002845 09-11-2022 09-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1259
/2022

IDFC FIRST BANK LTD Vs 
SURENDER  SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1261/
2022

IDFC FIRST BANK LTD Vs 
KARAN  KARAMBIR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1260
/2022

IDFC FIRST BANK LTD Vs 
SANTOSH RAMNARESHYADAV

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1262
/2022

IDFC FIRST BANK LTD Vs 
RINKU PAL

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1263
/2022

IDFC FIRST BANK LTD Vs 
TARIKAT NIYAJIKHAN

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1264
/2022

IDFC FIRST BANK LTD Vs 
SANJAY  PREM

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1265
/2022

IDFC FIRST BANK LTD Vs 
MOHD JAVED AHMAD 

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

8285002845 09-11-2022 09-11-2022

8285002845 09-11-2022 09-11-2022

8285002845 09-11-2022 09-11-2022

09-11-2022 09-11-2022

7840807193 09-11-2022 09-11-2022

9958726491 10-11-2022 10-11-2022

9958726491 10-11-2022 10-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1268
/2022

IDFC FIRST BANK LTD Vs 
PRADEEP KUMAR SINGH 

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1266
/2022

IDFC FIRST BANK LTD Vs 
VIMAL PANDEY

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1269
/2022

IDFC FIRST BANK LTD Vs 
NAVEEN SINGH BHANDARI

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

CS 
(COMM)/629/
2022

M/S DAMMANI BROTHERS Vs 
LSP INDUSTRIES PRIVATE 
LIMITED

SHRAVAN 
KUMAR 
BANSAL(P),

26843455/4
6560881

unitedmark@unitedipr.com

OMP (I) 
(COMM)/1267/
2022

M/S TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
KAMLESH KUMAR

RAHUL 
BHARADWAJ(P
),

bhardwajadv@gmail.com

OMP (I) 
(COMM)/1274/
2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs 
RITIK PATRA

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1273/
2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs 
SANTOSH DEHURI

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

9958726491 10-11-2022 10-11-2022

9810959432 mail2sanjaybansal@yahoo.com 11-11-2022 11-11-2022

9958683230 11-11-2022 11-11-2022

8285002845 11-11-2022 11-11-2022

9810435723 14-11-2022 14-11-2022

9958683230 14-11-2022 14-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1275/
2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs 
PRADEEP PADHAN

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

CS 
(COMM)/635/
2022

ASHA ENTERPRISES PRIVATE 
LIMITED THROUGH SHRI V K 
SHARMA DIRECTOR Vs 
NATIONAL BUILDING 
CONSTRUCTION COMPANY 
THROUGH CMD

SANJAY 
BANSAL(P),

Execution 
(Comm)/244/2
022

HDFC BANK LTD Vs RISHIKA 
ANTON

Manisha 
Baruah(P),

OMP (I) 
(COMM)/1281/
2022

HDFC BANK LTD Vs IMTIYAZ 
AHMAD 8031

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

Execution 
(Comm)/248/2
022

KOTAK MAHINDRA PRIME LTD 
Vs SANJAY KUMAR

RAJEEV 
KUMAR 
RANJAN(P),

nirmalkk@hotmail.com

Execution 
(Comm)/249/2
022

HDFC BANK LTD Vs SHEETAL 
DHARAMPAL

Manisha 
Baruah(P),



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

9958726491 14-11-2022 14-11-2022

9958726491 14-11-2022 14-11-2022

8108703210 15-11-2022 15-11-2022

9958726491 15-11-2022 15-11-2022

9911681171 15-11-2022 15-11-2022

9810508115 15-11-2022 15-11-2022

9810508115 15-11-2022 15-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1293
/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs NEERAJ KUMAR 
GOD

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1294
/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SHUBHAM 
BANSAL

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

CS 
(COMM)/640/
2022

KRIBHCO INFRASTRUCTURE 
PRIVATE LIMITED Vs 
ORRIONSTARS INFRAMART 
PVT LTD

Gautam 
Swarup(P),

gautam@gswarup.in

OMP (I) 
(COMM)/1307
/2022

KOTAK MAHINDRA PRIME 
LIMITED Vs VIKAS KUMAR 
GOSWAMI

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

CS 
(COMM)/639/
2022

M/S MR WHITE HOSPITALITY 
SERVICES Vs MANISH ANANT 
POTDAR

VINAY KUMAR 
SABHARWAL(P
),

adv.zulfiker@gmail.com

Execution 
(Comm)/251/2
022

SBI CARDS AND PAYMENT 
SERVICES LIMITED Vs 
HEMANT

SANJAY 
KUMAR 
SINGH(P),

leagumassociates@gmail.com

Execution 
(Comm)/252/2
022

SBI CARDS AND PAYMENT 
SERVICES LIMITED Vs MOHAN 
VERMA

SANJAY 
KUMAR 
SINGH(P),

leagumassociates@gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

9911681171 16-11-2022 16-11-2022

9810508115 16-11-2022 16-11-2022

9810508115 16-11-2022 16-11-2022

9958726491 16-11-2022 16-11-2022

8285002845 17-11-2022 17-11-2022

9958726491 17-11-2022 17-11-2022

9.91E+010 17-11-2022 17-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/643/
2022

STATE BANK OF INDIA Vs SMT 
REKHA W/O SH RAJESH

AMIT KUMAR 
SINGH(P),

adv.zulfiker@gmail.com

Execution 
(Comm)/253/2
022

SBI CARDS AND PAYMENT 
SERVICES LIMITED Vs VISHAL 
SINGH RANA

SANJAY 
KUMAR 
SINGH(P),

leagumassociates@gmail.com

Execution 
(Comm)/254/2
022

SBI CARDS AND PAYMENT 
SERVICES LIMITED Vs SUMIT 
GOYAL

SANJAY 
KUMAR 
SINGH(P),

leagumassociates@gmail.com

OMP (I) 
(COMM)/1316/
2022

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs S S 
KATAR CONSTRUCTION 
PRIVATE LIMITED

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1321/
2022

YES BANK Vs AKSHYA KUMAR 
5526

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1322
/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs RAHUL POP 
SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

Execution 
(Comm)/256/2
022

KOTAK MAHINDRA PRIME LTD 
Vs DEVRAJ P

SUNNY 
ARORA(P),

albuslawfirm@gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

9407223688 17-11-2022 17-11-2022

9811809439 17-11-2022 17-11-2022

9810333703 17-11-2022 17-11-2022

9810333703 17-11-2022 17-11-2022

9810333703 17-11-2022 17-11-2022

9810333703 17-11-2022 17-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/257/2
022

BSES RAJDHANI POWER 
LIMITED Vs MANOJ

PRAKASH 
DUTT JHA(P),

pakashduttjha87@gmail .compakashduttjha87@gmail.compakashduttjha87@gmail.com

Execution 
(Comm)/258/2
022

KOTAK MAHINDRA BANK LTD 
Vs GURPREETESH SINGH 
MAINI

Ankur Katyal(P), ankurkatyal@asklegal.co.in

Execution 
(Comm)/259/2
022

M/S CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD Vs SUBHASH K

VANDANA 
KUMARI(P),

vandanaharit@gmail.ocm

Execution 
(Comm)/260/2
022

M/S CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs ZAKIR 
HUSSAIN

VANDANA 
KUMARI(P),

vandanaharit@gmail.ocm

Execution 
(Comm)/261/2
022

CHOLAMANDALAM 
INVESTMENT AND FINNCE 
COMPANY LIMITED Vs ASHE 
RAM

VANDANA 
KUMARI(P),

vandanaharit@gmail.ocm

Execution 
(Comm)/262/2
022

CHOLAMANDALM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs 
NARESH KUMAR

VANDANA 
KUMARI(P),

vandanaharit@gmail.ocm



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

9958683230 17-11-2022 17-11-2022

8285002845 18-11-2022 18-11-2022

8285002845 18-11-2022 18-11-2022

9810435723 18-11-2022 18-11-2022

9958516171 dhananjairana79@gmail.com 18-11-2022 18-11-2022

9911681171 19-11-2022 19-11-2022

8285002845 21-11-2022 21-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/263/2
022

HDFC BANK LTD Vs NEW 
YADAV TOURIST

Manisha 
Baruah(P),

OMP (I) 
(COMM)/1324
/2022

YES BANK LTD Vs GOVIND 
KUMAR 1007

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1323
/2022

YES BANK LTD Vs SANJIV 
KUMAR SINGH 1881

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

Execution 
(Comm)/264/2
022

IDFC FIRST BANK LTD Vs 
SANJOY SUTRADHAR

RAJEEV 
KUMAR 
RANJAN(P),

nirmalkk@hotmail.com

Execution 
(Comm)/265/2
022

KOTAK MAHINDRA PRIME LTD 
Vs UMMED ALI

SUNNY 
ARORA(P),

CS 
(COMM)/650/
2022

STATE BANK OF INDIA Vs SOM 
PAL S/O SH DHYAN SINGH

AMIT KUMAR 
SINGH(P),

adv.zulfiker@gmail.com

OMP (I) 
(COMM)/1332
/2022

YES BANK LTD Vs CHHOTE LAL 
CHANDRA 5729

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

8285002845 21-11-2022 21-11-2022

9958726491 21-11-2022 21-11-2022

9873347330 21-11-2022 21-11-2022

9811694997 21-11-2022 21-11-2022

9958516171 dhananjairana79@gmail.com 21-11-2022 21-11-2022

8285002845 22-11-2022 22-11-2022

8285002845 22-11-2022 22-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1330
/2022

YES BANK LTD Vs RAMBIR 
SINGH 6745

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1331/
2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SMRITI 
PRAKASH GUPTA

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

Execution 
(Comm)/268/2
022

STATE BANK OF INDIA Vs 
RUCHI NEGI

DHARMENDRA 
SINGH(P),

mayank_mahajan05@yahoo.com

CS 
(COMM)/656/
2022

KAMA AYURVEDA PRIVATE 
LIMITED Vs SUGARED ROSE

N. 
MAHABIR(P),

contact@litmuslegal.com

CS 
(COMM)/655/
2022

REDCLIFFE LIFESCIENCE PVT 
LTD Vs PRASHANT MATKAR

SUNNY 
ARORA(P),

OMP (I) 
(COMM)/1338
/2022

YES BANK LTD Vs DANISH 
RAZA 7646

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1339
/2022

YES BANK LTD Vs SONU 
KUMAR SAIN 8884

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

8285002845 22-11-2022 22-11-2022

8285002845 22-11-2022 22-11-2022

9958726491 22-11-2022 22-11-2022

9958726491 22-11-2022 22-11-2022

9958516171 dhananjairana79@gmail.com 22-11-2022 22-11-2022

8285002845 23-11-2022 23-11-2022

8285002845 23-11-2022 23-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1340
/2022

YES BANK LTD Vs PRIYANKA 
AGGARWAL 1431

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1341/
2022

YES BANK LTD Vs MOHD 
RIJWAN 0738

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1342
/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs DHARAMBIR 
GHEESARAM

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1343
/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SANJAY KUMAR

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

Execution 
(Comm)/272/2
022

KOTAK MAHINDRA PRIME LTD 
Vs SAURABH

SUNNY 
ARORA(P),

OMP (I) 
(COMM)/1351/
2022

YES BANK LTD Vs MOHD ASIF 
9959

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1352/
2022

YES BANK LTD Vs ANKUR 
SHARMA 5905

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

8285002845 23-11-2022 23-11-2022

8285002845 24-11-2022 24-11-2022

9811809439 24-11-2022 24-11-2022

9311851166 25-11-2022 25-11-2022

9311851166 25-11-2022 25-11-2022

9311851166 25-11-2022 25-11-2022

9818257310 anubhav1603@gmail.com 25-11-2022 25-11-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1353/
2022

YES BANK LTD Vs NEERAJ 
HARI SINGH 1143

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1354
/2022

YES BANK LTD Vs NIDHI 
LUTHRA 6380

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

Execution 
(Comm)/275/2
022

KOGTA  FINANCIAL INDIA LTD 
Vs HANS RAJ S/O SHRI 
WAZHIR SINGH

Ankur Katyal(P), ankurkatyal@asklegal.co.in

OMP (I) 
(COMM)/1357/
2022

HDFC BANK LTD Vs SAJAN 
KHANNA

AMITA 
KUMARI(P),

gurmeet@gbalawoffices.com

OMP (I) 
(COMM)/1355/
2022

HDFC BANK LTD Vs JITENDRA 
KUMAR SOLANKI

AMITA 
KUMARI(P),

gurmeet@gbalawoffices.com

OMP (I) 
(COMM)/1358
/2022

HDFC BANK LTD Vs SURENDRA 
BAHORAN

AMITA 
KUMARI(P),

gurmeet@gbalawoffices.com

CS 
(COMM)/662/
2022

M/S KS AGENCIES Vs VPS 
HEALTHCARE PVT LTD



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

13 SOUTH

9958726491 25-11-2022 25-11-2022

8285002845 28-11-2022 28-11-2022

8285002845 28-11-2022 28-11-2022

8285002845 28-11-2022 28-11-2022

9810081079 30-11-2022 30-11-2022

14 SOUTH 9999433922 01.11.2022 18.10.2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1356
/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SUDEEP SINGH 
SABHARWAL

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1371/
2022

HDFC BANK LTD Vs ARIF 
ASFAK 2803

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1372/
2022

IDFC FIRST BANK LTD Vs 
KHEMCHAND  SONPAL 7023

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1373/
2022

IDFC FIRST BANK LTD Vs 
RAJKUMAR SHARMA 4776

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

CS 
(COMM)/668/
2022

NOVATEUR ELECTRICAL AND 
DIGITAL SYSTEMS PVT LTD Vs 
MK INFOSYSTEMS PVT LTD

ADITYA 
DHAR(P),

vpdalmia@vaishlaw.com

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)61
8/2022

TRODAT GMBH AND ANR. VS 
KIVI MARKINGS AND ORS.

ADITYA 
NAYYAR / 
AASHNA 
AGARWAL/AB
HISHEK 
ARORA

ADITYA.NAYYAR@ORTILAW.COM

mailto:ADITYA.NAYYAR@ORTILAW.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

F.ALAM 9818485541 01.11.2022 12.10.2022

8285002845 01.11.2022 01.10.2022

8285002845 01.11.2022 02.10.2022

8285002845 01.11.2022 02.10.2022

8285002845 01.11.2022 03.10.2022

9213905829 02.11.2022 13.09.2022

8285002845 02.11.2022 14.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/224/
2022

KOTAK MAHINDRA BANK LTD. 
VS KEDAR YADAV

F.ALAM@TRULEGAL.CO.IN

EXE.
(COMM.)/225/
2022

HDFC BANK LTD. VS JITENDER 
DALVEER SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

EXE.
(COMM.)/226/
2022

HDFC BANK LTD. VS RAMESH 
SHARMA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

EXE.
(COMM.)/227/
2022

HDFC BANK LTD. VS RAKESH 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

EXE.
(COMM.)/228/
2022

HDFC BANK LTD. VS RAJU 
MASIH CHARAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

CS(COMM.)62
0/2022

ICICI BANK LTD. VS MADHU 
BIRLAN AND ANR.

MANISH 
DEWAN

MANISH@KLFINDIA.COM

EXE.
(COMM.)/231/
2022

HDFC BANK LTD. VS MOHD. 
RASHID SALMANI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

mailto:F.ALAM@TRULEGAL.CO.IN
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:MANISH@KLFINDIA.COM
mailto:LITIGATION@SRCSLEGAL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

8285002845 02.11.2022 14.10.2022

8285002845 02.11.2022 14.10.2022

8285002845 02.11.2022 14.10.2022

S.K. BANSAL 02.11.2022 02.11.2022

8285002845 03.11.2022 02.11.2022

8285002845 03.11.2022 02.11.200

9999456920 03.11.2022 31.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/232/
2022

HDFC BANK LTD. VS MOHD. 
SHAFIQ QURESHI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

EXE.
(COMM.)/233/
2022

HDFC BANK LTD. VS MANOJ 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

EXE.
(COMM.)/234/
2022

HDFC BANK LTD. VS NIHAL 
PANNU

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

CS(COMM.)62
4/2022

AMIT JAIN TRADING AS 
VINAYAK INDUSTRIES VS 
ANUJ JAIN AND ORS.

011-
46560881

UNITEDMARK@UNITEDIPR.COM

OMP (I) 
(COMM.) 
1242/2022

IDFC FIRST BANK LTD. VS 
GAJE SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.) 
1241/2022

IDFC FIRST BANK LTD. VS 
MONIKA MEHRA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.) 
1243/2022

ANJALI BHALLA VS 
SUDERSHAN KAMNANI

RISHABH 
BANSAL

RISHABHBNSL@GMAIL.COM

mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:UNITEDMARK@UNITEDIPR.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:RISHABHBNSL@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

9560562050 03.11.2022 31.10.2022

CS(COMM.) 04.11.2022 02.11.2022

9818144136 04.11.2022 04.11.2022

9818144136 04.11.2022 04.11.2022

9717718294 04.11.2022 29.10.2022

9911122997 04.11.2022 01.11.2022

9911122997 04.11.2022 01.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)62
1/22

SH. DEEPAK VS DR. SATISH 
CHANDRA MISHRA

DHANANJAI 
JAIN

PROJURIS@REDIFFMAIL.COM

ANI MEDIA PVT. LTD. VS 
RAJEEV GARG

MANYAA 
CHANDOK

NOT 
AVAILABLE

MANYAA@SIDHANTKUMAR.NET

OMP (I) 
(COMM.) 
1251/2022

FLOWMORE LIMITED VS 
APOLLO INTERNATIONAL 
LIMITED AND ANR.

ABHINAV 
MUKHERJI

ABHINAVMUKERJI@GMAIL.COM

OMP (I) 
(COMM.) 
1250/2022

FLOWMORE LIMITED VS 
APOLLO INTERNATIONAL 
LIMITED AND ANR.

ABHINAV 
MUKHERJI

ABHINAVMUKERJI@GMAIL.COM

EXE.
(COMM.)/238/
22

M/S. HYUNDAI ROTEM 
COMPANY VS MR. HARVINDER 
PAL SINGH AND ORS.

DHANANJAI 
BHASKAR

RAY.DHANANJAY@GMAIL.COM

EXE.
(COMM.)/237/
2022

BAJAJ HOUSING FINANCE LTD. 
VS RAGHWENDRA N GEDAM 
AND ORS.

DEPENDER 
KUMAR

DEPENDERKUMAR02@GMAIL.COM

EXE.
(COMM.)/236/
222

BAJAJ HOUSING FINANCE LTD. 
VS RAGHWENDRA N GEDAM 
AND ORS.

DEPENDER 
KUMAR

DEPENDERKUMAR02@GMAIL.COM

mailto:PROJURIS@REDIFFMAIL.COM
mailto:MANYAA@SIDHANTKUMAR.NET
mailto:ABHINAVMUKERJI@GMAIL.COM
mailto:ABHINAVMUKERJI@GMAIL.COM
mailto:RAY.DHANANJAY@GMAIL.COM
mailto:DEPENDERKUMAR02@GMAIL.COM
mailto:DEPENDERKUMAR02@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

9911122997 04.11.2022 01.11.2022

9953160613 04.11.2022 03.11.2022

K.G.BANSAL 05.11.2022 04.11.2022

9407223688 05.11.2022 01.11.2022

9958722729 05.11.2022 19.10.2022

9958726491 05.11.2022 02.11.2022

9958726491 05.11.2022 02.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/235/
22

BAJAJ HOUSING FINANCE LTD. 
VS ADVAIT B SINGHRATHORE

DEPENDER 
KUMAR

DEPENDERKUMAR02@GMAIL.COM

OMP (COMM.) 
51/2022

KAILASH SHIPPING SERVICES 
PVT. LTD. VS JK TYRE AND 
INDUSTRIES LTD.

NISHANT 
PATHAK

ADV.NISHANTPATHAK@GMAIL.COM 

CS(COMM.)63
3/2022

R C PLASTO TANKS AND PIPES 
PVT. LTD. VS M/S. NAVNATH 
PIPES

011-
46560881

UNITEDMARK@UNITEDIPR.COM

CS(COMM.)62
7/2022

IFFCO-MC CROP SCIENCE 
PRIVATE LIMITED VS SRI 
KISSAN TRADERS

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL.COM 

OMP (COMM.) 
52/2022

SUBHASH BABU SINGHAL VS 
AYE FIANCE PVT. LTD.

BRIJESH 
KUMAR 
PANCHAL

ADV.BRIJESH@GMAIL.COM

OMP (I) 
(COMM.) 
1256/2022

CNH INDUSTRIAL CAPITAL 
INDIA PVT. LTD. VS MAMATA 
MAYEE MALL

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM 

OMP (I) 
(COMM.) 
1257/2022

CNH INDUSTRIAL CAPITAL 
INDIA PVT. LTD. VS SHIV 
SHANKAR REDDY

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM 

mailto:DEPENDERKUMAR02@GMAIL.COM
mailto:ADV.NISHANTPATHAK@GMAIL.COM
mailto:UNITEDMARK@UNITEDIPR.COM
mailto:SHUBHAMSAIGAL06@GMAIL.COM
mailto:ADV.BRIJESH@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

9034281318 07.11.2022 14.10.2022

9034281318 07.11.2022 14.10.2022

9034281318 07.11.2022 18.10.2022

9810442334 07.11.2022 29.10.2022

AMIT KHANNA 9811422656 09.11.2022 29.10.2022

9999757185 09.11.2022 09.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/239/
20222

AXIS BANK LTD. VS PRIYANKA 
THUKRAL

ANIRUDH 
BHARDWAJ

ANIRUDH.BHARDWAZ@GMAIL.COM

EXE.
(COMM.)/240/
2022

AXIS BANK LTD. VS SUNIL 
KUMAR

ANIRUDH 
BHARDWAJ

ANIRUDH.BHARDWAZ@GMAIL.COM

EXE.
(COMM.)/241/
2022

AXIS BANK LTD. VS MRINAL 
SHARMA

ANIRUDH 
BHARDWAJ

ANIRUDH.BHARDWAZ@GMAIL.COM

EXE.
(COMM.)/242/
2022

DEKI ELECTRONICS LTD. VS 
M/S. TSAC POLYMERS & ORS.

SAURABH 
CHAUHAN 

CONTACT@SCALEGAL.CO.IN

CS(COMM.)63
0/2022

SAMRAT BEHL PROP. OF M/S. 
SAMRAT BEHL’S 
PHOTOGRAPHY VS GARG 
VILLAS PRIVATE LIMITED

AMITKHANNA.ADVOCATE@GMAIL.COM

CS(COMM.)63
1/2022

M/S. SPAN ACROSS IT 
SOLUTIONS PVT. LTD. VS M/S. 
TAX SPANNER ADVISORS PVT. 
LTD. AND ORS.

KUNAL 
KHANNA

IP.KUNALKHANNA@GMAIL.COM 

mailto:ANIRUDH.BHARDWAZ@GMAIL.COM
mailto:ANIRUDH.BHARDWAZ@GMAIL.COM
mailto:ANIRUDH.BHARDWAZ@GMAIL.COM
mailto:CONTACT@SCALEGAL.CO.IN
mailto:AMITKHANNA.ADVOCATE@GMAIL.COM
mailto:IP.KUNALKHANNA@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

K.G.BANSAL 10.11.2022 09.11.2022

YES BANK LTD. VS ARTI SINGH 9811015339 10.11.2022 31.10.2022

9811015339 10.11.2022 31.10.2022

9811015339 10.11.2022 31.10.2022

9811015339 10.11.2022 31.10.2022

9811015339 10.11.2022 31.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)63
8/2022

R C PLASTO TANKS AND PIPES 
PVT. LTD. VS SRILAKSHMI 
NALUBOLU PROPRIETOR OF 
LAKSHMI PLASTO

011-
46560881

UNITEDMARK@UNITEDIPR.COM

OMP (I) 
(COMM.) 
1276/2022

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

OMP (I) 
(COMM.) 
1277/2022

YES BANK LTD. VS DEVENDER 
KUMAR

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

OMP (I) 
(COMM.) 
1278/2022

YES BANK LTD. VS MANOJ 
KUMAR

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

OMP (I) 
(COMM.) 
1279/2022

YES BANK LTD. VS RAHUL 
RANA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

OMP (I) 
(COMM.) 
1280/2022

YES BANK LTD. VS RIJWAN 
TOMAR

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

mailto:UNITEDMARK@UNITEDIPR.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

8826430730 NOT AVAILABLE 03.11.2022 03.11.2022

9717850496 10.11.2022 10.11.2022

S.S. RANA 9818202368 11.11.2022 05.11.2022

9958726491 11.11.2022 04.11.2022

9958726491 11.11.2022 05.11.2022

9958726491 11.11.2022 05.11.2022

8285002845 11.11.2022 09.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

MISC DJ 
No./53/2022

ALMADAR EXHIBITION AND 
INTERIOR DECORATOR 
COMPANY VS CRAFT WORLD

SANJAY 
KUMAR AND 
AJAY 
AMRITRAJ

EXE.
(COMM.)/243/
2022

INDUSIND BANK LTD. VS. M/S. 
SAI ENTERPRISES AND ANR.

PANKAJ 
KUMAR SINGH

PANKAJSIN2007@GMAIL.COM

CS(COMM.)63
7/2022

R.H. AGRO OVERSEAS PVT. 
LTD. AND ANR. VS MARUTI 
OVERSEAS AND ANR.

LITIGATION@SSRANA.COM

OMP (I) 
(COMM.) 
1282/2022

CNH INDUSTRIAL CAPITAL 
(INDIA) PVT. LTD. VS SABITA 
PUROHIT

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM 

OMP (I) 
(COMM.) 
1283/2022

CNH INDUSTRIAL CAPITAL 
(INDIA) PVT. LTD. VS ALOK 
KUMAR SAHOO

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM 

OMP (I) 
(COMM.) 
1284/2022

CNH INDUSTRIAL CAPITAL 
(INDIA) PVT. LTD. VS DEEPAK 
KUMAR DEBTA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.COM 

OMP (I) 
(COMM.) 
1285/2022

IDFC FIRST BANK LTD. VS 
RAJA FARIM

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

mailto:PANKAJSIN2007@GMAIL.COM
mailto:LITIGATION@SSRANA.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:JANGRAADVOCATE@GMAIL.COM
mailto:LITIGATION@SRCSLEGAL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

8285002845 14.11.2022 05.11.2022

8285002845 14.11.2022 04.11.2022

9811809439 14.11.2022 27.10.2022

9811809439 14.11.2022 27.10.2022

9811809439 14.11.2022 17.10.2022

8285002845 15.11.2022 07.11.2022

8285002845 15.11.2022 05.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.) 
1292/2022

IDFC FIRST BANK LTD. VS 
CHANDER SHEKHAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.) 
1291/2022

IDFC FIRST BANK LTD. VS BIRU 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

EXE.
(COMM.)/247/
2022

KOTAK MAHINDRA BANK LTD. 
VS ANAND HANDA

ANKUR 
KATYAL

ANKURKATYAL@ASKLEGAL.CO.IN

EXE.
(COMM.)/246/
2022

KOTAK MAHINDRA BANK LTD. 
VS SUNNY KUMAR

ANKUR 
KATYAL

ANKURKATYAL@ASKLEGAL.CO.IN

EXE.
(COMM.)/245/
2022

KOTAK MAHINDRA BANK LTD. 
VS DEEP CHAND

ANKUR 
KATYAL

ANKURKATYAL@ASKLEGAL.CO.IN

OMP (I) 
(COMM.) 
1309/2022

IDFC FIRST BANK LTD. VS 
RAHUL YADAV

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.) 
1308/2022

IDFC FIRST BANK LTD. VS 
RAJNI GUPTA AND ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:ANKURKATYAL@ASKLEGAL.CO.IN
mailto:ANKURKATYAL@ASKLEGAL.CO.IN
mailto:ANKURKATYAL@ASKLEGAL.CO.IN
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

VINOD KHERA 9811130268 15.11.2022 13.10.2022

9311022104 15.11.2022 12.10.2022

R.SUDHINDER 9810333908 NOT AVAILABLE 16.11.2022 04.11.2022

9811015339 16.11.2022 01.11.2022

9811015339 16.11.2022 01.11.2022

9.96E+010 NOT AVAILABLE 17.11.2022 13.10.2022

NEELAM KALSI 9312709060 17.11.2022 07.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)64
1/2022

AJIT KUMAR BOKOLIA PROP. 
AJIT ART

VKHERAADV@YAHOO.COM

EXE.
(COMM.)/250/
2022

KOTAK MAHINDRA PRIME 
LTD. VS ANAND HANDA

RAKESH 
KUMAR 
RANJAN

RANJAN.AND.COMPANY@GMAIL.COM

OMP (COMM.) 
54/2022

NATIONAL PENSION SYSTEM 
TRUST VS MUNISH MALIK AND 
ANR.

OMP (I) 
(COMM.) 
1314/2022

YES BANK LTD. VS SAURABH 
GUPTA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

OMP (I) 
(COMM.) 
1315/2022

YES BANK LTD. VS SUSHIL 
SHARMA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL.COM

EXE.
(COMM.)/255/
2022

KOTAK MAHINDRA PRIME 
LTD.VS MANOJ KUMAR AND 
ANR.

KUSHAL 
KUMAR

OMP (COMM.) 
55/2022

VINEET KSALSI VS HDFC BANK 
LTD.

SANJAYKUMARRONDHIYA06@GMAIL.COM

mailto:VKHERAADV@YAHOO.COM
mailto:RANJAN.AND.COMPANY@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:KATYALSACHIN2008@GMAIL.COM
mailto:SANJAYKUMARRONDHIYA06@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

9821584944 18.11.2022 21.09.2022

9873347330 18.11.2022 27.10.2022

9599553147 18.11.2022 16.11.2022

9650508945 19.11.2022 16.11.2022

7838773507 19.11.2022 17.11.2022

9818570649 19.11.2022 18.11.2022

9958726491 JANGRAADVOCATE@GMAIL.COM 19.11.2022 17.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/266/
2022

M/S. ADITYA BIRLA FINANCE 
LIMITED VS M/S. SAKET 
INDUSTRIES AND ORS.

VIBHOR 
MATHUR

SUPPORT@ARVLAWCHAMBERS.COM

EXE.
(COMM.)/267/
2022

KOTAK MAHINDRA BANK LTD. 
VS MANOJ SATPAL

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO.COM

CS(COMM.)64
9/2022

M/S. VIJAY KUMAR VS 
DEDICON ENGINEERING PVT. 
LTD. AND ORS.

PAWAN 
KUMAR

KUMARADVOCATEPAWAN@GMAIL.COM

CS(COMM.)65
9/2022

VIVEK TRADING AS M/S. SANT 
PHARMACEUTICALS INDIA VS 
GOURAV

DHARMENDRA 
K. YADAV

ADVDK.YADAV79@GMAIL.COM

CS(COMM.)651
/2022

STATE BANK OF INDIA VS 
SATPAL SINGH AND ANR.

AMIT KUMAR 
SINGH

SINGHAMIT0071@GMAIL.COM

CS(COMM.)65
3/2022

MAX HEALTHCARE INSTITUTE 
LIMITED VS MAX CARE 
HOSPITAL / NEW MAX CARE 
HOSPITAL AND ORS.

RAUNAQ 
KAMATH

OFFICE@IRA.LAW

OMP (I) 
(COMM.) 
1328/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS RAJAT MEHRA

RAJESH 
JANGRA

mailto:SUPPORT@ARVLAWCHAMBERS.COM
mailto:MAYANK_MAHAJAN05@YAHOO.COM
mailto:KUMARADVOCATEPAWAN@GMAIL.COM
mailto:ADVDK.YADAV79@GMAIL.COM
mailto:SINGHAMIT0071@GMAIL.COM
mailto:OFFICE@IRA.LAW


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

9958726491 JANGRAADVOCATE@GMAIL.COM 19.11.2022 17.11.2022

9810333703 21.11.2022 17.11.2022

9810333703 21.11.2022 17.11.2022

9810333703 21.11.2022 17.11.2022

7838389845 21.11.2022 04.11.2022

9958726491 JANGRAADVOCATE@GMAIL.COM 22.11.2022 21.11.2022

9958726491 JANGRAADVOCATE@GMAIL.COM 22.11.2022 21.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.) 
1327/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS PRASHANT 
RAMAVTAR

RAJESH 
JANGRA

EXE.
(COMM.)/269/
2022

M/S. CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD. VS MRS. PURNIMA 
UPPAL AND ANR.

VANDANA 
KUMAR

VANDANAHARIT@GMAIL.COM 

EXE.
(COMM.)/270/
2022

M/S. CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD. VS MR. AJAY TANWAR 
AND ANR.

VANDANA 
KUMAR

VANDANAHARIT@GMAIL.COM 

EXE.
(COMM.)/271/
2022

M/S. CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD. VS MR. NARENDER 
SINGH SAINI AND ANR.

VANDANA 
KUMAR

VANDANAHARIT@GMAIL.COM 

CS(COMM.)65
7/2022

PUNJAB NATIONAL BANK VS 
M/S. SAI GARMENTS 

SUNAV 
RASTOGI

SUNAVRUSTAGI@GMAIL.COM

OMP (I) 
(COMM.) 
1345/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS AJAY ATTRI

RAJESH 
JANGRA

OMP (I) 
(COMM.) 
1344/2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD. VS RAJESH KUMAR 
MEENA

RAJESH 
JANGRA

mailto:VANDANAHARIT@GMAIL.COM
mailto:VANDANAHARIT@GMAIL.COM
mailto:VANDANAHARIT@GMAIL.COM
mailto:SUNAVRUSTAGI@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

9999624542 22.11.2022 15.11.2022

AMIT KUMAR 9971210185 NOT AVAILABLE 22.11.2022 17.11.2022

9811182985 23.11.2022 22.11.2022

AMAN GUPTA 8076012179 24.11.2022 20.10.2022

9811667456 24.11.2022 24.11.2022

8285002845 25.11.2022 18.11.2022

8285002845 25.11.2022 18.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)65
8/2022

JD IMAGE PROMOTIONS 
LIMITED VS EDUMODA 
VENTURES AND ANR.

PULKIT 
THAREJA

ADVPULKITTHAREJA@GMAIL.COM

EXE.
(COMM.)/273/
2022

ANJU SEJWAL VS M/S. REGENT 
TRADING COMPANY AND ANR.

EXE.
(COMM.)/274/
22

CITIBANK NA VS A P 
ENGINEERS AND ANR.

AVINASH 
KUMAR

AVINASHKUMAR.ASSOCIATES@GMAIL.COM

CS(COMM.)66
0/2022

M/S. PUTHOS SOLUTIONS VS 
M/S. D.K. CHEMICALS

GUPTAAMAN50777@GMAIL.COM

EXE.
(COMM.)/276/
2022

MR.BASANT GOEL VS ASAS 
GLOBAL SERVICES PVT. LTD. 
AND ORS.

DHURJATI 
VERMA

DHURJATIVERMA@YAHOO.COM

OMP (I) 
(COMM.) 
1363/2022

YES BANK LTD. VS ASHOK 
GUPTA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1362/
2022

YES BANK LTD. VS JAYA 
MADAAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

mailto:ADVPULKITTHAREJA@GMAIL.COM
mailto:AVINASHKUMAR.ASSOCIATES@GMAIL.COM
mailto:GUPTAAMAN50777@GMAIL.COM
mailto:DHURJATIVERMA@YAHOO.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

8285002845 25.11.2022 18.11.2022

8285002845 25.11.2022 18.11.2022

8285002845 25.11.2022 18.11.2022

8285002845 26.11.2022 15.11.2022

8285002845 26.11.2022 16.11.2022

8285002845 26.11.2022 22.11.2022

8285002845 26.11.2022 16.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)1361/
2022

YES BANK LTD. VS DEVENDER 
KUMAR DUBEY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1360/
2022

YES BANK LTD. VS RAMESH 
PAL

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1359/
2022

YES BANK LTD. VS VIKAS 
KAUSHIK

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1366/
2022

YES BANK LTD. VS BRIJ 
KISHORE

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1367/
2022

YES BANK LTD. VS SATISH 
KUMAR SHARMA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1368/
2022

YES BANK LTD. VS VIKAS 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1369/
2022

YES BANK LTD. VS AADESH 
NAGER

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

8285002845 26.11.2022 23.11.2022

8285002845 28.11.2022 24.11.2022

8285002845 28.11.2022 23.11.2022

8285002845 28.11.2022 23.11.2022

8285002845 28.11.2022 23.11.2022

8285002845 28.11.2022 23.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) 
(COMM.)1370/
2022

YES BANK LTD. VS SUMAN 
SHIV PRASAD PAL

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1378/
2022

YES BANK LTD. VS AAS 
MOHAMMAD

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1377/
2022

YES BANK LTD. VS RAMAN 
DEEP KAUR 

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1376/
2022

YES BANK LTD. VS KIRAN JOT 
KAUR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1375/
2022

YES BANK LTD. VS ROSHAN 
LAL

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

OMP (I) 
(COMM.)1374/
2022

YES BANK LTD. VS KLD 
CREATION INFRASTRUCTURE 
PVT. LTD. AND ANR.

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.COM

mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM
mailto:LITIGATION@SRCSLEGAL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

14 SOUTH

8882837877 29.11.2022 25.11.2022

SETU NIKET 9873109672 29.11.2022 26.11.2022

29.11.2022 29.11.2022

9811015339 30.11.2022 18.10.2022

9811015339 30.11.2022 13.10.2022

9811015339 30.11.2022 12.10.2022

7838773507 30.11.2022 26.11.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM.)67
0/2022

M/S. SHREE RATHNAM 
RESTAURANTS PVT. LTD. AND 
ANR. VS M/S. GARIB NAWAZ 
INDUSTRIES PVT. LTD.

DEEPAK 
KUMAR 
MAHAPATRA

AMITGULIA@GMAIL.COM

EXE.
(COMM.)/277/
2022

OUTLOOK PUBLISHING 
(INDIA) PVT. LTD. VS M/S. 
SHARDA GROUP OF 
INSTITUTIONS AND ANR.

MAIL@CURARELEGAL.COM

CS(COMM.)671
/2022

CROCS INC VS. FOOTWEAR 
STUDIO

SUDERSHAN 
BANSAL

011-
35544635

UNITEDIP@UNITEDIPR.COM

EXE.
(COMM.)/280/
2022

YES BANK LTD. VS JYOTI 
KUMARI

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATES.COM

EXE.
(COMM.)/279/
2022

YES BANK LTD. VS CHETAN 
KWATRA

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATES.COM

EXE.
(COMM.)/278/
2022

YES BANK LTD. VS JAGJEET 
SINGH

SACHIN 
KATYAL

LEGAL@KATYALASSOCIATES.COM

CS(COMM.)/6
69/2022

STATE BANK OF INDIA VS 
KISHAN KUMAR

AMIT KUMAR 
SINGH

SINGHAMIT0071@GMAIL.COM

mailto:AMITGULIA@GMAIL.COM
mailto:MAIL@CURARELEGAL.COM
mailto:UNITEDIP@UNITEDIPR.COM
mailto:LEGAL@KATYALASSOCIATES.COM
mailto:LEGAL@KATYALASSOCIATES.COM
mailto:LEGAL@KATYALASSOCIATES.COM
mailto:SINGHAMIT0071@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

15 South 8285002845 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

9958726491 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

9958726491 17-10-2022 17-10-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1153/
2022

IDFC FIRST BANK LTD Vs 
RANJIT  SINGH

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1154/
2022

IDFC FIRST BANK LTD Vs OSM 
PROJECTS PRIVATE LIMITED

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1149/
2022

KOTAK MAHINDRA PRIME 
LIMITED Vs OM HARI

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1155/
2022

IDFC FIRST BANK LTD Vs SHIV 
NARAYAN SHARMA

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1151/
2022

IDFC FIRST BANK LTD Vs 
SHAMIMA  FARHEEN

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1152/
2022

IDFC FIRST BANK LTD Vs 
MANISH THAKRAL

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1150/
2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SHUBHAM 
BANSAL

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

15 South

8285002845 18-10-2022 18-10-2022

9654926809 18-10-2022 18-10-2022

8285002845 18-10-2022 18-10-2022

8285002845 18-10-2022 18-10-2022

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1163/
2022

HDFC BANK LTD Vs RENU 
KUMARI

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

CS 
(COMM)/598/
2022

BORDERFREE CUISINES LLP Vs 
AZIMUTH BUSINESS ON 
WHEELS PRIVATE LIMITED

SH. ANUPAM 
SINGH 

anupamjsingh@gmail.com

OMP (I) 
(COMM)/1165/
2022

HDFC BANK LTD Vs KATEX 
LOGISTICS SOLUTION PRIVATE 
LIMITED

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1164/
2022

HDFC BANK LTD Vs KATEX 
LOGISTICS SOLUTION PRIVATE 
LIMITED 4113

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1182/
2022

KOTAK MAHINDRA PRIME LTD 
Vs SUMIT SINGH GAUR

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1185/
2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SHARAD 
BHARDWAJ

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1181/
2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs RAMESH 
PANCHARIYA

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

15 South

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

20-10-2022 20-10-2022

9873347330 22-10-2022 22-10-2022

9873347330 22-10-2022 22-10-2022

9654926809 22-10-2022 22-10-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1183/
2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs RAJ VARDHAN 
PANDEY

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1186/
2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs ASHISH 
RAJKUMAR

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1184/
2022

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs BHARAT COLD 
STORAGE AND ICE FACTORY

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP 
(COMM)/50/2
022

NATIONAL HIGHWAYS 
AUTHORITY OF INDIA Vs LION 
ENGINEERING CONSULTANT

SH. SUMIT 
KUMAR VATS 

delhi@mvkini.com

OMP (I) 
(COMM)/1191/
2022

KOTAK MAHINDRA BANK Vs 
BALJEET SINGH CONTRACTOR 
210

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1192/
2022

KOTAK MAHINDRA BANK Vs 
BABA MOHJAMA TRADING 
COMPANY 040

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

CS 
(COMM)/602/
2022

AU HOLIDAYS AND EVENTS 
PVT LTD Vs MRS CHARU 
KAPOOR SAREEN

SH. ANUPAM 
SINGH 

anupamjsingh@gmail.com



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

15 South

27-10-2022 27-10-2022

9958726491 27-10-2022 27-10-2022

9999353434 28-10-2022 28-10-2022

9711131164 28-10-2022 28-10-2022

9873347330 29-10-2022 29-10-2022

9873347330 29-10-2022 29-10-2022

16 South NIL

SH. SANJEEV 
AGGARWAL

CS 
(COMM)/603/
2022

M/S VIRAJ PROFILES PVT LTD 
Vs MR RISHI BHUTANI PROP 
OF M/S ARY ENTERPRISES

SH. ROHIT 
SINGHA

hotservelegal@gmail.com

OMP (I) 
(COMM)/1199/
2022

CARS24 FINANCIAL SERVICES 
PRIVATE LIMITED Vs SARAMGI 
R

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

CS 
(COMM)/604/
2022

M/S UNISSI INDIA PVT LTD Vs 
M/S AIROX NIGEN 
EQUIPMENTS PVT LTD

SH. SACHIN 
LOHIA

CS 
(COMM)/608/
2022

BETA FINANCIAL SERVICES 
PVT LTD Vs MEENU DHINGRA 
AND  ANR

SH. AADITYA 
VIJAY KUMAR 

aadityavk@gmail.com

OMP (I) 
(COMM)/1210/
2022

KOTAK MAHINDRA BANK Vs 
BIJENDER SATNARAYAN 3040

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1209
/2022

KOTAK MAHINDRA BANK Vs 
KARAN SINGH 6161

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

SH. MUKESH 
KUMAR GUPTA



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

17 9560035480 18-11-2022 15-11-2022

SAHIL GHAI(P),7838143575 19-11-2022 16-11-2022

9718474827 21-11-2022 16-11-2022

7838773507 24-11-2022 23-11-2022

9539106247 25-11-2022 24-11-2022

9131264764 30-11-2022 28-11-2022

SH. RAJEEV 
BANSAL, DISTRICT 
JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/1123/
2022

PUNJAB NATIONAL BANK Vs 
M/S STAR KITCHEN THROUGH 
PROPRIETOR ABHISHEK 
SINGLA

VRIDHI 
SHARMA(P),

SHARMAVRIDHI01@GMAIL.COM

CS 
(COMM)/1127/
2022

MNS CREDIT MANAGEMENT 
GROUP PVT LTD Vs RENESOLA 
SINGAPORE PTE LIMITED

ADVOCATE.SAHILGHAI@GMAI.COM

CS 
DJ/998/2022

ENVIRON CARE PRODUCTS 
LLP Vs SHANTI 
REFRIGERATION INDUSTRIES 
PRIVATE LIMITED

SUMESH 
MALHOTRA(P),

INDALILAWPARTNERS@GMAIL.COM

CS 
(COMM)/1144/
2022

STATE BANK OF INDIA Vs 
JAGDISH  H/O LATE  KAMLA

AMIT KUMAR 
SINGH(P),

SINGHAMIT0071@GMAIL.COM

CS 
(COMM)/1146/
2022

NATIONAL RESEARCH 
DEVELOPMENT CORPORATION 
Vs GURUPRSAD 
RADHAKISHAN REVGADE

SANDEEP 
BAJAJ(P),

AAKANKSHA@PSLCHAMBERS.COM

CS 
(COMM)/1162/
2022

GAURAV STEEL TUBES THR 
RAGHBIR SINGH GARG AND 
SONS HUF Vs MEHNGA RAM 
GIANCHAND THROUGH 
ASHISH GOEL

VISHAL 
SINGHAL(P),

ADV.VISHAL052@GMAIL.COM

mailto:SHARMAVRIDHI01@GMAIL.COM
mailto:ADVOCATE.SAHILGHAI@GMAI.COM
mailto:INDALILAWPARTNERS@GMAIL.COM
mailto:SINGHAMIT0071@GMAIL.COM
mailto:AAKANKSHA@PSLCHAMBERS.COM
mailto:ADV.VISHAL052@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

18 7838773507 03-11-2022 02-11-2022

9818080077 10-11-2022 09-11-2022

9818080077 10-11-2022 09-11-2022

9999114922 15-11-2022 14-11-2022

NA NA 15-11-2022 14-11-2022

9891856886 15-11-2022 14-11-2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1086
/2022

SHALIMAR PRECISION 
ENTERPRISES LLP Vs CMA 
CGM AGENCIES INDIA PVT LTD

ROHIT 
SEHGAL(P),

gauravgauradvocate@gmail.com

CS 
(COMM)/1102/
2022

M/S BHUTANI AND COMPANY 
PVT LTD Vs BASANT EXPORTS

SHRUTI 
MUNJAL(P),

shrutimunjal@snlaw.in

CS 
(COMM)/1101/
2022

BHUTANI AND COMPANY PVT 
LTD Vs BASANT INDIA AND 
ORS

SHRUTI 
MUNJAL(P),

shrutimunjal@snlaw.in

CS 
(COMM)/1112/
2022

UNION BANK OF INDIA Vs 
ABDUL SAMIM GAZI

PRIYA 
RANJAN(P),

samrendrakradv@yahoo.com

CS 
(COMM)/1149/
2022 TM

HUGO BOSS TRADE MARK 
MANAGEMENT GMBH CO KG 
Vs ASHOK KUMAR AND ORS

SHRAVAN 
KUMAR 
BANSAL(P),

CS 
(COMM)/1111/
2022

BANK OF BARODA Vs KS 
GROUP

ABHINDRA 
MAHESHWARI
(P),

abhindra@gmail.com

mailto:gauravgauradvocate@gmail.com
mailto:shrutimunjal@snlaw.in
mailto:shrutimunjal@snlaw.in
mailto:samrendrakradv@yahoo.com
mailto:abhindra@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

18

9810566116 23-11-2022 22-11-2022

9312046733 23-11-2022 22-11-2022

9999312369 NA 26-11-2022 25-11-2022

9993817806 NA 26-11-2022 25-11-2022

9310019131 30-11-2022 29-11-2022

9213905829 30-11-2022 29-11-2022

ICICI BANK VS WASIM TUBA UROOSA 9716145518 05-11-2022 04-11-2022

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1139/
2022

PUPINDER PAL SINGH 
THROUGH HIS POA SH 
SARABJEET SINGH Vs 
MUNICIPAL CORPORATION OF 
DELHI

VIKAS 
SHARMA(P),

advocatevikassharma@gmail.com

CS 
(COMM)/1140/
2022

UNION BANK OF INDIA Vs 
AGNI SURAKSHA INDUSTRIES

RAJENDRA 
YADAV(P),

yadavrazen@gmail.com

CS 
(COMM)/1148/
2022

M/S SUNRISE ENTERPRISES Vs 
M/S LETS DESIGN

SH. MOHD. 
AKRAMUR 
REHMAN 

CS 
(COMM)/1147/
2022

MS ASHISH EXPORTS Vs M/S 
AARTI EXPORTS

AMIT 
BISWAS(P),

CS 
(COMM)/1160/
2022

UCO BANK Vs AGRIGENESIS 
THROUGH ITS PROPRIETOR 
MRS MAYA YADAV

AJAY 
SHARMA(P),

ad.kamleshtiwari@gmail.com

CS 
(COMM)/1159/
2022

IDBI BANK LTD Vs VAKIL 
KUMAR

MANISH 
KUMAR 
DEWAN(P),

manish@klindia.com

CS(COMM)109
2/2022

tube27khan@gmail.com

mailto:advocatevikassharma@gmail.com
mailto:yadavrazen@gmail.com
mailto:ad.kamleshtiwari@gmail.com
mailto:manish@klindia.com
mailto:tube27khan@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

19 8750618722 01-11-2022 31.10.2022

8750618722 01-11-2022 31.10.2022

8750618722 01-11-2022 31.10.2022

9810349698 02-11-2022 01.11.2022

9811126091 02-11-2022 01.11.2022

9868873986 05-11-2022 04.11.2022

8750618722 05-11-2022 04.11.2022

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/1080
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
SURESH CHAND YADAV

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

CS 
(COMM)/1081/
2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
PUSHPENDRA SINGH ALIAS 
MR PUSHPENDRA SINGH 
BHATI

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

CS 
(COMM)/1078
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR AMIT 
KUMAR

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

CS 
(COMM)/1083
/2022

AVNG INFRASTRUCTURES PVT 
LTD Vs MUNICIPAL 
CORPORATION OF DELHI

SUMAN 
MALHOTRA(P),

MnMadvocates@gmai.com

CS 
(COMM)/1085
/2022

NEPTUNE INDIA LIMITED Vs 
CHEVEND TECHNOLOGIES 
PRIVATE LIMITED

ANKUR 
SINGHAL(P),

ankurshinghaladvocate@gmail.com

CS 
(COMM)/1093
/2022

ANIL AGGARWAL Vs M/S 
SOMANY CERAMICS LIMITED 
AND ORS

PARIKSHIT 
MAHIPAL(P),

pmahipal09@gmail.com

CS 
(COMM)/1089
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
AYUSH SHARMA

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

mailto:sswaniassociates@gmail.com
mailto:sswaniassociates@gmail.com
mailto:sswaniassociates@gmail.com
mailto:MnMadvocates@gmai.com
mailto:ankurshinghaladvocate@gmail.com
mailto:pmahipal09@gmail.com
mailto:sswaniassociates@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

19

PANCHAL (P) 9818928002 05-11-2022 04.11.2022

KALPANA(P), 9811343911 10-11-2022 09.11.2022

DIVYE PURI(P), 825820203 15-11-2022 14.11.2022

16-11-2022 15.11.2022

8076506387 17-11-2022 16.11.2022

9999890553 19-11-2022 18.11.2022

KALPANA(P), 9811343911 19-11-2022 18.11.2022

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/1094
/2022

M/S SMART CHAIN 
INNOVATION PVT LTD Vs 
ASWATHI EXPORT

panchalAdvocate752@gmail.com

CS 
(COMM)/1098
/2022

STATE BANK OF INDIA Vs MS 
SHASHI

rbsamaiyar.adv@gmail.com

CS 
(COMM)/1114/
2022

ADVANCED LIFESCIENCES 
PRIVATE LIMITED Vs 
JMPHARMACEUTICALS

adv.divyepuri@gmail.com

CS 
(COMM)/1118/
2022

UNION BANK OF INDIA Vs M/S 
THE HORIZON FITNESS 
CENTRETHROUGH ITS 
PROPRIETORSH NOOR ANWAR

PRIYA 
RANJAN(P),

9999 114922 samarendrakradv@yahoo.com

CS 
(COMM)/1121/
2022

M/S ASHISH EXPORTS Vs M/S 
VAISHNAVI TRENDS

AMIT 
BISWAS(P),

urcontactlic@gmail.com

CS 
(COMM)/1129/
2022

BANK OF BARODA Vs 
NARENDRA SHUKLA

RICHA 
DHAWAN(P),

richa 1290@gmail.com

CS 
(COMM)/1125/
2022

STATE BANK OF INDIA Vs SH 
RANJEET KUMAR

rbsarnaiya r.adv@gmail.corn

mailto:panchalAdvocate752@gmail.com
mailto:rbsamaiyar.adv@gmail.com
mailto:adv.divyepuri@gmail.com
mailto:samarendrakradv@yahoo.com
mailto:urcontactlic@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

19

9312046733 21-11-2022 19.11.2022

MANI KAUL(P), 9717318398 21-11-2022 19.11.2022

9654978446 22-11-2022 21.11.2022

7838773507 singhamit0071@gmail.com 23-11-2022 22.11.2022

9810397419 RATHNA.BALLAL@YAHOO.COM 23-11-2022 22.11.2022

9999050853 28-11-2022 26.11.2022

9560035480 28-11-2022 26-11-2022

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/1131/
2022

DEEPAK KUMAR GUPTA Vs 
ARAVALI PRINTERS AND 
PUBLISHERS PVT LTD

RAJENDRA 
YADAV(P),

yadavrazon@gmail.com

CS 
(COMM)/1134/
2022

LIC HOUSING FINANCE 
LIMITED Vs ADEL LANDMARKS 
LIMITED

advmanikaul@gmail.com

CS 
(COMM)/1135/
2022

EXCITEL PRIVATE LIMITED Vs 
CHHITIJ AGARWAL

MANISH 
DHIR(P),

chestlaw@chestlaw.com

CS 
(COMM)/1137/
2022

STATE BANK OF INDIA Vs SMT 
RAJWATI

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/1142/
2022

BANK OF BARODA Vs 
ANUPRIYA SONI

ANIL KUMAR 
CHOPRA(P),

CS 
(COMM)/1153/
2022

CANARA BANK Vs OM SAI 
ENTERPRISES

NILENDU 
VATSYAYAN(P),

nilenduvatsyayan@gmail.com

CS 
(COMM)/1154/
2022

PUNJAB NATIONAL BANK Vs 
M/S VINAYAK FOODS 
THROUGH PARTNER

VRIDHI 
SHARMA(P),

sharmavridhi01@gmail.com

mailto:yadavrazon@gmail.com
mailto:advmanikaul@gmail.com
mailto:chestlaw@chestlaw.com
mailto:nilenduvatsyayan@gmail.com
mailto:sharmavridhi01@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

20 9540616195 02-11-2022 20.10.2022

9818365119 02-11-2022 22.10.2022

9818601260 03-11-2022 01.11.2022

9312046733 10-11-2022 09.11.2022

9608096944 10-11-2022 05.11.2022

9810021846 10-11-2022 04.11.2022

9312046733 10-11-2022 09.11.2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/1087
/2022

BLP ENTERPRISES TH PROP 
MD YAMEEN Vs ROHIT 
TANDON

HASNAIN 
CHAUDHARY

advhasnainchaudhary111@gmail.com

OMP 
(COMM)/54/2
022

M/S ARCEE TRADING 
CORPORATION Vs M/S XPERT 
JBMS PVT LTD

VARUN 
CHANDIOK

varunchandiok@gmail.com

EXECUTION 
(COMM)/263/
2022

BAJAJ FINANCE LTD Vs 
RELIABLE FACILITIES  
INTERIORS PVT LTD

DEEPANKAR 
TRIPATHI

amicusat@gmail.com

CS 
(COMM)/1100
/2022

BALESHWER THAKUR Vs M B 
JEWELLERS AND SONS

RAJENDER 
YADAV

yadavrajen@gmail.com

CS 
(COMM)/1097
/2022

KIRAN SEN Vs NEW LIFE INDIA 
FERTILITY CLINIC

KAY & 
PARTNERS 
ADVOCATE

connect@kaypartners.com

EXECUTION 
(COMM)/270/
2022

WALAINET Vs VIPSIE 
HOSPITALITY S PVT LTD

SAGAR & 
SAGAR LAW 
OFFICE

sagar

CS 
(COMM)/1099
/2022

ASHWANI THAPAR Vs RAMAN 
SHARMA

RAJENDER 
YADAV

yadavrajen@gmail.com

mailto:advhasnainchaudhary111@gmail.com
mailto:varunchandiok@gmail.com
mailto:amicusat@gmail.com
mailto:yadavrajen@gmail.com
mailto:connect@kaypartners.com
mailto:yadavrajen@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

20

9811343911 NOT AVAILABLE 11-11-2022 09.11.2022

UDAYAN JAIN 9810336364 NOT AVAILABLE 15-11-2022 10.11.2022

RIT ARORA 7838737001 16-11-2022 29.10.2022

9999036580 NOT AVAILABLE 18-11-2022 17.11.2022

9999369931 19-11-2022 01.11.2022

9711298944 NOT AVAILABLE 22-11-2022 04.11.2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/1107/
2022

STATE BANK OF INDIA Vs 
PREM DASS

RAJIV B 
SAMAIYAR/KA
LPANA

CS 
(COMM)/1122/
2022

ANJALI DAPHTARY Vs M/S 
APEX BUILTTECH

EXECUTION 
(COMM)/282/
2022

BAJAJ FINANCE LIMITED Vs 
NARESH GUPTA

ritarora91@gmail.com

CS 
(COMM)/1124/
2022

TRIMASTER PVT LTD 
THROUGH MS ARCHANA 
SHARMA Vs SWITCH GEAR 
CONTROLS THROUGH 
AGAMANA RAO 
GURUVINDAPALLI

RAJESH 
KUMAR

EXECUTION 
(COMM)/292/
2022

JAI NARAIN RADHEY SHYAM  
CO PVT LTD Vs M/S CHANDOK 
ENTERPRISES

SIDDANTH 
BANGA

siddhantbanga04@gmail.com

CS 
(COMM)/1136/
2022

GOODRICH MARITIME PVTLTD 
Vs FAIR FOOD EXPORTS

ASHWANI 
KUMAR

mailto:ritarora91@gmail.com
mailto:siddhantbanga04@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

20

9811015339 26-11-2022 14.10.2022

HDFC BANK LTD Vs BRITTO P 9811015339 26-11-2022 14.10.2022

9811015339 26-11-2022 17.10.2022

9312046733 29-11-2022 28.11.2022

9830333388 29-11-2022 28.11.2022

21 7838389845 05-11-2022 04-11-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/312/
2022

HDFC BANK LTD Vs 
MUSHTAQUE  AHMAD

SACHIN 
KATYAL

legal@katyalassociates.com

EXECUTION 
(COMM)/311/2
022

SACHIN 
KATYAL

legal@katyalassociates.com

EXECUTION 
(COMM)/313/
2022

HDFC BANK LTD Vs NIRAJ 
KUMAR

SACHIN 
KATYAL

legal@katyalassociates.com

CS 
(COMM)/1157/
2022

ASHWANIN THAPAR Vs DELHI 
PRESS PATRA PRAKASHAN PVT 
LTD

RAJENDER 
YADAV

yadavrajen@gmail.com

CS 
(COMM)/1158/
2022

RATAN SWASTHYA EVAM 
PARIWAR KALYAN SAMITI 
THROUGH SECRETARY Vs 
INNOVATIVE FINANCIAL 
ADVISORS PVT LTD

ANUPAM 
KUMAR

nitigyapartners@gmail.com

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1088
/2022

UPS EXPRESS LIMITED Vs M/S 
GHK ENTERPRISES THROUGH 
ITS PARTNERS

SUNAV 
RASTOGI(P),

sunavrustgi@gmail.com

mailto:legal@katyalassociates.com
mailto:legal@katyalassociates.com
mailto:legal@katyalassociates.com
mailto:yadavrajen@gmail.com
mailto:nitigyapartners@gmail.com
mailto:sunavrustgi@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

21

7905705906 07-11-2022 05-11-2022

KALPANA(P), 9811343911 10-11-2022 09-11-2022

9899104670 -- 17-11-2022 16-11-2022

9999890553 19-11-2022 18-11-2022

9999397097 -- 21-11-2022 19-11-2022

8750618722 23-11-2022 22-11-2022

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1095
/2022

ZAFCO ENTERPRISE THROUGH 
MOHAMMAD ZAHID Vs M/S 
VRP TELEMATICS PRIVATE 
LIMITED

BHANU 
MOHAN(P),

legalcorridor@gmail.com

CS 
(COMM)/1096
/2022

STATE BANK OF INDIA Vs 
PARKASH VIR YADAV

rbsamaiyar.adv@gmail.com

CS 
(COMM)/1120/
2022

M/S MATRIX FREIGHT 
SYSTEMS PVT LTD Vs M/S 
ASPIRE INTERNATIONAL

RUNUL 
RASTOGI

CS 
(COMM)/1128/
2022

BANK OF BARODA Vs MVS 
SECURITY

RICHA 
DHAWAN(P),

richa1290@gmail.com

CS 
(COMM)/1130/
2022

JAQUAR AND COMPANY PVT 
LTD Vs UNIVERSAL MUST 
TAKE HOLIDAYS PRIVATE 
LIMITED

ADITYA 
GAUR(P),

CS 
(COMM)/1138/
2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MS 
MAMTA SINGH

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

mailto:legalcorridor@gmail
mailto:rbsamaiyar.adv@gmail.com
mailto:richa1290@gmail.com
mailto:sswaniassociates@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

21

24-11-2022 23-11-2022

9871902639 01-12-2022 30-11-2022

9833947824 01-12-2022 30-11-2022

22 MS NIRJA BHATIA 8750618722 01-11-2022 15-02-2023

8750618722 01-11-2022 15-02-2023

8750618722 01-11-2022 07-02-2023

8920264352 05-11-2022 14-02-2023

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1145/
2022

M/S VALUE 360 
COMMUNICATION PVT LTD Vs 
M/S OSSIFY INDUSTRIES PVT 
LTD

SHIVAM 
SRIVASTAVA(P
),

9899040409almcdelhi@gmail.com

CS 
(COMM)/1163/
2022

CIVICON HI TECH PVT LTD Vs 
ENGINEERING PROJECT INDIA 
LTD

Sudhanshu 
Kaushesh(P),

ashutosh@jplegal.in

CS 
(COMM)/1164/
2022

M/S RCPL LOGISTICS PVT LTD 
Vs TEXMART CREATIONS PVT 
LTD

GAURAV 
PURI(P),

advgauravpuri@gmail.com

SOUTH-
EAST

CS 
(COMM)/1082
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
SANJAY KUMAR TIWARI

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

CS 
(COMM)/1079
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
MERAJ AHAMAD

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

CS 
(COMM)/1076
/2022

UTKAL BOARD AND PAPER 
MILLS LIMITED Vs MR ASHOK 
SINGH GURJAR

HIMANSHU 
GARG(P),

sswaniassociates@gmail.com

CS 
(COMM)/1091/
2022

MAHER SINGH Vs PIYUSH 
SMART TRADERS AND 
DEVELOPERS PVT LTD AND 
ORS

AMIT 
SHRIVASTAVA

advshrivastava3406@gmail.com

mailto:ashutosh@jplegal.in
mailto:advgauravpuri@gmail.com
mailto:sswaniassociates@gmail.com
mailto:sswaniassociates@gmail.com
mailto:sswaniassociates@gmail.com
mailto:advshrivastava3406@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

22 MS NIRJA BHATIA

BABU MALAYIL 9654660425 02-11-2022 17-02-2023

9716992446 05-11-2022 14-02-2023

880096752 11-11-2022 18-01-2023

9811074162 15-11-2022 07-01-2023

KALPANA(P), 9811.343911 10-11-2022 25-01-2023

9910772005 11-11-2022 08-02-2023

AMIT BAJAJ 9811700978 15-11-2022 14-11-2022

SOUTH-
EAST

CS 
(COMM)/1084
/2022

CANARA BANK Vs DEEPAK 
KUNAR

malayi165@gmail.com

CS 
(COMM)/1090
/2022

PUNJAB NATIONAL BANK Vs 
SACHIN MITTAL

SURUCHI 
KUMARI(P),

suruchikumari24@gmail.com

CS 
(COMM)/1106/
2022

DEUTSCHE BANK AG Vs 
SPARENTOOLS PVT LTD

GURVINDER K. 
SURI(P),

litjgatjou@surjcp.in

CS 
(COMM)/1115/
2022

ONE97 COMMUNICATIONS LTD 
Vs BRACKET CINEMAS 
PRIVATE LIMITED

GAURAV 
JAIN(P),

rohitin2003@gmail.com

CS 
(COMM)/1103/
2022

STATE BANK OF INDIA Vs ANIL 
KUMAR

obsamayar.adv@gmail.com

CS 
(COMM)/1105/
2022

M/S SARKAR AND ASSOCIATES 
Vs THE QUALITY COUNCIL OF 
INDIA

MANSI 
CHADHA(P),

chadhaandassociates@rediffmail.com

CS 
(COMM)/1116/
2022

LENSKART SOLUTION PVT LTD 
Vs COCOLENS

advocate.puneet31@gmail.com

mailto:malayi165@gmail.com
mailto:suruchikumari24@gmail.com
mailto:litjgatjou@surjcp.in
mailto:rohitin2003@gmail.com
mailto:obsamayar.adv@gmail.com
mailto:chadhaandassociates@rediffmail.com
mailto:advocate.puneet31@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

22 MS NIRJA BHATIA

9818681699 21-11-2022 15-02-2023

9818223896 28-11-2022 13-12-2022

9999114922 19-11-2022 03-03-2023

8802224777 21-11-2022 15-11-2022

9810028877 21-11-2022 25-01-2023

9811809439 23-11-2022 08-01-2023

9811315304 24-11-2022 23-11-2022

SOUTH-
EAST

CS 
(COMM)/1119/
2022

MS BANSAL INSULATION 
PRODUCTS PVT LTD Vs MS 
FATEHPURIA TRANSFORMERS 
AND SWITCHGEARS PVT LTD

SHALABH 
GUPTA(P),

shalabh.adv@gmail.com

CS 
(COMM)/1151/
2022

PRAK INDUSTRIES LIMITED Vs 
LAHOOTI PRINTECH PRIVATE 
LIMITED

MUHAMMED 
SIDDICK(P),

advharshad@gmail.com

CS 
(COMM)/1126/
2022

UNION BANK OF INDIA Vs 
RAVI KUMAR

PRIYA 
RANJAN(P),

samarendrakradv@yahoo.com

CS 
(COMM)/1132/
2022

M/S.AMPLE PUBLICATIONS 
INDIA Vs M/S KARAN BOOKS 
SUPPLIERS

RAJENDER 
SINGH RAJPUT

adv.rajputrs@gmail.com

CS 
(COMM)/1133/
2022

UFLEX LIMITED Vs AMBROSIA 
DRUGS PVT LTD

SUNIL 
KUMAR(P),

:lawyersinc@rediffgmailo.com

CS 
(COMM)/1141/
2022

BENTLEY SYSTEMS AND ANR 
Vs POLOSOFT TECHNOLOGIES 
PVT LTD

Ankur Katyal(P),
ankurkatyal@asklegal.co.in

CS 
(COMM)/1143/
2022

PROFFER IT CONSULTANCY 
PRIVATE LTD Vs M/S VEDAK 
INFO

MANEESH 
GUMBER(P),

ascentiawfirm@gmail.com

mailto:shalabh.adv@gmail.com
mailto:advharshad@gmail.com
mailto:samarendrakradv@yahoo.com
mailto:adv.rajputrs@gmail.com
mailto:lawyersinc@rediffgmailo.com
mailto:ankurkatyal@asklegal.co.in
mailto:ascentiawfirm@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

22 MS NIRJA BHATIA

9999312829 26-11-2022 17-12-2022

9810028877 28-11-2022 15-12-2022

9873906312 30-11-2022 21-12-2022

23 NIL

24 East 9711226611 11/01/22 11/01/22

9899913203 11/03/22 11/03/22

SARVESH ROY 8800961288 11/03/22 11/03/22

SOUTH-
EAST

CS 
(COMM)/1150/
2022

SUNRISE  ENTERPRISES Vs 
M/S IJS ELECTORNIC

AKRAMUR 
REHMAN(P),

aerandadvocate@gmail.com

CS 
(COMM)/1152/
2022

UFLEX LIMITED Vs M/S 
ASSURE INDUSTRIES

SUNIL 
KUMAR(P),

l:lawyersinc@rediffmail.com

CS 
(COMM)/1161/
2022

PUNJAB NATIONAL BANK Vs 
TADAMYAHAM THE DESIGN 
STUDIO

MUDITA 
SHARDA (MS.)
(P),

office.gmlegal@gmail.com

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

SH. SANJAY 
SHARMA-I

EC-DLET-01-
04768-2022

SUSHMA TYAGI VS M/S AHUJA 
ANAND BUILDWELL PVT. LTD.

PRADEEP 
KUMAR 
KASANA

EC-DLET-01-
04786-2022

BANK OF BARODA THRU 
SAMEER KISHORE VS MEGHA 
SHARMA

SUDHA 
SHUKLA

advsudhashukla@gmail.com

EC-DLET-01-
04784-2022

QUALITY ENVIRO ENGINEERS 
PVT. LTD. VS KANPUR 
MUNICIPAL CORPORATION

mailto:aerandadvocate@gmail.com
mailto:lawyersinc@rediffmail.com
mailto:office.gmlegal@gmail.com
mailto:advsudhashukla@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

24 East

9015893668 11/04/22 11/04/22

9015893668 11/04/22 11/04/22

GOPAL SINGH 9555732151 11/05/22 11/05/22

ANU JAIN VS AMIT GADHIA T R GUPTA 9811365932 11/09/22 11/09/22

9873935534 11/14/22 11/14/22

TUSHAR 8588029699 11/16/22 11/16/22

8800247055 11/19/22 11/19/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-
04791-2022

BANK OF MAHARASHTRA VS 
M/S AKASH PATANJALI STORE 
THRU AKASH ROY

BIJAY MOHAN 
GOSWAMI

advbmg2016@gmail.com

EC-DLET-01-
04792-2022

BANK OF MAHARASHTRA VS 
M/S CLASSIC CONSTRUCTION 
THRU MOHD. SHERUL

BIJAY MOHAN 
GOSWAMI

advbmg2016@gmail.com

EC-DLET-01-
04788-2022

GURUCHARAN SINGH VS 
SHREE RANI SATI TRADE 
CORP. PVT. LTD.

gopaladv668@gmail.com

EC-DLET-01-
04813-2022

trgupta32@gmail.com

EC-DLET-01-
04833-2022

SHIVAM MINERAL SUPPLIERS 
VS VED PRAKASH MITHAL

PARVEEN 
KUMAR 
AGGARWAL

aagarwal_parveenkumar@yahoo.com

EC-DLET-01-
04857-2022

PUNJAB NATIONAL BANK 
THROUGH ITS CHIEF 
MANAGER SURENDRA SINGH 
VS LAKSHYA BAJAJ

tushar8285452052@gmail.com

EC-DLET-01-
04883-2022

HIGHWAY AMENITIES 
DEVELOPERS PVT. LTD. VS 
VIKASH CHAUHAN

V ANUSH 
RAAJAN

office@anushraajan.com

mailto:advbmg2016@gmail.com
mailto:advbmg2016@gmail.com
mailto:gopaladv668@gmail.com
mailto:trgupta32@gmail.com
mailto:aagarwal_parveenkumar@yahoo.com
mailto:tushar8285452052@gmail.com
mailto:office@anushraajan.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

24 East

9999114922 11/19/22 11/19/22

9811843931 11/21/22 11/21/22

9811843931 11/21/22 11/21/22

9811843931 11/21/22 11/21/22

9990658699 11/21/22 11/21/22

9811898399 11/21/22 11/21/22

9213905829 11/21/22 11/21/22

9891152939 11/21/22 11/21/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-
04870-2022

UNION BANK OF INDIA VS 
MADHU JAIN

SAMARENDRA 
KUMAR

samarendrakradv@yahoo.com

EC-DLET-01-
04876-2022

KOTAK MAHINDRA BANK LTD. 
VS SATYENDRA YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04878-2022

KOTAK MAHINDRA BANK LTD. 
VS SHUBHAM YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04879-2022

KOTAK MAHINDRA BANK LTD. 
VS SHUBHAM YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04881-2022

PUSHPA DEVI VS RATINDER 
KUMAR JUNEJA

ANITA 
DHINGRA

advocateanitadhingra56@gmail.com

EC-DLET-01-
04895-2022

IDBI BANK LTD. VS SUTAPA 
PAL

MANISH 
DEWAN

manish@klfindia.com

EC-DLET-01-
04896-2022

IDBI BANK LTD. VS MEGHA 
JAIN

SATISH 
KUMAR

manish@klfindia.com

EC-DLET-01-
04899-2022

PUNJAB NATIONAL BANK VS 
CLASSIC ENTERPRISES

DR J. C. 
VASHISTA

yashika.sood10@gmail.com

mailto:samarendrakradv@yahoo.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:advocateanitadhingra56@gmail.com
mailto:manish@klfindia.com
mailto:manish@klfindia.com
mailto:yashika.sood10@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

24 East

9891152939 11/21/22 11/21/22

9891152939 11/22/22 11/22/22

9811843931 11/22/22 11/22/22

9811843931 11/22/22 11/22/22

9560622223 11/23/22 11/23/22

9560622223 11/23/22 11/23/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-
04882-2022

PUNJAB NATIONAL BANK VS 
M/S ARAINA FOOD AND 
COMPANY

DR J. C. 
VASHISTA

yashika.sood10@gmail.com

EC-DLET-01-
04902-2022

PUNJAB NATIONAL BANK VS 
M/S PINNACLE ENTERPRISES

DR J. C. 
VASHISTA

yashika.sood10@gmail.com

EC-DLET-01-
04930-2022

KOTAK MAHINDRA BANK LTD. 
VS BHIMRAO PRATAB PAWAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04920-2022

KOTAK MAHINDRA BANK LTD. 
VS SANDEEP A DESHMUKH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04912-2022

M/S SHARDA DEVELOPERS VS 
M/S AGARWAL ASSOCIATES 
PROMOTERS LTD.

ROSHAN 
SANTHALIA

service@chambersofrsanthalia.com

EC-DLET-01-
04913-2022

M/S SHARDA DEVELOPERS VS 
M/S AGARWAL ASSOCIATES 
PROMOTERS LTD.

ROSHAN 
SANTHALIA

service@chambersofrsanthalia.com

mailto:yashika.sood10@gmail.com
mailto:yashika.sood10@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:service@chambersofrsanthalia.com
mailto:service@chambersofrsanthalia.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

24 East

9560622223 11/23/22 11/23/22

9560622223 11/23/22 11/23/22

9560622223 11/23/22 11/23/22

MEENA GUPTA 9654336403 11/23/22 11/23/22

9917910979 11/25/22 11/25/22

9811843931 11/25/22 11/25/22

9811843931 11/25/22 11/25/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-
04914-2022

M/S SHARDA DEVELOPERS VS 
M/S AGARWAL ASSOCIATES 
PROMOTERS LTD.

ROSHAN 
SANTHALIA

service@chambersofrsanthalia.com

EC-DLET-01-
04915-2022

M/S SHARDA DEVELOPERS VS 
M/S AGARWAL ASSOCIATES 
PROMOTERS LTD.

ROSHAN 
SANTHALIA

service@chambersofrsanthalia.com

EC-DLET-01-
04916-2022

M/S SHARDA DEVELOPERS VS 
M/S AGARWAL ASSOCIATES 
PROMOTERS LTD.

ROSHAN 
SANTHALIA

service@chambersofrsanthalia.com

EC-DLET-01-
04937-2022

PUNJAB NATIONAL BANK VS 
SHYAM LASSI WALA

advmeenagupta89@gmail.com

EC-DLET-01-
04751-2022

CANARA BANK VS  M/S 
SWASTIKA AUTO PARTS

BULBUL 
YADAV

bulbulyadav79@gmail.com

EC-DLET-01-
04950-2022

IFFCO KISAN FINANCE LTD. VS 
RAJESH KUMAR YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04951-2022

IFFCO KISAN FINANCE LTD. VS 
SATISH KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

mailto:service@chambersofrsanthalia.com
mailto:service@chambersofrsanthalia.com
mailto:service@chambersofrsanthalia.com
mailto:advmeenagupta89@gmail.com
mailto:bulbulyadav79@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

24 East

UZMA ASHRAF 9953459952 11/26/22 11/26/22

9811843931 11/28/22 11/28/22

9811843931 11/28/22 11/28/22

9811843931 11/28/22 11/28/22

9811843931 11/29/22 11/29/22

9811843931 11/29/22 11/29/22

B. B. SHARMA 9891887145 11/29/22 11/29/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-
04965-2022

THE JAMMU AND KASHMIR 
BANK LTD. VS MUKESH 
SAXENA AND ORS

rauzlegal@gmail.com

EC-DLET-01-
04976-2022

IFFCO KISAN FINANCE LTD. VS 
AJAY PAL SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04978-2022

IFFCO KISAN FINANCE LTD. VS 
BHURA RAM

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04988-2022

IFFCO KISAN FINANCE LTD. VS 
RAMSATI AMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04997-2022

IFFCO KISAN FINANCE LTD. VS 
RAMLAKHAN RADHEY LAL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04999-2022

IFFCO KISAN FINANCE LTD. VS 
RAUSHAN KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
05002-2022

DOST FINCAP PVT. LTD. VS 
LALIT KUMAR

Bankebiharisharma@rediffmail.com

mailto:rauzlegal@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:Bankebiharisharma@rediffmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

24 East

B. B. SHARMA 9891887145 11/29/22 11/29/22

B. B. SHARMA 9891887145 11/29/22 11/29/22

9911886797 11/29/22 11/29/22

V P SINGH 9810825253 11/30/22 11/30/22

25 East 9312993437 11/03/22 11/03/22

9899913203 11/03/22 11/03/22

9899913203 11/05/22 11/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-
05003-2022

SHREE ANK FINHOLD PVT. 
LTD. VS MANISH YADAV

Bankebiharisharma@rediffmail.com

EC-DLET-01-
05004-2022

SHREE ANK FINHOLD PVT. 
LTD. VS HASANDEEP SINGH

Bankebiharisharma@rediffmail.com

EC-DLET-01-
04946-2022

M/S VKM ENGINEERS VS MS/ 
SHES AIR AND AUTOMATION

BLESSAN 
MATHEWS

signatureassociates7@gmail.com

EC-DLET-01-
05013-2022

SANJAY KUMAR PRO. M/S JAI 
AMBE PORTA BUILDERS VS 
HIMANSHU BAMOLA

vpsingh15752@gmail.com

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-
04777-2022

PUNJAB NATIONAL BANK VS 
BABBAR SINGH CHAUHAN

RAJESH 
KUMAR 
SHANDILYA

shandilyalawoffices@gmail.om

EC-DLET-01-
04787-2022

BANK OF BARODA THRU 
SAMEER KISHORE VS M/S 
SAMEER BUILTAID PVT. LTD.

SUDHA 
SHUKLA

advsudhashukla@gmail.com

EC-DLET-01-
04796-2022

BANK OF BARODA THRU 
SAMEER KISHORE VS SAURAJ 
SINGH PROPRITOR OF M/S 
SHIV GANGA TOURS AND 
TRAVELS

SUDHA 
SHUKLA

advsudhashukla@gmail.com

mailto:Bankebiharisharma@rediffmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:signatureassociates7@gmail.com
mailto:vpsingh15752@gmail.com
mailto:shandilyalawoffices@gmail.om
mailto:advsudhashukla@gmail.com
mailto:advsudhashukla@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

25 East

B. B. SHARMA 9891887145 11/07/22 11/07/22

T R GUPTA 9811365932 11/09/22 11/09/22

S K GARG 9811141796 11/09/22 11/09/22

B. B. SHARMA 9891887145 11/09/22 11/09/22

NITIN MITTAL 9811191761 11/10/22 11/10/22

9811843931 11/10/22 11/10/22

9811843931 11/10/22 11/10/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-
04805-2022

PEEJAY FINANCE OMPANY 
PVT. LTD. VS ANUJ KUMAR 
BHATI

Bankebiharisharma@rediffmail.com

EC-DLET-01-
04814-2022

ANU JAIN VS HARPREET 
SINGH KUMAR

trgupta32@gmail.com

EC-DLET-01-
04801-2022

THE SOTH INDIAN BANK LTD 
VS ARCHAN THAKUR

skgargandcompany@gmail.com

EC-DLET-01-
04823-2022

DOST FINCAP PVT. LTD. VS 
PAIGAM

Bankebiharisharma@rediffmail.com

EC-DLET-01-
04822-2022

RAJEEV SHARMA VS ADARSSH 
CO OPERATUVE GROUP 
HOUSING SOCIETY LTD.

mittal782004@yahoo.com

EC-DLET-01-
04829-2022

KOTAK MAHINDRA BANK LTD. 
VS ANIL APPIKUTTAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04830-2022

KOTAK MAHINDRA BANK LTD. 
VS MANOJ PEDNEKAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

mailto:Bankebiharisharma@rediffmail.com
mailto:trgupta32@gmail.com
mailto:skgargandcompany@gmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:mittal782004@yahoo.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

25 East

9873566019 11/10/22 11/10/22

9953241942 11/10/22 11/10/22

B. B. SHARMA 9891887145 11/14/22 11/14/22

ANJALI GUPTA VS VIJAY GOEL 9899695533 11/14/22 11/14/22

9891836646 11/16/22 11/16/22

9990298248 11/16/22 11/16/22

9999935053 11/17/22 11/17/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-
04824-2022

SPRING FOR MAINTENANCE 
SERVICES AND CONTRACTING 
COMPANY VS SANJEEV KUMAR 
PROP ARADHYA THYROPATH 
LABS

SAURABH 
BHARGAVAN

adv.saurabh@yahoo.com

EC-DLET-01-
04826-2022

KAMAKSHI ENTERPRISES VS 
JANHAVI CONSTRUCTION

MRITUNJAY 
KUMAR SINGH

mritunjaylaw@gmail.com

EC-DLET-01-
04838-2022

PEEJAY FINANCE COMPANY 
PVT. LTD. VS VANDANA

Bankebiharisharma@rediffmail.com

EC-DLET-01-
04836-2022

O. P. 
AGGARWAL

mritunjaylaw@gmail.com

EC-DLET-01-
04850-2022

DIPS TECHNILOGIES PVT. LTD. 
VS MADDALA INDUSTRIES

MANOHAR 
NAAGAR

naagarmanohar@gmail.com

EC-DLET-01-
04734-2022

UNION BANK OF INDIA VS 
RAKESH RANJAN KUMAR

AMRENDRA 
KUMAR GIRI

amrendrakg@gmail.com

EC-DLET-01-
04862-2022

INDIAN OVERSEAS BANK VS 
MAHESH PAL PROP OF M/S 
MUDRA PACKAGING 
SOLUTION

MUNISH 
CHANDER 
JOSHI

advocatemcjoshi@gmail.com

mailto:adv.saurabh@yahoo.com
mailto:mritunjaylaw@gmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:mritunjaylaw@gmail.com
mailto:naagarmanohar@gmail.com
mailto:amrendrakg@gmail.com
mailto:advocatemcjoshi@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

25 East

8826550368 11/19/22 11/19/22

9717743446 11/19/22 11/19/22

CANARA BANK VS  RAM SAMUJ 9873101002 11/21/22 11/21/22

9873101002 11/21/22 11/21/22

9811843931 11/21/22 11/21/22

9811843931 11/21/22 11/21/22

9711316768 11/21/22 11/21/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-
04859-2022

MANOJ BANSAL PROP OF SHRI 
BALAJI ENTERPRISES VS 
GREEN FACADE SOLUTION 
PVT. LTD.

SUMIT 
NANDVANI

nandvanijindallawoffices@gmail.com

EC-DLET-01-
04861-2022

UNION BANK OF INDIA VS 
PRAGYA GAUTAM

AMIT KUMAR 
MISHRA

amitmishramanu14@gmail.com

EC-DLET-01-
04872-2022

PRANAY 
SHARMA

pranay7advo@gmail.com

EC-DLET-01-
04873-2022

CANARA BANK VS  KESHAV 
DEV SHARMA

PRANAY 
SHARMA

pranay7advo@gmail.com

EC-DLET-01-
04877-2022

KOTAK MAHINDRA BANK LTD. 
VS SHUBHAM YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04880-2022

KOTAK MAHINDRA BANK LTD. 
VS RAGHUVEER YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04886-2022

MICRO9 MINECHEM 
INDUSTRIES VS AJAY JAIN 
AND PRADEEP GARG

SUMAN 
PANDEY

sumanpandeyadv@gmail.com

mailto:nandvanijindallawoffices@gmail.com
mailto:amitmishramanu14@gmail.com
mailto:pranay7advo@gmail.com
mailto:pranay7advo@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:sumanpandeyadv@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

25 East

9891152939 11/21/22 11/21/22

9891152939 11/21/22 11/21/22

9891152939 11/21/22 11/21/22

9818270110 11/22/22 11/22/22

9811843931 11/22/22 11/22/22

9811843931 11/22/22 11/22/22

9811843931 11/22/22 11/22/22

9811843931 11/22/22 11/22/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-
04892-2022

PUNJAB NATIONAL BANK VS 
CELEBRATION CATERERS AND 
DECORATORS

DR J. C. 
VASHISTA

yashika.sood10@gmail.com

EC-DLET-01-
04900-2022

PUNJAB NATIONAL BANK VS 
GUINKA CREATIONS

DR J. C. 
VASHISTA

yashika.sood10@gmail.com

EC-DLET-01-
04903-2022

PUNJAB NATIONAL BANK VS 
M/S PRIYANKA AHUJA

DR J. C. 
VASHISTA

yashika.sood10@gmail.com

EC-DLET-01-
04907-2022

MODERN INDUSTRIES VS 
NITIN TRADING COMPANY

SUDHIR 
KUMAR

sudhirgaurav@yahoo.com

EC-DLET-01-
04921-2022

KOTAK MAHINDRA BANK LTD. 
VS RANI SUNIL JADHAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04922-2022

KOTAK MAHINDRA BANK LTD. 
VS GANESH SHANKAR 
RATHOD

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04928-2022

KOTAK MAHINDRA BANK LTD. 
VS JAGESHWAR BALIRAM 
YELE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04929-2022

KOTAK MAHINDRA BANK LTD. 
VS ANIL MADHUKAR RAISING

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

mailto:yashika.sood10@gmail.com
mailto:yashika.sood10@gmail.com
mailto:yashika.sood10@gmail.com
mailto:sudhirgaurav@yahoo.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

25 East

9811843931 11/22/22 11/22/22

9810526981 11/23/22 11/23/22

9560622223 11/23/22 11/23/22

9560622223 11/23/22 11/23/22

9811843931 11/24/22 11/24/22

9811843931 11/25/22 11/25/22

9811843931 11/25/22 11/25/22

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-
04919-2022

KOTAK MAHINDRA BANK LTD. 
VS SANJAYGIR BUTUGIR 
GOSAVI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04932-2022

SATISH KUMAR JAIN VS JAI 
SHIKANJI RESTAURANT PVT. 
LTD.

GAURAV 
BARATHI

gbarathi@glalaw.com

EC-DLET-01-
04917-2022

M/S SHARDA DEVELOPERS VS 
M/S AGARWAL ASSOCIATES 
PROMOTERS LTD.

ROSHAN 
SANTHALIA

service@chambersofrsanthalia.com

EC-DLET-01-
04918-2022

M/S SHARDA DEVELOPERS VS 
M/S AGARWAL ASSOCIATES 
PROMOTERS LTD.

ROSHAN 
SANTHALIA

service@chambersofrsanthalia.com

EC-DLET-01-
04938-2022

IFFCO KISAN FINANCE LTD. VS 
NAND KISHOR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04952-2022

IFFCO KISAN FINANCE LTD. VS 
SATISH KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04956-2022

IFFCO KISAN FINANCE LTD. VS 
KRIPA SHANKAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

mailto:ranjan.and.company@gmail.com
mailto:gbarathi@glalaw.com
mailto:service@chambersofrsanthalia.com
mailto:service@chambersofrsanthalia.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

25 East

9811843931 11/28/22 11/28/22

9811843931 11/28/22 11/28/22

9811843931 11/28/22 11/28/22

9811843931 11/28/22 11/28/22

9811843931 11/28/22 11/28/22

B. B. SHARMA 9891887145 11/29/22 11/29/22

GTL VS AJAB SINGH ANKIT KUMAR 9891200224 11/30/22 11/30/22

26 8285002845 01.11.2022 27.10.2022

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-
04975-2022

IFFCO KISAN FINANCE LTD. VS 
AJAY AHIRWAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04977-2022

IFFCO KISAN FINANCE LTD. VS 
SHESHMANI CHHOTELAL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04968-2022

IFFCO KISAN FINANCE LTD. VS 
GHANSHYAM SINGH RATHOD

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04989-2022

IFFCO KISAN FINANCE LTD. VS 
POORAN RAMSU

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
04990-2022

IFFCO KISAN FINANCE LTD. VS 
NARENDRA SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-
05009-2022

SHREE ANK FINHOLD PVT. 
LTD. VS MAYANK SHAH

Bankebiharisharma@rediffmail.com

EC-DLET-01-
05018-2022

legalconsultus@gmail.com

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

EX(COMM)-
141/2022

HDFC BANK LTD. VS SARVESH 
UMA NATH

SANJEEV 
KUMAR

litigation@srcslegal.com

mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:legalconsultus@gmail.com
mailto:litigation@srcslegal.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

26

9958683230 01.11.2022 27.10.2022

SUNITA SINGH 9871040589 01.11.2022 27.10.2022

8376049807 01.11.2022 28.10.2022

9311022102 01.11.2022 28.10.2022

KAMAL SINGH 9560950035 N/A 01.11.2022 28.10.2022

9868521167 03.11.2022 03.11.2022

9911855122 05.11.2022 04.11.2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

EX(COMM)-
142/2022

HDFC BANK LTD VS ARCHANA 
ASHOK KUMAR

MANISHA 
BARUAH

naveenk101@gmail.com

EX(COMM)-
143/2022

KOTAK MAHINDRA BANK LTD. 
VS MOHIT BHATI

indolaxlaw@gmail.com

EX(COMM)-
144/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS MRS. AMNA 
BEGUM

DINESH 
KUMAR JAIN

amrarath_rbc@yahoo.com

EX(COMM)-
145/2022

HDFC BANK LTD VS VIKRAM 
SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

 EX(COMM)-
146/2022

THE BSES YAMUNA POWER 
LTD THROUGH SHRI RAKESH 
KUMAR, VS SMT. FIRDOS 
ZAHAN

MISC DJ-
335/2022

M/S KISHAN GOLD 
ENTERPRISES VS SHRI 
GANESH VEGETABLE CO.

ABHISHEK 
KAUSHIK

adv.abhishekkaushik@gmail.com

CS(COMM)-
123/2022

ASHWANI KUMAR VS M/S 
MAHAVIR BOOK STORE & 1 
OTHERS

RAMA 
SHARMA

ramasharma4595@gmail.com

mailto:naveenk101@gmail.com
mailto:indolaxlaw@gmail.com
mailto:amrarath_rbc@yahoo.com
mailto:ranjan.and.company@gmail.com
mailto:adv.abhishekkaushik@gmail.com
mailto:ramasharma4595@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

26

9891285888 07.11.2022 05.11.2022

9891285888 07.11.2022 05.11.2022

SARITA 9968544876 10.11.2022 01.11.2022

9810387906 10.11.2022 09.11.2022

8745810324 10.11.2022 10.11.2022

9958683230 10.11.2022 01.11.2022

8285002845 10.11.2022 03.11.2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

CS(COMM)-
124/2022

BANK OF MAHARASHTRA VS 
JYOTI LEATHER FABRICATOR 
AND 1 OTHERS

SHAILESH 
KUMAR

advshaileshkumar@gmail.com

CS(COMM)-
125/2022

BANK OF MAHARASHTRA VS 
AJAY BHARDWAJ AND 1 
OTHERS

SHAILESH 
KUMAR

advshaileshkumar@gmail.com

MISC DJ-
343/2022

D N ELECTRONICS  THROUHG 
ITS PROPRIETOR SH SUDHIR  
KUMAR VS SHIVAM 
ENTERPRISES DIRECOTR OF 
SH NISHITH PATHAK

advsanta1@outlook.com

CS(COMM)-
126/2022

MR ANUJ JAIN VS MR. NARESH 
KUMAR AND 1 OTHERS

RAKHI 
KAPOOR

adv.rakhikapoor@gmil.com

CS(COMM)-
127/2022

KAMAL SINGH VS GIRDHAR 
TENENTS PVT. LTD.

AMAN 
SHARMA

office@delhilawchambers.in

EX(COMM)-
147/2022

HDFC BANK LTD VS 
DHARMENDER SING AND 1 
OTHERS

MANISHA 
BARUAH

naveenk101@gmail.com

EX(COMM)-
148/2022

HDFC BANK LTD. VEVENDRA 
SINGH

SANJEEV 
KUMAR

litigation@srcslegal.com

mailto:advshaileshkumar@gmail.com
mailto:advshaileshkumar@gmail.com
mailto:advsanta1@outlook.com
mailto:adv.rakhikapoor@gmil.com
mailto:office@delhilawchambers.in
mailto:naveenk101@gmail.com
mailto:litigation@srcslegal.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

26

8285002845 10.11.2022 03.11.2022

HDFC BANK LTD VS SANAS PAL 8285002845 10.11.2022 05.11.2022

8285002845 10.11.2022 07.11.2022

9711933467 10.11.2022 07.11.2022

9311022102 10.11.2022 05.11.2022

9911122997 14.11.2022 10.11.2022

9958683230 14.11.2022 14.11.2022

9958683230 14.11.2022 10.11.2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

EX(COMM)-
149/2022

HDFC BANK LTD VS 
DHARMENDER SINGH AND 1 
OTHERS

MANISHA 
BARUAH

litigation@srcslegal.com

EX(COMM)-
150/2022

MANISHA 
BARUAH

litigation@srcslegal.com

EX(COMM)-
151/2022

HDFC BANK LTD. VS 
DHARMENDER SINGH

MANISHA 
BARUAH

litigation@srcslegal.com

EX(COMM)-
152/2022

M/S INDUSIND BANK LTD. VS 
UJMA INTERIOS AND 1 
OTHERS

SURAJ 
CHOUDHARY

surajchaudharyadv@gmail.com

EX(COMM)-
153/2022

KOTAK MAHINDRA BANK LTD. 
VS SANJAY JAIN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EX(COMM)-
154/2022

BAJAJ HOUSING FINANCE LTD 
VS SANJEEV KUMAR AND 1 
OTHERS

DEPENDER 
KUMAR

dependerkumar02@gmail.com

EX(COMM)-
155/2022

HDFC BANK LTD VS BRAJESH 
KUM AR AND 1 OTHERS

MANISHA 
BARUAH

naveenk101@gmail.com

EX(COMM)-
156/2022

HDFC BANK LTD VS DALIP 
KUMAR

MANISHA 
BARUAH

naveenk101@gmail.com

mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:surajchaudharyadv@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:dependerkumar02@gmail.com
mailto:naveenk101@gmail.com
mailto:naveenk101@gmail.com
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9958683230 14.11.2022 10.11.2022

8010215314 14.11.2022 09.11.2022

9810210832 N/A 15.11.2022 14.11.2022

9871254078 15.11.2022 14.11.2022

9811254078 15.11.2022 15.11.2022

9818307300 19.11.2022 17.11.2022

9818307300 19.11.2022 17.11.2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

EX(COMM)-
157/2022

HDFC BANK LTD VS OM PAL 
SINGH PAL SINGH AND 1 
OTHERS

MANISHA 
BARUAH

naveenk101@gmail.com

EX(COMM)-
158/2022

M/S KOGTA FINANCIAL INDIA 
LIMITED VS VIJAY SINGH AND 
2 OTHES

A R A VIKRAM 
SHUKLA

aravikramshukla1982@gmail.com

CS(COMM)-
128/2022

STATE BANK OF INDIA VS 
ARCHANA RANI

GOPAL CHAND 
SHARMA

CS(COMM)-
129/2022

CANARA BANK VS SH. 
AVINASH RAJPUT

GOPAL CHAND 
SHARMA

manvakil378@gmail.com

CS(COMM)-
130/2022

CANARA BANK VS SH. ADITYA 
KUMAR

MANOJ KR. 
ARORA

manvakil378@gmail.com

CS(COMM)-
131/2022

PUNJAB NATIONAL BANK VS 
MIRZA RAQUIB

SAYAK 
BANDYOPADH
AYAY

sayak.law@gmial.com

CS(COMM)-
132/2022

PUNJAB NATIONAL BANK VS 
MOHD. SHAHIDPROP.

SAYAK 
BANDYOPADH
AYAY

sayak.law@gmial.com

mailto:naveenk101@gmail.com
mailto:aravikramshukla1982@gmail.com
mailto:manvakil378@gmail.com
mailto:manvakil378@gmail.com
mailto:sayak.law@gmial.com
mailto:sayak.law@gmial.com
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LALIT PANDEY 8130383143 15.11.2022 15.11.2022

HDFC LIMITED VS DAL CHAND 9311851166 17.11.2022 16.11.2022

9911122997 19.11.2022 10.11.2022

9811898393 N/A 23.11.2022 22.11.2022

9958683230 23.11.2022 18.11.2022

9311022104 23.11.2022 16.11.2022

9990151720 23.11.2022 16.11.2022

9810333703 23.11.2022 22.11.2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

EX(COMM)-
159/2022

HDFC BANK LTD VS ASHOK 
KUMAR

lalitpandeyadv@gmail.com

EX(COMM)-
160/2022

AMITA 
KUMARI

gurmeet@gbalawoffices.com

EX(COMM)-
161/2022

BAJAJ HOUSING FINANCE LTD 
VS SANJEEV KUMAR AND 
1OTHERS

DEPENDER 
KUMAR

dependerkumar02@gmail.com

EX(COMM)-
162/2022

KOTAK MAHINDRA BANK LTD. 
VS BIJENDER SINGH

ANMOL 
SRIVASTAVA

EX(COMM)-
163/2022

HDFC BANK LTD VS GANGA 
PRASAD

MANISHA 
BARUAH

naveenk101@gmail.com

EX(COMM)-
164/2022

KOTAK MAHINDRA BANK LTD. 
VS AMEER HASAN ANSARI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EX(COMM)-
165/2022

BAJAJ FINANCE LIMITED VS 
VIPIN JAIN

ARUN KUMAR 
SHARMA

gloriouslawassociates@gmail.com

EX(COMM)-
166/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED VS 
HITENDER H & 1OTHERS

VANDANA 
KUMARI

vandanaharit@gmail.com

mailto:lalitpandeyadv@gmail.com
mailto:gurmeet@gbalawoffices.com
mailto:dependerkumar02@gmail.com
mailto:naveenk101@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:gloriouslawassociates@gmail.com
mailto:vandanaharit@gmail.com
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9810333703 23.11.2022 22.11.2022

9810333703 23.11.2022 22.11.2022

9810333703 23.11.2022 22.11.2022

9810333703 23.11.2022 22.11.2022

9810333703 23.11.2022 22.11.2022

9999420408 28.11.2022 23.11.2022

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

EX(COMM)-
167/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED VS 
SUKHVINDER SINGH

VANDANA 
KUMARI

vandanaharit@gmail.com

EX(COMM)-
168/2022

CHOLAMANDALM 
INVESTMENT AND FINANCE 
COMPANY LIMITED VS MANOJ 
KUMAR & 1OTHERS

VANDANA 
KUMARI

vandanaharit@gmail.com

EX(COMM)-
169/2022

CHOLAMANDALM 
INVESTMENT AND FINANCE 
COMPANY LIMITED VS TAUFIQ 
AHMED & 1OTHERS

VANDANA 
KUMARI

vandanaharit@gmail.com

EX(COMM)-
170/2022

CHOLAMANDALMAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS RAM KUMAR 
& 1OTHERS

VANDANA 
KUMARI

vandanaharit@gmail.com

EX(COMM)-
171/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS DINESH 
KUMAR YADAV & 1OTHERS

VANDANA 
KUMARI

vandanaharit@gmail.com

EX(COMM)-
172/2022

THE BSES YAMUNA POWER 
LTD VS MOHD ISRAR

PRASHANT 
KUMAR 
SHARMA

adv.pks.1985@gmail.com

mailto:vandanaharit@gmail.com
mailto:vandanaharit@gmail.com
mailto:vandanaharit@gmail.com
mailto:vandanaharit@gmail.com
mailto:vandanaharit@gmail.com
mailto:adv.pks.1985@gmail.com
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9999925860 28.11.2022 24.11.2022

9958683230 29.11.2022 24.11.2022

9958683230 29.11.2022 25.11.2022

27

9811898393 02-11-2022 11/01/22

9818601260 02-11-2022 10/11/22

9311022102 02-11-2022 10/08/22

9311022102 02-11-2022 10/08/22

MOHD. BABAR 9891146454 02-11-2022 10/27/22

NITIN MEHTA 9773667288 02-11-2022 10/20/22

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

EX(COMM)-
173/2022

HDB FINANCIAL SERVICES LTD 
VS BIDYUT BHARA AND ANR

DEEPANKUR 
SONDHI

depanku@sandhipartners.com

EX(COMM)-
174/2022

HDFC BANK LTD VS SYED 
FIROZ MIAN

MANISHA 
BARUAH

naveenk101@gmail.com

EX(COMM)-
175/2022

HDFC BANK LTD VS BHANU 
PRATAP SINGH

MANISHA 
BARUAH

naveenk101@gmail.com

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution (Comm.)/228/2022 

KOTAK MAHINDRA BANK LTD. 
Vs MOHIT CHAUDHARY

MR. BRIJ 
KUMAR advbrijkumar@gmail.com

Execution (Comm.)/229/2022 BAJAJ FINANCE LTD Vs NAVEEN BHATNAGAR

DEEPANKAR 
TRIPATHI amicusdt@gmail.com

Execution (Comm.)/230/2022 HDFC BANK LTD. Vs JAGBEER SINGH

RANJAN & 
COMPANY ranjan.and .company@gmail.com

Execution (Comm.)/231/2022 HDFC BANK LTD. Vs JYOTI PANCHAL

RANJAN & 
COMPANY ranjan.and .company@gmail.com

Execution (Comm.)/232/2022 M S AKANKSHA TEXTILES Vs BELA CREATIONS PVT LTD advbabar@gmail.com

Execution (Comm.)/233/2022 

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICES LTD Vs S R CONSTRUCTIONS advocate.mehtaassociate@gmai

mailto:depanku@sandhipartners.com
mailto:naveenk101@gmail.com
mailto:naveenk101@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advbrijkumar@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:amicusdt@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:company@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:company@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advbabar@gmail
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advocate.mehtaassociate@gmai
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NITIN MEHTA 9773667288 02-11-2022 10/20/22

NITIN MEHTA 9773667288 02-11-2022 10/20/22

7803296156 02-11-2022 11/01/22

9599338954 02-11-2022 10/31/22

8800784740 03-11-2022 11/01/22

8285002845 03-11-2022 10/31/22

ANISH BHOLA 9811452022 03-11-2022 10/19/22

8285002845 03-11-2022 10/19/22

8010215314 03-11-2022 10/12/22

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution (Comm.)/234/2022 

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICES LTD Vs S R CONSTRUCTION advocate.mehtaassociate@gmai

Execution (Comm.)/235/2022 

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICES LTD Vs S R CONSTRUCTIONS advocate.mehtaassociate@gmai

CS (COMM)/608/2022 

SARAOGI SUPER SALES PVT. 
LTD. Vs PARESHBHAI PRAKASHBHAI THAKKAR

NEELAM 
KUMARI neelammalik8512@gmail.com

CS (COMM)/609/2022 M/S RAJ PLASTIC Vs M/S PRAKASH INTERLINK PROP.

RAJ KUMAR 
SONI advrajkumar@gmail.com

Execution (Comm.)/237/2022 STATE BANK OF INDIA Vs ROMI SINGH

DHARMANDER 
SINGH shubhi1673@gmail.com

Execution (Comm.)/238/2022 HDFC BANK LTD. Vs KARMAVEER MANGERAM

SRCS 
ADVOCATES litigation@srcslegal.com

Execution (Comm.)/239/2022 HDFC BANK LTD. Vs KESHAV MAHAJAN anishbhola17@yahoo.com

Execution (Comm.)/240/2022 HDFC BANK LTD. Vs YASH PAL SINGH

SRCS 
ADVOCATES litigation@srcslegal.com

Execution (Comm.)/241/2022 KOGTA FINANCIAL INDIA LTD Vs 

DANISH SHAHID HUSSAIN

VIKRAM 
SHUKLA aravikramshukla1982@gmail.com

http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advocate.mehtaassociate@gmai
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advocate.mehtaassociate@gmai
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:neelammalik8512@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advrajkumar@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:shubhi1673@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:litigation@srcslegal.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:anishbhola17@yahoo.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:litigation@srcslegal.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:aravikramshukla1982@gmail.com
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9013877092 03-11-2022 10/11/22

995358347 03-11-2022 10/11/22

9311022104 03-11-2022 10/08/22

9811015339 03-11-2022 10/10/22

9851898514 03-11-2022 10/08/22

9650131453 03-11-2022 09/20/22

MANJU JAIN 9818321621 04-11-2022 11/03/22

MANJU JAIN 9818321621 04-11-2022 11/02/22

9811225403 07-11-2022 11/04/22

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution (Comm.)/242/2022 

BAJAJ HOUSING FINANCE 
LIMITED Vs RAVI MADAN

SANJEEV 
BHARDAWAJ adv.sanjeevbhardawaj@gmail.com

Execution (Comm.)/243/2022 HDFC BANK LTD. Vs SURBHI RAM CHARAN

SUNIL 
AGGARWAL lawconnect@hotmail.com

Execution (Comm.)/244/2022 KOTAK MAHINDRA PRIME LTD 
Vs JALAJ JAIN

RAJAN & 
COMPANY rajan.and.company@gamil.com

Execution (Comm.)/245/2022 HDFC BANK LTD. Vs RAM DAS GUPTA

SACHIN 
KATYAL legalkatyalassociates.com

Execution (Comm.)/246/2022 AU SMALL FINANCE BANK LTD 
Vs VIRENDER KUMAR

SANDEEP 
SHARMA advocatesandeepsharma@gmail.com

Execution (Comm.)/247/2022 KOTAK MAHINDRA PRIME LTD 
Vs VIKAS KUMAR

BAMBA 
&NANDAN advocatebamba@gmail.com

CS (COMM)/610/2022 

OP AND SONS TRADERS PVT. 
LTD. Vs SEKH MEHTAB UDDIN PROP. OF TRAFFICK WEAR manjujain3.97@gmail.com

CS (COMM)/611/2022 

OP AND SONS TRADERS PVT. 
LTD. Vs PRAHLAD SINGH SHEKHAWAT, PROP OF P.R. TEXTILE manjujain3.97@gmail.com

Execution (Comm.)/249/2022 

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs SANJEEV CHAUHAN

WR KHAN & 
ASSOCIATES wrkhanassociates@gmail.com

http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:adv.sanjeevbhardawaj@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:lawconnect@hotmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:rajan.and.company@gamil.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advocatesandeepsharma@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advocatebamba@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:manjujain3.97@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:manjujain3.97@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:wrkhanassociates@gmail.com
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9868206895 14-11-2022 11/14/22

9811375940 15-11-2022 11/11/22

SC SHARMA 9990182901 16-11-2022 11/16/22

LALIT PANDEY 8130383143 18-11-2022 11/16/22

9890410729 19-11-2022 11/18/22

9717771646 21-11-2022 11/18/22

9999114922 21-11-2022 11/18/22

7303296156 21-11-2022 11/16/22

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

CS (COMM)/633/2022 SH. SHRIYANS Vs SMT.GANGA BAI

MANISH 
KUMAR advmanishkumar@gmail.com

CS (COMM)/634/2022 CANARA BANK Vs M/S S P JAIN AND SONS

SUBODH 
KUMAR SINGH advsubodhkumarsingh@gmail.com

CS (COMM)/638/2022 

M/S LUCENCE SOLUTIONS 
PROP. ANITYA KUMAR RAI Vs M/S AMBAR ELECTRO 

TECH LTD vptiwariadvocate@gmail.com

Execution (Comm.)/256/2022 HDFC BANK LTD. Vs PRAMOD KUMAR lalitpandey@gmail.com

CS (COMM)/643/2022 CENTRAL BANK OF INDIA Vs M/S. HT HARDWARE

KAMALJIT 
SINGH RANOT kamaljitsinghranot@gmail.com

CS (COMM)/646/2022 PRADEEP KUMAR GUPTA Vs MICA INDUSTRIES LIMITED

VIKAS KR. 
AGGARWAL vikas174@yahoo.com

CS (COMM)/647/2022 UNION BANK OF INDIA Vs M/S. JYOTI ELECTRONICS

SAMRENDRA 
KR. 
ASSOCIATES samarendrakradc@yahoo.com

CS (COMM)/648/2022 

SARAOGI SUPER SALES PVT. 
LTD. Vs SUDIP KUMAR SUHASRIYA

NEELAM 
KUMARI 
MALIK neelammalik9512@gmail.com

http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advmanishkumar@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advsubodhkumarsingh@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:vptiwariadvocate@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:lalitpandey@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:kamaljitsinghranot@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:vikas174@yahoo.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:samarendrakradc@yahoo.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:neelammalik9512@gmail.com
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PAYAL BAHL 9910860430 22-11-2022 11/22/22

LALIT PANDEY 8130383143 23-11-2022 11/22/22

PAYAL BAHL 9910860430 23-11-2022 11/22/22

RISHI CHAWLA9871457890 29-11-2022 11/29/22

SAMRIDHI 9654713565 29-11-2022 11/25/22

SAMRIDHI 9654713565 29-11-2022 11/24/22
28

9821584944 30-11-2022 30-11-2022

9654336403 26-11-2022 26-11-2022

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

CS (COMM)/651/2022 HARI NARAYAN LOHIYA HUF Vs  RP 

BROTHERS payalbahladv@gmail.com

Execution (Comm.)/261/2022 HDFC BANK LTD. Vs RUPENDRA KASANA lalitpandeyadv@gmail.com

CS (COMM)/656/2022 LILA DEVI LOHIYA Vs RP BROTHERS payalbahladv@gmail.com

Execution (Comm.)/263/2022 CANARA BANK Vs M/S S.K PRINTER PROPRIETOR SATISH KUMAR chawlaassociates1976@gmail.com

CS (COMM)/666/2022 

MAPS CREATION PRIVATE 
LIMITED Vs P.H. SHAHUL HAMEED advocate.samidhi99@gmail.com

CS (COMM)/667/2022 

MAPS CREATION PRIVATE 
LIMITED Vs PAWAN NAHATA, advocate.samidhi99@gmail.com

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

Execution 
(Comm.)/265/
2022

M/S ADITYA BIRLA FINANCE 
LIMITED Vs ASHISH MANRAL

arv 
chambnerlaw support@arvlaw

CS 
(COMM)/662/
2022

PUNJAB NATIONAL BANK Vs 
RUPALI CHOUDHARY p k gupta advmenagupta89@gmail.com

http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:payalbahladv@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:lalitpandeyadv@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:payalbahladv@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:chawlaassociates1976@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advocate.samidhi99@gmail.com
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advocate.samidhi99@gmail.com
mailto:support@arvlaw
mailto:advmenagupta89@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

28

9810333703 25-11-2022 25-11-2022

s n khan 9811244379 25-11-2022 25-11-2022

9811210575 25-11-2022 25-11-2022

9212412477 23-11-2022 23-11-2022

9999045885 22-11-2022 22-11-2022

22-11-2022 22-11-2022

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

Execution 
(Comm.)/262/
2022

CHOLAMANDALM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs VIPIN 
KUMAR vandana kumar vandanaharit@gmail.com

CS 
(COMM)/660/
2022

NASEER AHMAD @ NASIR 
MIYAN Vs MOHD. SUHAIL 
SHAH snkadvocate@gmail.com

CS 
(COMM)/661/
2022

SH. GAURAV JAIN Vs PANKUL 
JAIN dinesh kumar dineshadv1965@gmail.com

CS 
(COMM)/657/
2022

MS MADHAV MEDICOS Vs MS 
NULIFE CARE ravinderkumar adravikumar7412@rediffmail.com

Execution 
(Comm.)/260/
2022

KOTAK MAHINDRA PRIME LTD 
Vs TARANDEEP SINGH ankitdogra ankita@bambhandnandan.com

MISC 
DJ/761/2022

EASY TRIP PLANNERS LIMITED
THROUGH ITS AUTHORIZED 
REPRESENTATIVEI Vs 
NAVKAAR HOLIDAYS

mailto:vandanaharit@gmail.com
mailto:snkadvocate@gmail.com
mailto:dineshadv1965@gmail.com
mailto:adravikumar7412@rediffmail.com
mailto:ankita@bambhandnandan.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

28

9811090338 21-11-2022 21-11-2022

9910868584 17-11-2022 17-11-2022

9958683230 14-11-2022 14-11-2022

9871195503 14-11-2022 14-11-2022

9810224624 14-11-2022 14-11-2022

9810224624 14-11-2022 14-11-2022

9810224624 14-11-2022 14-11-2022

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

CS 
(COMM)/649/
2022

PUNJAB NATIONAL BANK Vs 
MS CHARU GOEL ramaarora ramaaroraassociates@gmail.com

Execution 
(Comm.)/255/
2022

DELHI NAGRIK SEHKARI BANK 
LTD. Vs VIDUR MALIK rajatsharma rajatsharmaadvocate@gmail.com

Execution 
(Comm.)/254/
2022

HDFC BANK LTD. Vs SURAJ 
SONI naveen sharma naveenkumar101@gmail.com

CS 
(COMM)/629/
2022

SH. DINESH KUMAR JAIN Vs 
SMT. SANTOSH GOEL rakesh satija inderdhwazdelhi@gmail.com

CS 
(COMM)/630/
2022

CANARA BANK Vs GANPATI  
FASHION amit gupta amitguptaadv368@gmail.com

CS 
(COMM)/631/
2022

CANARA BANK Vs KRISHNA 
GARMENTS amit gupta amitguptaadv368@gmail.com

CS 
(COMM)/632/
2022

CANARA BANK Vs SUMITA 
CRIEARTION amit gupta amitguptaadv368@gmail.com

mailto:ramaaroraassociates@gmail.com
mailto:rajatsharmaadvocate@gmail.com
mailto:naveenkumar101@gmail.com
mailto:inderdhwazdelhi@gmail.com
mailto:amitguptaadv368@gmail.com
mailto:amitguptaadv368@gmail.com
mailto:amitguptaadv368@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

28

c&v 9810594376 14-11-2022 14-11-2022

8860313311 11-11-2022 11-11-2022

9650344042 11-11-2022 11-11-2022

HDFC BANK LTD. Vs RAM BEER 9958683230 09-11-2022 09-11-2022

9811761046 09-11-2022 09-11-2022

9810764910 09-11-2022 09-11-2022

9990042642 09-11-2022 09-11-2022

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

MISC 
DJ/732/2022

MOHD SHAHID Vs VIPUL 
GUPTA cnvassociate@hotmail.com

CS 
(COMM)/626/
2022

ABHAY AGGARWAL Vs 
THAKUR TRADERS haresh gupta advsg@yahoo.com

CS 
(COMM)/627/
2022

PUNJAB NATIONAL BANK Vs 
LOKESH SWAMI aatriya singh aatriyasingh@yahoo.com

Execution 
(Comm.)/250/
2022 naveen sharma naveenkumar101@gmail.com

Execution 
(Comm.)/251/2
022

M/S FASHIONISTA INC
MR. AMIT RAMESH GALA, 
PARTNER Vs JAI APPARELS 
AND ANOTHER

mansish 
chouhan manishlegalsolutions@gmail.com

Execution 
(Comm.)/252/
2022

M/S SHRI RAM TRANSPORT 
FINANCE CO. LTD. Vs RASHID 
AND ANR

rajesh prasad 
gupta raneshwargupta71@gmail.com

CS 
(COMM)/623/
2022

CANARA BANK Vs TIRUPATI 
TRADERS AND ORS
THROUGH ITS PROP MR 
SACHIN GUPTA

anshuman 
srivastava lashumanadv@gmail.com

mailto:cnvassociate@hotmail.com
mailto:advsg@yahoo.com
mailto:aatriyasingh@yahoo.com
mailto:naveenkumar101@gmail.com
mailto:manishlegalsolutions@gmail.com
mailto:raneshwargupta71@gmail.com
mailto:lashumanadv@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

28

9871269259 07-11-2022 07-11-2022

8.70E+009 07-11-2022 07-11-2022

8750915558 05-11-2022 05-11-2022

9971606007 04-11-2022 04-11-2022

9810508115 02-11-2022 02-11-2022
29

8709089213 07-11-2022 05-09-2022

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara

CS 
(COMM)/618/
2022

SMT. SHASHI JAIN 
PROPRIETOR   OF  M/ S MISHTI 
ENTERPRISES Vs SHRI GANGA 
RAM SHARMA PROPRIETOR  
OF  M/S UNICORN TRADING 
COMPANY

pream kumar 
sharma advocatepks6689@gnauk.com

CS 
(COMM)/619/
2022

PUNJAB AND SIND BANK Vs 
RAJESH KUMAR v p singh info@thechamberz.com

CS 
(COMM)/615/
2022

HAREY KRISHNA CABLES 
PRIVATE LIMITED Vs RHINE 
SOLAR LIMITED ashwatth legal sazid@ashwathhlegal.com

Execution 
(Comm.)/248/
2022

DEVINDER SINGH Vs RAJ 
TOMAR rohan bhatia bhatia442@gmail.com

Execution 
(Comm.)/236/
2022

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs ASAD 
HUSAIN rajeev narain leagumassocaits@gmail.com

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/616/
2022

SURESH KUMAR SHARMA Vs 
RAVINDER KUMAR SHARMA Sunil kumar(P), neilnoor@gmail.com

mailto:advocatepks6689@gnauk.com
mailto:info@thechamberz.com
mailto:sazid@ashwathhlegal.com
mailto:bhatia442@gmail.com
mailto:leagumassocaits@gmail.com
mailto:neilnoor@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

29

9818317222 Not Found 09-11-2022 10-10-2022

C.P TYAGI 9810231866 02-11-2022 17-10-2022

9650344042 15-11-2022 28-10-2022

9899848679 Not Found 09-11-2022 29-10-2022

9871206484 22-11-2022 31-10-2022

9999797603 not legible 16-11-2022 1-11-2022

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/621/
2022

PRAGATI MARBLES AND 
GRANITES PVT LTD Vs 
RAMESH CHAND RAM KUMAR 
SARRAF

DEVENDER 
SINGH(P),

CS 
(COMM)/617/2
022

SUMIT SHARMA Vs DEPUTY 
COMMISSIONER SHAHADARA 
NORTH ZONE EDMC CPTYAGI54@GAMIL.COM

CS 
(COMM)/635/
2022

PUNJAB NATIONAL BANK Vs 
M/S COLORCOM INDIA  
ANRPROPRIETOR LOKESH 
SWAMI

AATREYA 
SINGH(P), AATCEYASJNL@YAHoa.co.lN

CS 
(COMM)/622/
2022

M/S MAHEEKA INDUSTRIES 
LLP Vs M/S JV TRADERS

SWADESH 
BANSAL(P),

CS 
(COMM)/654/
2022

VIJAY KUMAR Vs KANISH 
CHAWLA

SHRESHTH 
JAIN(P), shresth.law@gmail.com

CS 
(COMM)/639/
2022

GRANDG CABLE INDIA PVT 
LTD Vs MS SHALINI BHANDARI Akash Gupta(P),

mailto:CPTYAGI54@GAMIL.COM
mailto:AATCEYASJNL@YAHoa
mailto:shresth.law@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

29

9958674466 11-11-2022 02-11-2022

9810073178 15-11-2022 11-10-2022

9.27E+009 22-11-2022 11-11-2022

9811053833 21-11-2022 02-11-2022

8588074107 21-11-2022 10-11-2022
30 MS. SAVITA RAO NIL

31 NIL

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/624/
2022

SH SAI TRADERS Vs S J 
TRADERS

SACHIN 
AGGARWAL(P), amitkumar79@yahoo.com

CS 
(COMM)/636/
2022

SUMAN FABRICS Vs KRISHNAN 
ELECTRONICS

KUMAR 
VIKRAM(P), v.kvkiram05@yahoo.com

CS 
(COMM)/655/
2022

RAVI AGGARWAL PROPRIETOR 
OF M/S FAB INDIA Vs MR 
PHOOL SINGH

BHARAT 
PRAKASH(P), bharat.gupta@rkca.net

CS 
(COMM)/645/
2022

M/S GANESH CHANDRA SURYA 
TEAM FILM PVT LTD Vs MS 
ANJALI SINGH

VISHAL 
PATEL(P), laljiaadvoes@yahoo.com

CS 
(COMM)/644/
2022

MR GURVINDER SINGH Vs MR 
RAJA

ADITYA 
TREHAN(P), vinit@adyantlegal.com

Shahdara

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

North-
West

mailto:amitkumar79@yahoo.com
mailto:v.kvkiram05@yahoo.com
mailto:bharat.gupta@rkca.net
mailto:laljiaadvoes@yahoo.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

32 NORTH 02.11.2022

02.11.2022

11.11.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/313/2
022

HDFC BANK LTD Vs AMIT  
SEHGAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL

Execution 
(Comm)/314/2
022

HDFC BANK LTD Vs SUMIT 
SEHGAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL

Execution 
(Comm)/337/2
022

HDFC BANK LTD Vs AJAY 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

32 NORTH

11.11.2022

11.11.2022

16.11.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

CS 
(COMM)/658/
2022

AKSHAY KUMAR Vs PANKAJ 
GOEL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL

CS 
(COMM)/659/
2022

LS CABLE INDIA PVT LTD Vs 
MATRIXINDIA POWER 
SOLUTION PRIVATE LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL

OMP 
(COMM)/45/2
022

SH ANSHUL CHOUDHARY Vs 
HDB FINANCIAL SERVICES PVT 
LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

32 NORTH

22.11.2022

22.11.2022

22.11.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

CS 
(COMM)/677/
2022

STATE BANK OF INDIA Vs MR 
BALBIR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL

CS 
(COMM)/676/
2022

STATE BANK OF INDIA Vs MR 
SUNIL KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL

CS 
(COMM)/678/
2022

M/S BALAJI INDUSTRIES Vs 
M/S RAIKA SALES 
CORPORATION

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL



Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

32 NORTH

22.11.2022

22.11.2022

33 AMIT GUPTA 9810224624 02.11.2022 10.10.2022

9718858971 03.11.2022 08.09.2022

9899138242 05.11.2022 31.10.2022

8860224184 09.11.2022 30.09.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/344/2
022

HDFC BANK LTD Vs RANJEET 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL

Execution 
(Comm)/345/2
022

HDFC BANK LTD Vs RAJEEV 
SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED THROUGH 
MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

CS COMM. 
515/2022

CANARA BANK VS VINOD 
KUMAR

Amitguptaadv366@gmail.com

CS COMM. 
518/2022

STATE BANK OF INDIA VS M/S 
AVER CABS P. LTD.

AAKASH DEEP 
SINGH

asalawyers@gmail.com

CS COMM. 
519/2022

PUNJAB NATIONAL BANK VS 
BAIDYANATH VERMA

ARUN 
BHARDWAY 

arunbhardwaj1206@gmail.com

CS COMM. 
528/2022

CANARA BANK VS M/S N.D. 
PRODUCTS

SURBHI 
SAXENA

adv.surbhisaxena@gmail.com

mailto:Amitguptaadv366@gmail.com
mailto:asalawyers@gmail.com
mailto:arunbhardwaj1206@gmail.com
mailto:adv.surbhisaxena@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

33

9899393364 14.11.2022 01.11.2022

ARUN KUMAR 9818440502 21.11.2022 14.11.2022

INDIAN BANK VS ANIL TIWARI S.SOOD 9811786067 21.11.2022 14.11.2022

8800652576 26.11.2022 24.11.2022

S.K.JHA 9810840045 29.11.2022 22.11.2022

9810313802 29.11.2022 28.11.2022

MANJULA 8447574340 05.11.2022 01.11.2022

8376049807 14.11.2022 09.11.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

CS COMM. 
529/2022

M/S HOT AIR PACKING P. LTD. 
VS M/S PARAGON CABLE 
INDUSTIRES 

DINESH 
KUMAR

dkumar9393364@gmail.com

CS COMM. 
533/2022

DEEPAK RATHI VS NANGLOI 
WATER SERVICE

aakiarun@gmail.com

CS COMM. 
534/2022

mssoodadvocate@gmail.com

CS COMM. 
537/2022

MINDA INDUSTRIES VS 
SUMAN DEY

SHAILENDER 
KISHORE

shailendera@gnslegal.in

CS COMM. 
539/2022

INDIAN OVERSEAS BANK VS 
M/S NEW MAHAJAN 
STATIONARY

skjhaassociates@yahoo.com

CS COMM. 
540/2022

J.K. DEWAN VS M/S INDIA 
GUNITING 

SUMMIT 
KAUSHAL

summitkaushal@gmail.com

OMP(I) 
COMM. 
49/2022

SANJAY KUMAR SHARMA VS 
M/S DIVINE INFRACOM

khatrimanjula@gmail.com

OMP(I) 
COMM. 
52/2022

TOYOTA FINANCIAL VS 
SUNEEL LAHOTI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

mailto:dkumar9393364@gmail.com
mailto:aakiarun@gmail.com
mailto:mssoodadvocate@gmail.com
mailto:shailendera@gnslegal.in
mailto:skjhaassociates@yahoo.com
mailto:summitkaushal@gmail.com
mailto:khatrimanjula@gmail.com
mailto:advocateashok.1@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

33

9818140844 04.11.2022 02.11.2022

9810065268 07.11.2022 06.10.2022

VIKAS SETHI 9891788743 19.11.2022 28.10.2022

NITIN MEHTA 8802218291 04.11.2022 14.10.2022

LALIT SHARMA8802218291 04.11.2022 19.10.2022

B N GAUR 9810126070 04.11.2022 06.10.2022

9810333703 25.11.2022 18.11.2022

9560425989 19.11.2022 15.07.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

OMP COMM. 
33/2022

M/S SHREE OM CORPORATION 
VS RBL BANK LTD.

ARVIND 
KUMAR JADON

arvind.jadan@arvindandarvind.com

OMP COMM. 
35/2022

NALIN INDUSTIRES P. LTD. VS 
R.B.L

ASHISH 
KUMAR 
SHARMA

ashish_sharma35@hotmail.com

OMP COMM. 
38/2022

ANAND KUMAR SHARMA VS 
YES BANK LTD.

sethilawoffices@gmail.com

EX COMM 
256/20202

AU SMALL FINANCE  V/S 
MOHD SAHABD

advocate.mehtaaSSOCIATES09@GMAILCOM

EX COMM 
260/2022

MAHINDRA AND MAHINDRA 
FINANCE SERVICE LTD

Advocate.mehtaaSSOCIATES09@GMAILCOM

EX COMM 
257/2022

NITIN GARG V/S TARUN 
SHARMA

advocatebngaur@gmail.com

EX COMM 
295/2022

CHOLAMANDALAM 
INVESTMENT AND FIN.V/S 
MAHALAXMI TRADING 
COMPANY

BANDANA 
KUMAR

vandanharit@gmail.com

EX COMM  
283/2022

UTKARSH SMALL FINANCE 
BANK V/S YOGESH SHARMA

ARV 
CHMABERS OF 
LAW

support@arvlawchambers.com

mailto:arvind.jadan@arvindandarvind.com
mailto:ashish_sharma35@hotmail.com
mailto:sethilawoffices@gmail.com
mailto:advocate.mehtaaSSOCIATES09@GMAILCOM
mailto:Advocate.mehtaaSSOCIATES09@GMAILCOM
mailto:advocatebngaur@gmail.com
mailto:vandanharit@gmail.com
mailto:support@arvlawchambers.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

33

9560425989 19.11.2022 20.07.2022

9051898514 19.11.2022 10.10.2022

9811015339 19.11.2022 09.11.2022

8528502845 25.11.2022 17.10.2022

8528502845 25.11.2022 16.11.2022

8528502845 25.11.2022 17.10.2022

8528502845 25.11.2022 17.10.2022

8287119800 19.11.2022 14.11.2022

RBL BANK V/S JASJIT KOHLI 8287119800 19.11.2022 14.11.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

EX COMM 
282/2022

UTKARSH SMALL FINANCE 
BANK V/S GANSHYAM MURARI

ARV 
CHMABERS OF 
LAW

support@arvlawchambers.com

EX COMM 
284/2022

AU SMALL FINANCE  V/S 
SURENDER YADAV

SANADEEP 
SHARAMA

advocatesanadeepsharama@gmail.com

EX COMM 
285/2022

HDFC BANK V/S SUMIT 
NANDAL

SACHIN 
KATYAL

legal@katyalassociates.com

EX COMM 
301/2022

HDFC BANK V/S SANJEEV 
KUMAR VERMA

SANJEEV 
PATHAK

litigation@srcslegal.com

EX COMM 
300/2022

HDFC BANK V/S DINESH 
VIRMANI

SANJEEV 
PATHAK

litigation@srcslegal.com

EX COMM 
297/2022

HDFC BANK V/S RAJAN 
KUMAR

SANJEEV 
PATHAK

litigation@srcslegal.com

EX COMM 
299/2022

HDFC BANK V/S SANJEEV 
KUMAR VERMA

SANJEEV 
PATHAK

litigation@srcslegal.com

EX COMM 
279/2022

RBL BANK V/S ABHISHEK 
HANDA

PUNIT 
YADUVANSHI

punit.yaduvanshi@trulegal.co.iin

EX COMM  
278/2022

PUNIT 
YADUVANSHI

punit.yaduvanshi@trulegal.co.iin

mailto:support@arvlawchambers.com
mailto:advocatesanadeepsharama@gmail.com
mailto:legal@katyalassociates.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:punit.yaduvanshi@trulegal.co.iin
mailto:punit.yaduvanshi@trulegal.co.iin


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

33

9599153502 19.11.2022 06.10.2022

19.11.2022 27.10.2022

SBI CARDS V/S VIJAY ROHILLA RAJIV NARAIN 9810508115 11.11.2022 27.09.2022

RAJIV NARAIN 9810508115 11.11.2022 27.09.2022

RAJIV NARAIN 9810508115 01.11.2022 14.09.2022

SBI CARDS V/S KAMAKSHAJIT RAJIV NARAIN 9810508115 01.11.2022 14.09.2022

RAJIV NARAIN 9810508115 01.11.2022 14.09.2022

RAJIV NARAIN 9810508115 01.11.2022 14.09.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

EX COMM 
281/2022

KOTAK MAHINDRA BANK V/S 
GOVIND KUMAR JHA

TANUJ 
AGRAWAL

TAGRAWAL.5@gmail.com

EX COMM 
280/2022

KOTAK MAHINDRA BANK V/S 
ROUND O CLOCK TRANSPORT

MAYANK 
MAHAJAN

MAYANK_MAHJAN05@YAHOO.COM

EX COMM 
267/2022

LEAGUMASSOCIATES @ 
GMAIL.COM

EX COMM 
248/2022

SBI CARDS V/S SUJEET 
AHLAWAT

LEAGUMASSOCIATES @ 
GMAIL.COM

 EX COMM 
247/2022

SBI CARDS V/S SANJEEV 
KUMAR SHARMA

LEAGUMASSOCIATES @ 
GMAIL.COM

EX COMM 
246/2022

LEAGUMASSOCIATES @ 
GMAIL.COM

EX COMM 
245/2022

SBI CARDS V/S POONAM 
GUPTA

LEAGUMASSOCIATES @ 
GMAIL.COM

EX COMM 
244/2022

SBI CARDS V/S PRAVEEN 
KUMAR

LEAGUMASSOCIATES @ 
GMAIL.COM

mailto:TAGRAWAL.5@gmail.com
mailto:MAYANK_MAHJAN05@YAHOO.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

33

9560425989 04.11.2022 22.08.2022

9990659331 04.11.2022 21.10.2022

34 9811138361 30-11-2022 14-11-2022

9811138361 30-11-2022 05-09-2022

9811138361 30-11-2022 28-09-2022

9312046733 30-11-2022 29-11-2022

9312046733 30-11-2022 29-11-2021

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

EX COMM 
259/2022

M/S ADITYA BIRLA FINANCE 
V/S GUDIA TYRES

ARV 
CHMABERS OF 
LAW

support@arvlawchambers.com

EX COMM 
258/2022

INDUSIND BANK V/S PHONE 
ZONE

AMIT KUMAR 
SINHA

KHPSPARTNER@GMAIL.COM

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/314/
2022

M/S BAJAJ FINANCE LTD. Vs 
SAURABH SONI

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/315/2
022

M/S BAJAJ FINANCE LTD. Vs 
DEEPAK SACHEVA

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/316/
2022

M/S BAJAJ FINANCE LTD. Vs 
SATISH KUMAR

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

CS 
(COMM)/542/
2022

M/S UNION BANK OF INDIA Vs 
GURU NANAK SALES

Sh. Rajender 
Yadav

yadavrazen@gmail.com

CS 
(COMM)/543/
2022

M/S UNION BANK OF INDIA Vs 
SIDDHI OFFSET PRINTERS

Sh. Rajender 
Yadav

yadavrazen@gmail.com

mailto:support@arvlawchambers.com
mailto:KHPSPARTNER@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:yadavrazen@gmail.com
mailto:yadavrazen@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

34

9811138361 29-11-2022 28-09-2022

9811138362 29-11-2022 27-09-2022

9811138363 29-11-2022 28-09-2022

9811138364 29-11-2022 26-09-2022

9811138365 29-11-2022 26-09-2022

9811138366 29-11-2022 26-09-2022

9811138367 29-11-2022 26-09-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/304/
2022

AXIS BANK LTD. Vs 
BHUPENDRA KUMAR SINGH

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/305/
2022

AXIS BANK LTD. Vs NITESH 
KUMAR

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/306/
2022

AXIS BANK LTD. Vs BASAVARAJ 
 .

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/307/
2022

AXIS BANK LTD. Vs PRAVEEN  
MISHRA

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/308/
2022

AXIS BANK LTD. Vs NAVNEET  
SINGH

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/309/
2022

AXIS BANK LTD. Vs BRIJ 
BHUSHAN

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/310/
2022

AXIS BANK LTD. Vs AMIT  
AGARWAL

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

34

9910345439 29-11-2022 29-10-2022

9811138367 29-11-2022 26-09-2022

9369857033 29-11-2022 21-11-2022

9873020297 29-11-2022 26-11-2022

9582777858 28-11-2022 17-11-2022

9811268489 28-11-2022 04-11-2022

9891976834 26-11-2022 21-11-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/311/2
022

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs 
POONAM GUPTA

MS. KIRTY 
AGARWAL

SUBODHPATHAKLEGAL@GMAIL.COM 

Execution 
(Comm.)/312/
2022

AXIS BANK LTD. Vs SUPRATIK  
MAJUMDAR

SH. ALOK 
SHANKAR

ADVALOKSHANKAR10@GMAIL.COM 

Execution 
(Comm.)/313/2
022

M/S KOTAK MAHINDRA PRIME 
LTD. Vs CHANDERKANT 
SHARMA

SH. CHIRAG 
AHLUWALIA

Chirag@bambhaandnandan.in 

CS 
(COMM)/541/
2022

SUNIL LUTHRA AND ORS Vs 
NAGARKOT EDUCATIONAL 
SOCIETY

Sh. Jitender 
Singh

adv.singh00@gmail.com 

Execution 
(Comm.)/303/
2022

SATYA PRIYA SAXENA Vs 
SUMMIT APARTMENTS PVT. 
LTD

Ms. Shivangi 
Nanda

mail@ssklawchambers.com 

CS 
(COMM)/538/
2022

OKAYA FUJIKAWA POWER PVT 
LTD Vs MOVEX CARGO PVT 
LTD

Sh. Achin Mittal SHAILENDRA.MISHRA@GMAIL.COM 

Execution 
(Comm.)/302/
2022

M/S KOTAK MAHINDRA BANK 
LTD. Vs DINESH SINGH

Sh. ABHISHEK 
KAUSHIK

mailto:SUBODHPATHAKLEGAL@GMAIL.COM
mailto:ADVALOKSHANKAR10@GMAIL.COM
mailto:Chirag@bambhaandnandan.in
mailto:adv.singh00@gmail.com
mailto:mail@ssklawchambers.com
mailto:SHAILENDRA.MISHRA@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

34

9810333703 24-11-2022 18-11-2022

9810333704 24-11-2021 18-11-2021

8285002845 23-11-2022 11-10-2022

8285002846 23-11-2022 10-10-2022

8285002847 23-11-2022 10-10-2022

8285002848 23-11-2022 10/10/2022

9810224624 22-11-2022 11/10/2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/293/
2022

M/S CHOLAMANDALAM 
INVESTMENT ANDFINANCE 
COMPANY LTD Vs SURENDER 
SINGH

Ms. VANDANA 
KUMARI

vandanaharit@gmail.com

Execution 
(Comm.)/294/
2022

M/S CHOLAMANDALAM 
INVESTMENT ANDFINANCE 
COMPANY LTD Vs SHRE 
RADHEY CAR CARRIER

Ms. VANDANA 
KUMARI

vandanaharit@gmail.com

Execution 
(Comm.)/289/
2022

HDFC BANK LTD Vs JAGSIR 
SINGH DHANOA

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

Execution 
(Comm.)/290/
2022

HDFC BANK LTD Vs MAHIPAL 
SINGH

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

Execution 
(Comm.)/291/
2022

HDFC BANK LTD Vs PIONEER 
PRO ACADEMY PRIVATE 
LIMITED

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

Execution 
(Comm.)/292/
2022

HDFC BANK LTD Vs AMIT 
KUMAR

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

CS 
(COMM)/535/
2022

CANARA BANK Vs RICHA  
ARORA

Sh. Amit Gupta amitguptaadv366@gmail.com 

mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:amitguptaadv366@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

34

9818345169 16-11-2022 09/11/2022

9818485541 16-11-2022 06/10/2022

9968249214 16-11-2022 31/08/2022

RBL BANK LTD Vs VAISHALI 9968249215 16-11-2022 05/09/2022

9818485541 15-11-2022 14/11/2022

9968249215 15-11-2022 05/09/2022

9818485541 15-11-2022 30/09/2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/274/
2022

GLIMPSE ELECTRONICS PVT 
LTD Vs VECTOR PROJECTS I 
PVT LTD

SH. VINOD 
KUMAR RAI

DHEERAJ.GUPTA@GLIMPSEINFO.COM

Execution 
(Comm.)/275/
2022

MS JUHIE INDIA PVT LTD Vs 
AMARJEET

SH. VIDUR 
SIKKA

F.ALAM@TRULEGAL.CO.IN 

Execution 
(Comm.)/276/
2022

RBL BANK LTD Vs RAKESH 
KUMAR

SH. VIDUR 
SIKKA

PUNIT@TRULEGAL.CO.IN 

Execution 
(Comm.)/277/
2022

SH. VIDUR 
SIKKA

PUNIT@TRULEGAL.CO.IN 

Execution 
(Comm.)/270/
2022

RBL BANK LTD Vs RANDEEP 
KUMAR OJHA

SH. VIDUR 
SIKKA

F.ALAM@TRULEGAL.CO.IN 

Execution 
(Comm.)/271/2
022

RBL BANK LTD Vs GOYAL 
GENERAL STORE

SH. VIDUR 
SIKKA

PUNIT@TRULEGAL.CO.IN 

Execution 
(Comm.)/272/
2022

M/S KOTAK MAHINDRA BANK 
LTD. Vs RAJESH

SH. VIDUR 
SIKKA

F.ALAM@TRULEGAL.CO.IN 

mailto:DHEERAJ.GUPTA@GLIMPSEINFO.COM
mailto:F.ALAM@TRULEGAL.CO.IN
mailto:PUNIT@TRULEGAL.CO.IN
mailto:PUNIT@TRULEGAL.CO.IN
mailto:F.ALAM@TRULEGAL.CO.IN
mailto:PUNIT@TRULEGAL.CO.IN
mailto:F.ALAM@TRULEGAL.CO.IN


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

34

9911125245 11-11-2022 04/11/2022

9873347330 11-11-2022 27/10/2022

9582757354 10-11-2022 09/11/2022

HDFC BANK LTD Vs JAVAD ALI 8285002846 10-11-2022 06/10/2022

8285002847 10-11-2022 13/10/2022

8285002848 10-11-2022 10/10/2022

HDFC BANK LTD Vs JAI  SINGH 8285002849 10-11-2022 10/10/2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

OMP 
(COMM.)/37/2
022

SANDEEP KUMAR Vs M/S TATA 
MOTORS FINANCE LTD

Sh. Rakesh 
Sharma

advocaterakeshsharma2006@gmail.com

Execution 
(Comm.)/273/
2022

KOTAK MAHINDRA BANK Vs 
BHARAT GLOBAL TRANSPORT 
COMPANY

SH. MAYANK 
MAHAJAN

MAYANK_MAHAJANO5@YAHOO.COM 

OMP (I)
(COMM.)/50/2
022

TOYOTA FINANCIAL SER. 
INDIA LTD. Vs SAPNA MEENA

Sh. Rahul 
Bhardwaj

advocateashok.1@gmail.com 

Execution 
(Comm.)/261/
2022

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

Execution 
(Comm.)/262/
2022

HDFC BANK LTD Vs JASVIR 
GEHLANT

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

Execution 
(Comm.)/263/
2022

HDFC BANK LTD Vs 
RAMAVTAR  MEENA

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

Execution 
(Comm.)/264/
2022

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

mailto:advocaterakeshsharma2006@gmail.com
mailto:MAYANK_MAHAJANO5@YAHOO.COM
mailto:advocateashok.1@gmail.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com
mailto:litigation@srcslegal.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

34

8285002850 10-11-2022 10/10/2022

9910026199 09-11-2022 28/10/2022

9910026200 09-11-2022 29/10/2022

9899629678 07-11-2022 06/10/2022

Sh. B.K. Singh 9818002742 07-11-2022 31/10/2022

9873486348 07-11-2022 02/11/2022

9811452022 03-11-2022 10/10/2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/265/
2022

HDFC BANK LTD Vs BHANU 
KUMAR

SH. SANJEEV 
PATHAK

litigation@srcslegal.com 

CS 
(COMM)/525/
2022

CANARA BANK ERSTWHILE 
SYNDICATE BANK Vs SUSHILA 
PROP M/S H.K. ENTERPRISE

Ms. Vandana 
Bhatia

BHATIAANDCOMPANY171@GMAIL.COM 

CS 
(COMM)/526/
2022

CANARA BANK ERSTWHILE 
SYNDICATE BANK Vs VARSHA 
ARORA  PROP M/S VARSHA 
KURTI SANSAR

Ms. Vandana 
Bhatia

BHATIAANDCOMPANY171@GMAIL.COM 

OMP 
(COMM.)/34/2
022

VIRAL AGGARWAL Vs M/S RBL 
BANK LIMITED

Sh. Randeep 
Pundir

randeeppundir@gmail.com 

CS 
(COMM)/523/
2022

SUSHANT KUMAR SINGH Vs 
RAMIZ ALAM KHAN

bsinghllb@gmail.com 

CS 
(COMM)/524/
2022

SMT TAJINDER KAUR Vs 
JAGMEET SINGH

Sh. Varun 
Mehlawat

varun_mehlawat@yahoo.co.in 

Execution 
(Comm.)/249/
2022

HDFC BANK LTD Vs SUNNY 
AHLAWAT AHLAWAT

SH. ANISH 
BHOLA

anish_bhola17@yahoo.com 

mailto:litigation@srcslegal.com
mailto:BHATIAANDCOMPANY171@GMAIL.COM
mailto:BHATIAANDCOMPANY171@GMAIL.COM
mailto:randeeppundir@gmail.com
mailto:bsinghllb@gmail.com
mailto:varun_mehlawat@yahoo.co.in
mailto:anish_bhola17@yahoo.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

34

9830333388 02-11-2022 29/10/2022

35 9810224624 05-11-2022 10-10-2022

9811944784 05-11-2022 19-10-2022

9958732424 05-11-2023 20.10.22

NITIN MEHTA 8802218291 05-11-2022 10-10-2022

7503390931 05-11-2022 10.10.2022

7503390931 05-11-2022 14.10.2022

7503390931 05-11-2022 14.10.2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

South-
West

CS 
(COMM)/517/2
022

EKGF KIDSKOOL LLP Vs NEETU 
PRAKASH

Dr. Anupam 
Kumar

lexisandcompany@gmail.com 

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

 CS 
(Comm.)/520/
2022

Canara Bank Vs M/s ASN Auto & 
Another

Amit Gupta amitguptaadv366@gmail.com

EX(Comm)/25
0/2022

SUNITA VS BALJIT SINGH 
KLKAL

Yash Pal Rangi yashrangi73@gmail.com

EX(Comm)/25
1/2022

INDUSIND BANK VS 
CHANDESHWAR SAHANI

PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

EX(Comm)/25
2/2022

AU SMALL FINANCE BANK VS 
KUNAL SINGH & ORS

ADV.MEHTAASSOCIATE09@GMAIL.COM

EX(Comm)/25
3/2022

M/S BAJAJ FINANCE LTD VS 
HARJOT SINGH

PARVESH 
DUHAN

PARVESHDUHAN100@GMAIL.COM

EX(Comm)/25
4/2022

M/S BAJAJ FINANCE LTD VS 
DEEPAK SACHDEVE

PARVESH 
DUHAN

PARVESHDUHAN100@GMAIL.COM

EX(Comm)/25
5/2022

M/S BAJAJ FINANCE LTD VS 
SHYAM LAL SHARMA

PARVESH 
DUHAN

PARVESHDUHAN100@GMAIL.COM

mailto:lexisandcompany@gmail.com
mailto:amitguptaadv366@gmail.com
mailto:yashrangi73@gmail.com
mailto:roy.pankaj@yahoo.co.in
mailto:ADV.MEHTAASSOCIATE09@GMAIL.COM
mailto:PARVESHDUHAN100@GMAIL.COM
mailto:PARVESHDUHAN100@GMAIL.COM
mailto:PARVESHDUHAN100@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

35

9910817646 05-11-2022 06-10-2022

9990333933 02-11-2022 28-10-2022

9711771000 05-11-2022 20-10-2022

9810019614 07-11-2022 07-11-2022

9810092257 11-11-2022 11-11-2022

9013493108 14-11-2022 14-11-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

COUNTER 
CLAIM/27/202
2

M/S NIPS WIRE AND FIRE 
SERVICES LTD VS MS 
SANITECH ENGINEERS & 
CONSULTANTS PVT. LTD.

Shailender 
Sharma

advchhetri@gmail.com

CS 
(Comm.)/516/2
022

BANK OF BARODA  V/S M/S 
JOB EASY (PROP. AJAY 
KUMAR)

Rakesh Kumar 
Garg

ecolawchambers@gmail.com

CS 
(Comm.)/521/2
022

ANKUSH BANSAL VS M/S 
RELCOM TECHONOLOGY PVT 
LTD

Rakesh Kumar rakesh.advocate18@gmail.com

CS 
(Comm.)/522/
2022

STATE BANK OF INDIA V/S M/S 
KRISHNA SUIT COLLECTION 
THROUGH PROPRIETOR  
LAXMAN BASWAL

Ashok Kumar 
Bahl

bahl.associates1995@gmail.com

CS 
(Comm.)527/2
022

CANARA BANK (ERSTWHILE 
SYNDICATE BANK V/S SMT. 
SUSHILA (PROP. M/S H.K. 
ENTERPRISE) & ORS.

Sarthak Bhatia bhatiaandcompany171@gmail.com

OMP (1) 
(Comm.)/ 
51/2022

HDB Financial Services Limited 
V/s Najakat Subrati

Vandana Bhatia advocateashok.1@gmail.com

mailto:advchhetri@gmail.com
mailto:ecolawchambers@gmail.com
mailto:rakesh.advocate18@gmail.com
mailto:bahl.associates1995@gmail.com
mailto:bhatiaandcompany171@gmail.com
mailto:advocateashok.1@gmail.com


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

35

8447951171 15-11-2022 31-10-2022

9958724148 17-11-2022 12.10.2022

9810508115 17-11-2022 27.09.2022

9953518347 17-11-2022 30.09.2022

HDFC BANK VS DEVENDER PAL 9953518347 17-11-2022 30.09.2022

9899969669 14-11-2022 09-11-2022

9873245548 19-11-2022 31-10-2022

ANKUR JAIN 9811056620 23-11-2022 19.09.2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

OMP  
(Comm.)/ 
36/2022

RAJEEV KUMAR SHAHI VS 
HDB FINANCIAL SERVICES LTD 
AND ANR

Rahul Bhardwaj arvind8447951171@gmail.com

EX(Comm)/26
6/2022

KOTAK MAHINDRA PRIME 
LTD. VS NEERAJ DALAL

KAUSHAL 
KUMAR

KAUSHAL.KUMAR@ERUDITELEGAL.ASIA

EX(Comm)/26
7/2022

SBI CARD AND PAYMENT 
SERVICES VS VIJAY ROHILLA

RAJIV 
NARAYAN

LEGUMASSOCIATES@GMAIL.COM

EX(Comm)/26
8/2022

HDFC BANK VS AMIT KUMAR 
MISHRA

SUMIT 
AGGARWAL

LAWONNECT@HOTMAIL.COM

EX(Comm)/26
9/2022

SUMIT 
AGGARWAL

LAWONNECT@HOTMAIL.COM

CS 
(Comm.)/530/
2022

NARESH PAL SINGH AND ANR. 
& EVAAN ELEVATORS PRIVATE 
LTD. AND ORS.

AK Mishra mail@rahulmangla.com

CS 
(Comm.)/531/2
022

CANARA BANK V/S M/S NAINA 
GARMENTS & ANR.

Rahul Mangla virmanilawco@gmail.com

EX(Comm)/28
6/2022

M/S SINGH FINLEASE PVT LTD 
VS KAMLESH AND ORS

ANKURJAIN1977@YAHOO.COM

mailto:arvind8447951171@gmail.com
mailto:KAUSHAL.KUMAR@ERUDITELEGAL.ASIA
mailto:LEGUMASSOCIATES@GMAIL.COM
mailto:LAWONNECT@HOTMAIL.COM
mailto:LAWONNECT@HOTMAIL.COM
mailto:mail@rahulmangla.com
mailto:virmanilawco@gmail.com
mailto:ANKURJAIN1977@YAHOO.COM


Court District Case No. Advocate Advocate email id Date of Registration Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

35

9971883579 23-11-2022 20.09.2022

9034281318 23-11-2022 01.11.2022

9971955807 24-11-2022 11-11-2022

9810333703 26-11-2011 18.11.2022

DDA VS HARSH GOYAL 8860635799 29-11-2022 19-10-2022

9971221616 30-11-2022 12-11-2022

Total 1250

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

EX(Comm)/28
7/2022

TVS CREDIT SERVICES LTD VS 
SIRAJ KHAN

GYANVARDHA
N SINGH

VARSHANSLAWFIRM@GMAIL.COM

EX(Comm)/28
8/2022

M/S AXIS BANK LIMITED VS 
MANISH KUMAR

ANIRUDH 
BHARDWAJ

ANIRUDH.BHARDWAZ@GMAIL.COM

CS 
(Comm)/536/2
022

UCO BANK THROUGH ITS 
BRANCH HEAD VS M/S 
VANDANA CREATIONS 
THROUGH ITS PROP. SH. 
ATISH KUMAR GUPTA

Sunil kumar sunilkumarsimple99@gmail.com

EX(Comm)/29
8/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS PINKI C AND 
ANR

VANDANA 
KUMAR

VANDANADHARIT@GMAIL.COM

OMP 
(Comm)/39/20
22

Sunil Kumar enquiries@lexcorp.org.in

OMP (1) 
(Comm.)/ 
53/2022

SMT. PREM WATI VS 
TRUENORTH AUTOMOBILES 
Pvt Ltd. 

Sanjay Jain pradeepsehrawat74@gmail.com

mailto:VARSHANSLAWFIRM@GMAIL.COM
mailto:ANIRUDH.BHARDWAZ@GMAIL.COM
mailto:sunilkumarsimple99@gmail.com
mailto:VANDANADHARIT@GMAIL.COM
mailto:enquiries@lexcorp.org.in
mailto:pradeepsehrawat74@gmail.com
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